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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH
NEW DELHI

OA 418/2021 WITH OA 447/2021

IN THE MATTER OF :

TILAK RAJ ADHANA & ORS. ... APPLICANTS
VERSUS |
STATE OF UTTAR PRADESH ....RESPONDENTS

SHORT AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1

RY AN
GROUND WATER DEPM
%

/L ! e ed about
i\}‘i’. : years woﬂﬂng AN “““.QE\MM? e at

/ inay :rw O&%@z
......... )cio hereby solemnly state and affirm a$ under :

1. That 1 am familiar with the facts and circumstances of the case

'“\s. Jr——

Naving dealt with it in my official capacity and am competent and

Uthorized to swear this affidavit.

That the answering respondent is the Director of Ground Water

limited to Respondent No. 1 only . Ca;,/

acculoo€ Engineer
rMuior lrrigationt Divisior
Ghaziabad

Department, Govt. of UP. Therefore the reply in the paragraphs would be
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That 1 have read and understood the contents of writ petition and

the reply to it is set as below:-

4.

SUBMISSIONS:

THAT it is pertinent to mention here that the Honorable Tribunal
of National Green Tribunal vide its order dated 02.11.2022, in para
9 ' -

“In view of the facts and circumstance of the case, we consider
personal appearance of the Director, Ground Water Department,
Government of Uttar Pradesh and the Regional Officer, UPPCB
on the next date of hearing to be essential for producing the
relevant record and assisting this Tribunal in just and proper
adjudication of the questions involved in the case and they are
accordingly directed to remain present physically before this

Tribunal on that date.”

\ ,.}Fui*ther, in compliance with the aforesaid direction, the Respondent
- Ground Water Department has made submissions that pertain to
7/  the aforesaid OA.

. THAT it is imperative to mention here that the Honorable Tribunal

of National Green Tribunal vide its order dated 21.07.2022 has

©

stated in para | 5 -

“Notice alongwith copy of the application and report of the Joint
Committee be also issued to Director, Ground Water Department,
Government of Uttar Pradesh and Chairman/Executive Director,
M/s Modi Sugar Mills (Sugar Unit and Distillery Unit) Modinagar,

District Gaziabad (U.P) requiring them fo file their response/ reply

n l£xecutzue Ey,
Minor [rriga.fiorz Dy

Ghazi, bad Ston
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to the allegations made in the application as well as observations
made in the report of Joint Committee within two months at
Judicialngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.”

That it is respectfully submitted that in compliance with the
aforesaid order dated 02-11-2022, it is pertinent to mention here
that. with regard to the allegation & avernemets made by Modi
Sugar Mill (Modi Industries Ltd.), Modinagar Development Block
- Bhojpur District - Ghaziabad & other Applicants, detailed report
with regard to that is as follows:-

A. That the Modi Sugar Mill (Modi Industries Ltd.), Modinagar

Development Block - Bhojpur District - Ghaziabad, has applied

through the online web portal on 01-06-2022 & with several other

applications for the extraction of ground water , vide application
-ho. GZBD0522R1N0331 & GZBDO0522RIN0332 & for the renewal
of NOC for ground water extraction.

Further, it is imperative to mention here that for the effective &
transparent implementation of the UTTAR PRADESH GROUND
WATER (MANAGEMENT AND REGULATION) ACT, 2019
with the aid of advance/dedicated web portals several provisions
like registration of agricultural and domestic consumers,

Execuizoéﬂgmeer

Minor Irrigation Divigjon
Ghaziabad

e
2



87 &

commercial, industrial, infrastructural, and to a | group of
groundwater consumers/users, issuance of NOC /renewal of
various other works & for the effective implementation/renovation
of the act namely UP Ground Water (Management & Regulation)
Act, 2019, District-wise nodal officers have been nominated in all

the 75 districts of Uttar Pradesh.

That it is imperative to mention here that several steps are taken
with the help of an advanced/dedicated- web portal for the
consumer of groundwater, regarding registration/renewal of no-
objection certificate(NOC), redressal of grievances, etc . Further it
15 submitted that at the district level several steps are taken for the
effective/transparent implementation of the provisions of Uttar

Pradesh Ground Water (Management and Regulation) Act, 2019

under the chairmanship of the District Magistrate & with the
assistance of District Ground Water Management Council & the
different nodal officers. Further it pertinent to state that a dedicated
portal (upgwdonline.in) has been developed by the department ‘for
timely, tréns‘parent, and smooth implementation of these services.
A True copy of the Application GZBD0522RINO331 &

GZBD0522RIN0332 is annexed herewith as Annexure R-1

q_

Execuwiive Engineey
Minor Irrigation Divisiop
Ghaziabad
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IV.  That the applications namely application no. GZBD0522RINO331
& GZBD0522RIN0332 received from Modi Sugar Mill were
presented before the committee of the District Ground Water
Management Council for consideration and discussion which was
convened at the district level on  08.07.2022
A True copy of the Application made to the GroundWater
Management Council vide dated 08.07.2022 is ' annexed
herewith as Ahnexure R-2.

V. That in the meeting the Chairman/ District Magistrate gave his

assent to the Application No.. GZBDO0522RINO332 vide Gazette
No. -824/76-3-2022-13-NG-2022, dated 14-06-2022 and forwarded

- th,e. aforesaid application by online mode for taking appropriate

actmnbefore £he committee of State Ground Water Management

and Re gulatory Alithority.

A true copy of the Gazette No. No.-824/76-3-2022-13-NG-2022,
dated 14-06-2022 is annexed herewith as Annexure R-3 .

VL.  That at the district level, a task force has been constituted for the
disposal of applications and preparation of their on-site verification
report, verification of rainwater harvesting system, ETP, flowmeter
etc. by the District Ground Water Management Council.

That on the basis of the aforesaid report submitted by the

o

_n,'_xe(;sm;'f.;,{‘, i LYy
Minor Irigotion Divisioe
Ghozichao
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committee, it was decided to reject the Application No.
GZBDO0522RINO231 . The minutes of the meeting were issued vide
letter No. 862 dated 18.07.2022, in which further action was

intiated/taken on the web portal.

That Director Ground Water Department, U.P. Lucknow in Wthe
application no. GZBD0522RIN0332, vide his letter No. 56 dated
17.10.22, has given the departmental approval & recommended the
renewal of the applicatidn for the ground water extraction.
A true copy of the letter no 56 , vide dated 17.10.2022 is

annexed herewith as Annexure R-4

That in the aforesaid OA’s namely OA No. 418/21, 447/ 21, for the
compliance of the order dated 21-7-2022 passed in Tilak Raj
Adana and Ors. vs. State of UP & Ors. the department has

forwarded the appropriate comments.

. A true copy of the letter dated 11.10.2022 is annexed herewith

as annexed as Annexure R-5

That the Director, Ground Water Department, U.P. Lucknow,
Executive Engineer / Minor Irrigation / Nodal Officer, Ground
Water Portal, Ghaziabad's in compliance with the aforesaid letter

no. 1260, dated 11.10.22 has issued another letter vide letter no.

~*eculive Engineey

s

Muinor Irrigation Divigjoem

Ghaziaban
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22-23 the Chairman/Executive Director, Modi Sugar Mill,
Modinagar, Ghaziabad directing the authorities to prepare the
necessary compliance reports and make them available at the
earliest. That it is pertinent to mention here that another set of
instructions were again issued to the firm through reminder letter
No. 0-1750, dated 02.11.22 for providing the aforesaid compliance
report.

A true copy of the letter No. 0-1750, dated 02.11.22 is annexed

herewith as Annexure R-6.

That in the District Ground Wéter Management Council meeting
which was convened on 19.10.2022 reviewed the application
number GZBD0522RINO332 applied by the firm for ground water
extraction and due to the matter being subjudice subject to the
orders of Hon'ble NGT, no objection certificate (NOC) was not
issued to the firm and instructions have been given to put further
action - on hold.
A true copy of the letter dated 19.10.2022 is annexed herewith
as Annexure R-7. M
K o L Cldeo? Engineey

Miner Irrigabion Divisios.
Ghaziabad

\
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That the instructions were issued by Office of the District
Magistrate, Ghaziabad vide letter No. 0-2489, dated 17.11.22 to the
Nodal Officer, Ghaziabad for filing the compliance report as per
the order passed on 21.07.22 in OA No. 418/21 and 447/21 by
Hon'ble National Green Tribunal, New Delhi.
A true copy of the letter No. 0-2489, dated 17.11.22 is annexed

herewith as Annexure R-8.

That the nodal officer vide letter no. 1822 in pursuant to the letter
issued by District Magistrate, Ghaziabad vide letter no 2489 dated

17.11.22 has issued a show cause notice to the President/Executive

Director, Modi Sugar Mill, Modinagar Ghaziabad for failing to.

supply the aforesaid compliance report as per the direction.

' u(AnneXure'_ - 9)

A trize copy of the vide letter no. 1822 vide dated 17.11.2022 is

o annexed herewith as Annexure R-9

That Chairman/Executive Director, Modi Sugar Mill, Modinagar
Ghaziabad has made available the compliance report to the Nodal
Officer, Ghaziabad vide their letter dated 26-11-2022.

A true type copy of the letter dated 26-11-2022 is annexed

herewith as Annexure R-160. Zi/

Erect it Do fpey
Miner Jorl oo Sipigioe

Ghizibad
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XIV. Thaf it is pertinent to mention here that the District Gréund Water
Mgnagemeht Council which was convened on 30.11.2022 for the
consideration bf application number GZBD0522RINO332, applied
by the firm for the groundwater extraction was again reviewed.
Further it was decided by the Council that the firm should be given
peﬁnission for groundwater extraction, but this acceptance of the
application will be subject to the final orders/decisions of Hon'ble
NGT.

A true copy of the minutes of the meeting vide dated 30.11.2022

1s annexed herewith as Annexure R-11.

XV. That the date of next hearing has been fixed on 20.02.2023 in OA
No. 418/21 and 447/21 dated 21.7.2022 by Hon'ble National Green

Tribunal, New Delhi.

That it is clear from all the above facts and circumstances that the
compliance of the orders of Hon'ble NGT has been ensured by the

Director, Ground Water Department, U.P. Therefore, a request

should be made to Hon'ble NGT to discharge the personal presence
in the order dated 02-11-2022 passed in Case No. A—418/21,

447/21 Tilak Raj Adana and others vs. Government of Uttar

Pradesh and others. &/

. . . e
e Yo _"(....,.. e S
Lk '{u;:‘:’r‘!(;,f \ A
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5. Prayer:

" In the light of the foregoing, the relief prayed for by the Applicant
are not admissible and; further the Respondent has complied with
the order of Honorable NGT and prayed for the exemption of the

personal appearance .

New Delhi | Date: 01.01.2023

RESPO%%TEN‘TS

Through

VIPIN TYAGI (District Govt. Counsel
VEDA

Off: Chamber No . 304 IS4y ct Court

Compound Rajnagar Gha¥; % P- 201002

. Eﬁgul vktyagiadvocate@gmail.com & Vedansh)}ménd@outlook com
Q, MN : 9350105180 , 8076802450

Civil GZB) &

g7 FEg 2003 VERIFICATION

C’b S I, - oty 0 m ; son of
N I .
\\Qg}‘ Q.g‘@ Sk Muhadrey S gt aged 46 years, presently serving as
S
® 2 cutle FhENA 0 g do hereby verify at New Delhm

on 1~ day of F_Q,QL 2023. That the contenting the above reply
contained in Para | to R are true to the best of my knowledge
as derived from the official record, reply to ground Para 4_-_ to S
are based on legal advice received and noting material has been

conceded ¢ he"eomﬁwn THAT THE CONTENTS EXPLANED TO THE
NENT EXECUTANT-WHG IS SEEMED PERFECTLY TQ,

RITAND kFHmew DELHL
W\/ e
NEW DELH

ENTIFY THE EXECUTANTIDEPONENT WHO HAS
IGNED IN M¥-PRESENGE -
ViNUD KUMAR TIWAR: Advatate, Reg. No. 21415!2
"NOTARY PUBLIC(NEW DELH))

02FEB 2013

DEPONENT

&
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6/1/22, 12:27 PM

ANNEXURE R- 1

Ground W%epartment

(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti

Registration Application Form

Government of Uttar Pradesh -

Form 8 (B)
[See rule 14(1)]

Al

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL -
FOR ANY COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN

NOTIFIED AND NON-NOTIFIED AREA

SR w91 U & FAdi-iewor &1 smhdea uF

[Under Section 14 of the Uttar Pradesh Ground Water Management and'ReguIation Bill, 2019]

Applicant's Details
JHTage $I e
Type of g[plicant Behalf of Firm/Company Ap lication Number
Name of the Owner

DS REDDY
W@ 1AM
Mﬂ obile N?‘ 7300942 ];14 Email ID. disreddy2007@gmail.com
Date of Birth Gender

01/04/1975 T Maie
Nationality , ID as Address Proof

Indian Aadhaar Card

WA B
. loaded Aadh: d
Aadhaar Card Number 2407-9818-3223 P eﬁ:};l ng:gﬁ:ll;?ﬂé
House Neo./Flat No./Building No. Locality/Village
oL a <ior T MODI SUGAR, MODINAGAR, GHAZIABAD qeewiAlg
City/Town/Post Office State T X
A, GHAZIABAD ey Uttar Pradesh
District Pin Code
U GHAZIABAD R ®E 201204
. . e MODI SUGAR MILLS
géﬂgnatloﬂ Additional General Manager (Engineering) - mpaal:_)l':];mc (MODIINDUSTRIES
LIMITED}
Company Address Authorization Letter
: BT T MODINAGAR GHAZIABAD UTTAR PRADESH o
Details of Existing Well
e g9 o1 faRor
District Ghaziabg d .| Block BHOJPUR
Plot No/Khasra No. Municipality/Municipal Corporation
e a9 MODINAGAR GHAZIABAD UTTAR PRADESH TR e B - Yes,
‘Ward Ne./Helding No. Land Details
ot wEm/EifesT wen NA YRy
. . . Uploaded Google / Toposheet Map
Location Coordinat
ity ik 28°49'39"N 77°34'10"E Rear a1 U T/
S Ay

Particulars of The Existing Well
femm gu s =i
Date of Construction/Sinking of Well e of Well .
ot frtor 15/01/1980 gg hided Tube Well/Boring

113

%
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6/1722, 12:27 PM
Discharge of Tube Well (cum./hr)

gﬁstration Application Form
m 9

§;¥acity of Structure, Constrl.icfed for Rain Waier Harvesting ( M3)

o & HuaE By TG T &I (

o3

qely (cum./hr)
Housin, lé_ 1 Any No
Strainer Defails
R w1 faawo
Material of Strainer Iron Number al: Strainer(s) 5
KiRciy
S.No.  Strainer Installed at what Depth from Ground Level (in  Strainer Installed upto what Depth from Ground Level (in Length (In Diameter (In
wH Meter) Meter’ ) meter) millimeter) .
dEn B, YR et vees W wnfa § @ier ®) !iﬂv,ﬁi-wﬂmnzugwwﬁaﬁ(:ﬂaﬁ) @™
1 70.00 - 76.00 ‘ 6.00 250.00
2 76.00 82.00 6.00 250.00
3 82.00 88.00 6.00 250.00
4 88.00 94.00 6.00 250.00
5 94,00 100.00 6.00 250.00
V/hether There has been Any
Adverse Report Regarding Water
App;%x. Depth of Well (In meter) 100.00 Quality of the Well? . No
ERLLRE T FHY & oer A & Ay d
1S yfaga o &2
Ground Water-L%el (In meter) 2300
Hord Y iR - -
Details of Existing Pumping Device faRmaT UftRT guesor %7 fdavor E
Type of Pump to be Used . Pump Capacity (In m3/hr)
S v ST 41 4 TR Submersible U &RTAT (m3/hr) 7000
" - L t 3 t. .
%I%fse Pow(;;r(lt-%l;) 30,00 ength of Sucaﬁm'l’lpe (In meter) 40.00
Operational Dovice Electric Motor Date of Energization 15/01/1980
Details of Utilization of Well
FU & IUART T fFaor
Purpose %f‘;hae;xlstm% Well Industrial Annual Running Hours 1200.00
Whether the Water Supplied in Well
Daily Running Hours 500 ;::‘;; Through Pipe Water Supply or o
) T A 7 ol B Sqrgff argw
wAgfd $ATEA A Bl 2
Recharge Required 0.00 ;;tral Ground water Extraction | 84000.00
Please Mention Whether Obtained
NOC from Uttar Pradesh Pollution
T — Ireatment of Waste Control Beard for Discharge of
Water/Effluent (For Industiies) Industrial waste water is being treated throngh ETP Eﬂluentlwa ast;_\g’%r or Not?
SURNY oe B U= woird 4 (3@‘1 %m and recycled in the landscaping and floor washing, o X I LA | Yes
gyt fFrdor 91 | sy warey
SUfRTE e warg ¥q oMy wwr
WS W 5 v @ arar et
Upload NOC Length of Section Pipe (in Meter)
AT AT TS Y TR UET B WA (e ) 40.00
Whether Rain Water Harvesting Structure has Any Other Information Which You
been Constructed within the Premises? v Would Like to Furnish
I Ui el WU HEE B es P o i o werH NA
459900.00 i {

2/3



6/1/22, 12.27 PM Registration Application Form

When N.Q.C. is not valid at the date of filling the application
I ST THIV UF SH1deE W At R A g @
02/01/2020 Date of filling application for renewal | 02/01/2020

Date of Exriry of N.O.C
Any clarifivation Report Reason For Pendency

affidavit en non judicial stamp p’aper of Rs. 10/- regarding non availability of water supply from local government agencies in ¢ases where
ground water requirement is up to 10 m3/day

@

Certificate regarding nen/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply
agency in cases where requirement of ground water is more than 10m3/day

Ground water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL scci-edited
laboratories/Government approved laboratories

Proposal for rain water harvesting/ recharge within the premises as per Model Building B&e Laws issued by Minijstry of Housing & Urban
Affairs

Impact Assessment report: All projects extracting/proposing to extract ground water in excess of 100 m3/day in Notified and non-notified
areas shall have to mandatorily submit impact assessment report of existing/ proposed ground water withdrawal on the ground water
regime and also socio-¢conomic impacts report prepared by aceredited consultants, Pro-forma for the repert is given in Annexure-1.

© ©0eee

Affidavit on non judicial stainp paper of Rs, 10 that no alteration/ modification of well against the detalls submitted at the time of filling up

application for grant of N.Q.C. will be done,
mm%mﬂmmﬁwwmwwwﬁ%mﬁﬁm%mwmﬁﬁmmwaﬁ%%—g

WY Y AT U W U 1 E Sraei & e anded o §U H il W & agena/afyady 18 fvg smi 11

NOC Issued By:
T g @ el

Central Ground Water Authority
sk srar

©

=

(-3

Certificate Number ; Issue Date
THTOTYH ST CGWA/NOC/IND/ORIG/2018/3052 ok Rl 29/01/2018
Expiry Date ' ‘ Upload Certificate
e fafi , 0270172020 THIOTS SIS PY
Ground Water Department Uttar Pradesh N
4 e R S waw AR ¢
Dees industry come under MSME ? : . N
T FENT MSME & a7 S g 2 °
Uploaded Affidavit
7Y U IS
Application Date '
amie i _ 01/06/2022

affidavit on non judicial stamp paper

of Rs, 10 that compliance of
Reason for rencwal of N.O.C. - ) canditions imposed abaut capacity of
e aitelt. ¥ Th=fevor s HERr For Industrial Purpese RWH to he insta[!e.d and compliance

of any other conditions impesed at

the time of grant of N.Q.C. have been

made.
Against Case No

Declaration by the Applicant
HTAET GRT

{ do hereby declare that the particulars fornished here in above are correct and true . [ understand that in case any of the information: and particulars is found to be incorrect at any
a ... stage of scrutiny and investigation or thereaﬁg:, my application/registration is liable to be rejected/cancelled ..
TIEAR EfT et § b SR el e feror 9 T 9 § | A b A ofiel Ugdiel & GRIeT Rl 1 W OX Sudied FaRul S T T AT st
Mgt spdiga/f e e 9 dirg g

I Agree/ﬁ g Hd E

3/3



Registration Application Form

.sund V‘@Z Department o \

{Namami Gange & Rural Water Supply Department) e ANy
Ministry of Jal Shakti \Q \; K?i-} e :
Government of Uttar Pradesh e:ﬁ CJ\,} /:;\ “S {? @M‘* )0 t.
Form 8 (B) E % /
[See rule 14(1)] L ﬂy\ \“’Q}'\ }' G ﬁ AL LA

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL
FOR ANY COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN
NOTIFIED AND NON-NOTTFIED AREA

SFTYFRI YAV U & S50 FT e U

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]

.........................................................................................................................................................................................

Applicant's Details
2]
e of g}plicant Bohalf of Firm/Clompany Application Number
Name of the Owner
RED
S — DS DY
Mobile No. 7300942144 Ymail D, dIsreddy2007 @gmail.com
aEd Fa)
Date of Birth 01/04/1975 Gender Male
Nationality fndian ID as Address%%rnof Aadhaar Cacd
: Upleaded Aadhaar Card
Aadhaar Card Number 2407-9818-3223 Sy
Heuse No./Flat No./Building No. Locality/Village
. . . MODI St AGAR, GH M
T o/ ForHaT o ODISUGAR, MODINAGAR, GHAZIABAD | st
City/Town/Post Office ; State
TR, /ﬂT\WT ﬂﬂ'\? GHAZIABAD IS Uttar Pradesh
District Pin Code
o GHAZIABAD T s 201204
Designati . . Company N MODI SUGAR MILLS
csignation Additional General Manager (Engineering) ;Ompany Name (MODI INDUSTRIES
Al W LIMITED)

(_Jom any Address ‘

MODINAGAR GHAZIABAD UTTAR FRADESH

Aunthorization Letter

T gdl a4
Details of Existing Well
frermmr o &7 faaeor -
District Ghaziabad WBlgck BHOJPUR
!’lnt No./Khasra No. A i Maunicipality/Municipal Cerporation
e W TR ST MODINAGAR GHAZIABAD UTTAR PRADESH TR R BT Yes
Ward No./Holding Na. Land Details
TS ST SEn NA ¥y &7 Rrawon

. - Upleaded Google / Toposheet Ma
Location Coordinates P
- o 28°49'39°N 77°34'["E foar rr U wrIpTE

| eiisie A

Particulars of The Existing Well
e oo sraT
Date of ConstrucﬁonISinlﬁng of Well Type of Well
it Ry 15/01/1980 %‘T"éﬂ o Tube Well/Boring

13



6/3/22. 12:29 PM

Discharge of Tube Well (cum./hr)
A

Registration Application Form

98

g;Facity of Structure, Constructed for Rain Water Harvesting ( M3)

o & g Ry TR BT el |

o3

{cam./hr)
.I;%xsiné gp_‘ef If Any No
Strainer Details
| AT faawor
Material of Strainer Iro Number of_ Strainer(s) 5
ron L
S.Ne.  Sirainer Installed at what Depth from Ground Level (in Strainer Installed upto what Depth from Ground Level (in ~ Length {In Diameter (In
oo | Meter . Meter, . ) meter) millimeter)
W@ ﬁav,wmﬁmﬁngﬂ%wwrﬁa%(ﬁmm Qﬂ?,mmﬁﬁaﬁnmﬁ}wmﬁﬂ%ﬁhaﬁ) =
1 76.00 76.00 ' 6.00 250.00
2 76.00 82.00 6.00 250.00
3 82.00 88.00 ) 6.00 250.00
4 88.00 94.00 6.00 250.00
5 94.00 100.00 6.00 250.00
- Whether There has been Any
Adverse Report Regarding Water
Approx. Depth of Well (In meter) Quali Well?
100.00 uality of the Well? .. . |No
U BT ATAIA eI (e W T EUF oA BT ER U
Fig wiapd Rurd g2
Ground Water Level (In meter) 5
I W (e B 2200
Details of Existing Pumping Device TaeraT=1 Ut Juaor &1 faavo
Type of Pump to be Used . Fump Capacity (In m3/hr) 7
T R T AT T T T Submersible T &I (m3/h) 0.00
Horse Power (H.P) Length of Suction Pipe (In meter)
TR TR (@ ) 30.00 T UTFE 33.00
Operational Device Electric Motor Date of Enerﬁlzntmn 15/01/1980 }
Details of Utilization of Well
FU & ITHNT FT faawor
Purpose %‘é};:ixlsnn% Well Industrial Annual Runnmg Hours 1200.00
Whether the Water Supplied in Well
Daily Running Hours 500 1%;%; Through Pipe Water Supply or o
Far &= ¥ wa o sy gy
Ty F g e &
Recharge Requ_lréd 0.00 ;?;ra,il mGr ousd water Extraction 84000.00
, | Please Mention Whether Obtained
) NOC from Uttar Pradesh Poliution
: C 1B [{ i
Please Submit Mode of Treatment of Waste . S E?t}ll::lt/\:/:sri &Tagl:‘:’l:aﬁewof
Water/Effluent (For Industries) Industrial waste water is being treated through ETP ¥ -
R i ot IuER el 4 @eT R and recycled in the landscaping and floor washing, | TSI Bed FIFRWUGH | Yes
weuo Frizror 1€ 4 gl warer
AURTE o YaT 3 SFATIRY WAIOr
T WIS R S 9Tt @ aryan gy
Upload NOC Length of Section Pipe (in Meter)
; @ g Pip er’
SATIRY THIOITT TS Y AR WIS 1 s (few ) 33.00
‘Whether Rain Water Harvesting $tructure has Any Other Information Which You
been Constructed withiz the Premises? Would Like to Furnish
a1 TR & qut e T wv=m o o | Yes L it 31T YeT N/A
fFmmardy
: TR
459900.00
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B/1/22.12:29 PM ' 9 gistration Application Form ’Q
When N.Q.C. is not valid at the date of filling the application Q/
we A R A wea dt g
Date of Eq. ry of N.Oo.C 02/01/2020 Date of iling application for renewal | 02/01/2020

Any clarification Report : Reason For Pendency

®

affydavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from local government agencies in cases where
ground water requirement is up to 10 m3/day

Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply
agency in cases where requirement of ground water is more than 16m3/day

Ground water quality data of bore well/ tube well/ dug well in respeCt of existing industries from NABL accredited
lahoratories/Government approved laboratories

Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housirg & Urban
Affairs

Impact Assessment report: All projects extracting/propesing to extract ground water in excess of 100 m3/day in Netified and ron-rotified
areas shall have to mandatorily submit impact assessment report of existing/ proposed ground water withdrawal en the ground water
regime and also socig-economic impacts report prepared by accredited consultants. Pro-forma for the report is given in Annexure-1.

©10000ee

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modificatien of well against the details subnitted at the time of filling up

application for grant of N.O.C. will be done.
10'6@%5mﬁﬁmﬁwmwmﬁ%ﬁﬁﬁﬂ%%waﬁ#@aﬁﬁmﬁmmmﬁﬁ

ﬁwmﬁwmﬁnﬁmﬁimmmmﬁﬁwﬁmaﬁmmﬂﬁqﬁmm

©

NOC Issued By:

W g g/ e

Central Ground Water Authority
ymsf orer

Yes

Certificaie Number CGWA/NOC/IND/ORIG/2018/3052 Lisxe Date

THIWG Sl

03/01/2018

Expiry Date - ' Upload Certificate
p /0172020 .
it Faf 02/01/202 WO

Gruuud Water Department Uttar Pradesh :
i e TNt I WeR e _

No

Does industry come under MSME 7
bl FET MSME ¥ il S g ¢

UPloaded Al‘ﬁdavnt - @

WYY U SEts fHar

Application Date
N 01/06/2022

affidavit en non judicial stamp paper F
of Rs, 10 that compliance of s

Reason for renewal of N.O.C. conditions imposed about capacity of |

. 3t F TSN o ST TR For Industrial Purpose RWH te be instal!e,:l and compliance ;
of any other conditions imposed at
the time of grant of N.Q.C. have been
made,

Against Case. No

Declaration by the Applicant
SHTAGD BRI 3G

stage of scrutiny and investigation or thereafter, my application/registration is liable to be rejected/cancefled ..
oretar srediga/ e farg s diva g
I Agree/H WEWd §

I do hereby deelare that the particulars furnished here in z2bove are correct and true . I understand that in case any of the information and particulars is found fo be incorrect at any

H Gagar T Ral § 5 e A e femur wdta v 8 ﬁaﬁmﬁﬁiuﬁmusamaiﬁmﬁﬂﬂmmmmﬁmmmﬁﬂqﬁﬁﬂmﬁ/

3/3



ANNEXURE R- 2 S @

s

’f-x eesaierd @ aremerar & %%Vaﬁ#aﬁmwau&maﬁﬁam
oao72022aﬁmﬁa§aa&mﬁmﬁaﬁaﬂ$ﬁqc—m

—

festies 08-07-2022 a?rsfaﬁmaﬁaﬁ‘aﬁr&xmﬁ%w
sporef oTeT waserer uRwe @) Ve mATYe, WHONET FOINFa @ oEf,
%@ﬁuﬁ%ﬂfﬁamﬁwﬁmﬁmmﬁ%ﬁm%—

1 -TRrepaTieer Ris wfews, g%sﬁm zq%—crﬁﬂa{\eri;rw mﬁ?ﬁm?sn'cﬂ
2—sffetrer UreAgrer,3uTegeRy 3ehar, Sto3ngoo, onidrerEE) -
3-aRaler, el sifirrear, @g Riard, wdrmae&sa siftrerd |
43T, e itirgsarensio), "era%wm anTSTITEne |
s-3cma o, e s, Sovowofsrowtd, snfommam:
6 ~3TLIEY TTUad, mumﬁaa;rar?%ﬁ anfeTeTETE | R
7-3ifpar T, Tredichforee, opnf S Ry, SldATEEIR|
s-Reprar =mea, wowsro, Froanmgoro, itz | S
o-fouwoaT, 3rae e, g RiE, e m—a‘it-ﬁ/?srrg?l '
10-geflR |AR, 3raR A, agﬁﬁné onfeETaEe T
113 o, msfma"c?rrm Wwﬁmfﬁmﬁm@m
MO |
12- 27TeRTeT aforTSs, forr roTusr (Enﬁa?r TEE) |

: Sree 3{@:@5@ B 3@%1&@/3{921&7, ToTerr aggrad. G‘I’EFT wasersr
oR¥e, irenaE. 8 sgEfy S Ywp o erfad ueet B gu uider
- W= ArdEss & @ waositofto Rwfeer 3g wra 26 siTa@rse smgs,
| aﬁﬁw%zgwosﬁozﬂosﬂm@m%mﬁwsﬁaﬁa‘
e 60 3nAgEl TR e fear srny
et sifEeerd, mu&mu@w%mwa\ré aﬂﬁ%lzrraﬁm
mmmﬁs@mé‘r— aferepr F3E, 3mMyger s #F wenfua -
'Wqﬁz%ﬁo&oéoﬁouﬂm@&%g@rﬁ%%ﬁéwm
R, T & smriehie Wodododie Uz vEar B, TS gveTdr wRTHOr 4.
80 WHOUSTOE0 & ¥ O Rafyr & spref sor iger &g wwosiofo
@7 Refaa, fodrogodio a wrisrwar & s Ream ot | {ET Rery
mmWwWﬁﬁWw@ém
Td YodToMsT F AW enita W g ferder B oy
‘ oft srreprer afdrss, fowwr Rows (Enfere m)meﬁo-é*ouo
g RiREa a9 mEnferl I wmer diwer Awer B ATy A GWEHIS
.Ené”rlgam“aexﬁsﬁgasﬁ‘am TIMIUS TIeT WA FIeT I BT
& R w3t uv faga waaeer wd Shakel & PR Reer X I et
2 e ure g gait &, Ut Refy & vl suder ag B o aifRen
et e e Bear s weetg wdY ¥ #3w a sifdrerdr g weateera
ﬁaWwﬁmmmmmmwmaﬁm,
g forder foiy s,
ﬁaﬁmﬁwﬁeﬁﬁ(ﬁﬁﬁm}muﬁ%ﬁa
THo0a0M 0 H T B o mEEdiE B wearder ROE @ ywew e
ORI | S IeTer H simel InfPresrd), USvs arey dideT BRI 3Ot ST
f5 wHf B woeEy PR Ut B W ¥ T BAEF @ 3ga aeaw

m%mmmmmﬁmmmmm
aﬁsnaaaﬁsmwm%l :

%



Rectangle

FreeText
ANNEXURE R- 2 


Wae;rﬁsfrzo aﬁomﬁﬁmﬂaﬁmméﬁ?ﬁ%ﬁﬁaw
HpATEAR Hfe Frfa wmed gu wew e o wrRfard o or @
2 St z=r ey, a0 3o wie B @nfdiel v Remrger 2.00 &

5.00 TR HIT B Y TN T DG TESANT AT A I | ATI-HWT.

e i 3@ora wIEr ¥ Rem woostozfo wrwr e e &t ure

@W%mwwmwﬁ%maﬁmwi'

ferzator ﬁsen T FHIT  Srodro

Gz—rouzror.rosnéo

TEITSIT

gAfege, I
wr - afem. feefa Rear  omEm

128
ﬁvm'c%asawifr

- aRiyerer f?ﬁ'em—aaa THIS, onfdETae @ uw
FEWA-1719 %arra.'s 07-07-2022 B 37@ITG HAAT IRT 5 S=Aew e -

. Tt Ol 39 B RS o e war 3 -
Wﬁu@wosﬁoﬁomﬁ%%ﬁﬁwaﬂﬁam%m

@Wﬁﬁmmmmw&a%ﬁﬁ%ﬂaaﬂaﬂw

THERE T | B
3y ot | .
. | wmar : agosf —
omdeer s, | (UMY | Reorer wwsy |- ¢ | e | B TS
bay)/year | a1 srar , 51 5 ferofer |
2 3 : 4 3 <) T 8
) werositofio andgsi-
. T I e . andEe W A0S0
Ve o - | FUTURO .| 1260 KAUSHILYA . .
/GZBD0522NIN0439 | 48D/ | COMPONE - | ROAD, PO HINDON | —oiS/ gsRgare | 2fto Refa o ai'%
MSME 14400Y | NTSPVT | VIHAR DASNA | STora | TR ) mrer *’ﬁ"@. a e
B GHAZIABAD =T farofer T24em o
// PLOT NO. B36 SITE | awidrem T e Egr mzﬂe’r 5
~ 1 | MIRHA IV SAHIBABAD ae | SeRgmey | amaws & T Eie
GZBDOG22NIN0446 | 10D/ | ponen o Mgy o e o ’
MSME - 30000Y | pytiThD | AREA . s | Rt | wet wr Rk e
: B GHAZIABAD a s
y R PLOT NO. B36 SITE | omforar | s o wano
- | MIRHA IV SAHIBABAD arE E=Regey o Rrta. =&
~[GZBDO62ININOMS | 80D/ | pvnoprs | INDUSTRIAL | R / | semaRe | s me @
MSME - 240007 | pyrpp” | AREA st | Rwferer | wreer e R o
P ‘ : , GHAZIABAD a | _ a1 Forofar fram oramy
_ - PLOT NO. | amaear @ wosivo
b ] 52,53,54,54A,55 | - o . il g4
o GZBD422ﬁ1N0405 oD/ | ammant | RuRaL’ | T | SRR e BEE
MSME~ 2970Y | TEXTILES - INDUSTRIAL T . Prsforer | wreor g REAr oY
' GHAZIABAD | j
/ X ~ PLOT NO.21/2, anferaT | Ea;;aa'era?r ‘Ga'-031:€0}
ozpnmmona | oy (M| STELIN | e | e | o Seiy e o,
MSME 9000Y { pyT.LTD NAGAR aferfer | Prefae | oo wheme fE oy
1 GIHAZIABAD - a | @t Rt Rrem orem)
7 _ - PLOTNO212, | onforar | :fﬁﬁm @ gaoazg
' - : , - Cae | S=Rguey | o el wme
5 GZBDO622NIN0443 | 30D/ DI;\IHEII; o Rséﬁ)]l]\}l%)glilN B ;| zemuRa | usrar el B B
MSME { 9000Y | pyrrTD NAGAR srafy | Brofesr | oo whem B o
‘ © GHAZIABAD a : w1 frofar ferem arm




e B ' i ST 3T B TH03T0
| GZBDU622NING444 | A _ are | d=Rger | o Refa s @
{4 SNE} NINO 9%%13;, JINDIA ROAD MOHAN Ry 4. | semufeE | umen aRE oSS S
: e . PVT.LTD NAGAR arfergfer ferataar R whea s ey
'GHAZIABAD 5 @wr vl T ar=m)
_| sio/ | VS 0610,SE4, | T | o | o Pt ey
8 | BZBDOS2INING44T | | oo | GARMENT AREASRAL | R | srmoRe | wprar e wer @
~ o - S  GZB ST%??’RT Rrofew | oot wieg B ey
: 1 ferofar v amam
S IPSA 57/1/17-18, STTE-4, | snfewem | - | amdr=er = weosito
%QD0622N11~10449 45D/ | BUSINESS INDUSTRIAL | o= sshgme | 2o fomfg e a%%
R MSME 135007 | INDIA PVT SAHIBA%AD : / | SEOfeE | Orer eRe @
LTD. BAD, | stfergler | Bwfeer /| o g @S e
GHAZIABAD T w1 feroter R or=m)
e PSA 18444, SITE4, | omifdmar | smdeE B w03
{0 | GZBDOS22NINO4s4 | 36D/ |musivess | NOUSTRIAL | = w=Rspr | o Toly ww @l
MSME 11880Y | INDIA PVT SAHIBABAD aa‘r%mﬁr/ Brofesr | wrevr whimd R o
LTD AD, K -
: GHAZIABAD T - T &1 Tewfer Térem orar:
P — = - ‘ 3
N MOHAN | C225,BS.ROAD | Tnoem | ) Qﬂsﬂ?’ﬁ ? E_‘?’f ‘Emosne
11 GZBD0522NIN0436 | 13D/ | ELECTROC INDUSTRIAL Brdr | sroraf o T el
MSME - | 3900Y | ASTING AREA } ¢ | Semdfer | umen e a%aszé’i e
L PVTLTD. | = GHAZIABAD S'SE';ﬂ_ | fomfee il wf 'aie_ﬁ‘ gl
\uﬁgﬁ, 4 ggll“sﬁ% 3 PLOT NO.20/1, 3-"m”%'a' . / i‘g?fa @ Woaﬁag
12 | GZBDO622NINO448 | 40D/ | SES(OLD | LANE(GALDNO.3 | goe® sag.iaa_.a: . 0 Frofer =mza %
MSME 12000Y | NAME SVS RAJENDRA ' Afe | W A we
PROCESSO NAGAR sy | Fforsr | wreor i foodt st
- RS a o1 ferofer féram orem
. 1 onfr=r STEEH W WHOIN0
\".// B-37SITE 4 T
| 6zBDOS22NINO4s1 | 22D/ | ALALL SAHIBABAD s | sRgmey | wto Belg @ @
13 MSME 260y | EXPORTS - INDUSTRIAL s, | st | ustar aiRa o B
7260Y | pyTLTD SR s | et | wrer wdiga Y oy
y ' S a @1 ferofer for=m oy
/ ‘ B.37 SITE 4 anferr | STRGH B oo
S {GZBDO622NNO4s0 | 33D/ | AL A SAHIBABAD st | sfimey | o Relg s o
14| vis EXPORTS SUSTRIAL | R /| eremuRa | urrar e w3
ME 10890Y ) py7 11D SR siergfr | Bt | sror o fe oy
' - a | 1 ool foren arem)
\ : P NO.-A 5, SSOF GT | anfer ;Raaa T an:elgr
TN "SHRINATH ROAD LAy g=Rgwey | Ifto Trle o=
15 S,IZI:E)&QNMMS?’ 360/ { JTISPAT INDUSTRIAL & s | semafa | umar aRa ava B
SME 10800Y | 1 1p " AREA SRRy | Pretes | wRor whe Y e
' GHAZIABAD a o1 ferofer T o)
d ‘ ) JMAGe BN TAOITO
1\é—«féBD0622NINO455 180D/ g‘é%ggg;g K-41 AND K42,D-1, Ei'é“’ . SsRzrer il 2o 3‘33;' maﬁ%
MSME 54000Y | pg o | TROMICACITY | frferer | ot whaga e oidy
Ve w1 frofer Ry=m owm)
hd 1 o 3MIEE BY TAQINO
| GzBDOs22NINO456 | 210D/ | MSPOOIA | ¢ 1y Anp R4z D1, | S/ %ﬁﬁz as o mﬁa'ai“asmzé' E”;
171 visme 63000y | PROCESSO | “1poNICA CITy sferegfRr v arsrer et
' RS UNIT-1II a | Pelas | oro fwa B oore

wr ot @=m orem)

3




103

‘.-;f .

L : o s o - arifdraT : 3rdger B @io3lo
~— - .ns | PLOTNO.1823," | ~=iw | sRgmron |2fto Frfa =wt aft
18 %ng’éz’“’_mo‘m oTDS | SAMIBABA | o1 ROAD, | Rerdt ;| srwaRer | awen et el

LAY | , SAHIBABAD - | atitrgfr | Bwfas | ®ru =g § :
| PRINTEBS T = w7 forofer Rvar orar)

/f , s sTieTIT T | e ®Y weo3Wo
N -/ PLOTNO. 1823, | &= | s=sRemer |=fo Rweia ww=r oY
19”4 S[ZSBM]? GZZNINOA'SS 1348(1))0/Y IS)A}HBABA G.T. ROAD, ?;{\a /| eremots | owmar enRer a%zfra E:Ta

Ll " SAHIBABAD atferafy | | Toefee | sreor i
‘ : PRINTERS a ' =1 oot forEm s
B _ Iws
x_,»/ 7 . 132D/ 'DURGA 12M TO 468/2 M cetol. | SpRgaaT | Od # %aga%m af
BEY ' 21D/ { ENTERPRI - PASONDA, ¥ AT @ fremrar HILT,
20 | GZBD0622NIF0036 33000Y | SES -~ | JAGOLA, sty | srenafler | sndger aRdlga @Rer
PRIVATE GHAZIABAD a Brofea | @ R Rer ormi
s LIMITED . B
q_/ , Y7 A RELESS SIATE B anszgr
h NO4E s | MAHASHA | PLOT NO.-56/12, e gsfgmay | <fto fomfa @
21 ﬁ‘gﬁ,ﬁ?‘?@mm"“ﬁ“ -1251(])30/3(1 KTX L SITE-IV, R s s | WSaT eRa e @
B AUV THREAD - | SAHIBBAD SRy | Pefaer | oro mga 54 ond
A | MILLS T : asr%vh%mml
; -1"CHACHA Plot No. J-4, Sector- { =itefiy ZefRgrrars | o 7
22 SIZS?EB”NMO?’QS- 930D_/ ENTERPRI D1, Apparel Park, | 21f2rfyy | smemufem | e alRe @A @
- 000Y | sgs TronicaCit | & ferfomr | =ew wiea ™S e
R . ' w1 Rrofer RRm orami
\ﬂ,/ ' S AT B TA03T O
CaaTy/ Plot No. G-125, Sec- | Tiveil/ gelgwray | o Rrfa o &
3 I\G/éBl\%O?zzNINOZIﬁ : 9301)/ ANITA - D-1, TronicaCity | 3ffargRr | swemufs | usmen oRa @ &
- 9000Y | PROCESS Industrial A | a1 Sroima | mrrer oflga PR TR
| @ Rl ferw owRm)
ol _ : _ amdes W GAoalo
AN Plot No. G-103, | =&ty galRgmay | Mo Toefa & &
1| S NINOSOT| SO | MONTE | Sector Do, Apparel | oty | sromaRer | e e e @
; ' Park, Tronica a Prfas | e <fga s o
o ’ © | = Rl R o
,.:" : . : o : | smd=er @ weoaio
. oz Ghaziabad Ghaziabad Organics | 3ege/ | SsRgaey | <fto Rwia == &
|| peDeaNosel ) 63(?0/ Organics 1td, KhasraNo. | aifergfer | sromaRey | arran erier o2 3
_ : 6200Y" | 1 imitea 1579,1580,1571, |= Broferer | mreor W TES =
/ ‘ w1 forofer foram aremy

/ ' - : . 3G DI TSHOINO

J & _, : , | Ghazisbad Ghaziabad Organics | efrorgz/ | S=Rgmery | o Rrfa ==& &

MzsngOQZNmMGG 31224%}(:;; | Organics - Ltd, Khasra No. afftrgfy | semofar | wear aiia s @

1 32400Y 1 imited 1579,1580,1571, |a  Rrefas | wwor wikga R oy

) 2 ' ' w1 Tarig f&em ot

) werosrofro ardishiearor amdes-

waosttofo mTat
aracssnanges | 200D/ BMEELS Farc il e G o VR o
GZBDOS522RING332 | oo ooy PR e
' - HINDUSTY affer &S S/aaTRa
Fr" 31'£ITI )
.| %60D/ weltefter zenfier =&
84000Y | M amaﬁ@ Eﬂﬁ' o
" forofer Rt owImd




@

- INDUSTRIE y
o S LIMITED) | | '
N 209D/ ggifélg BY VILL o gOSfTOEﬁO 3t
: - | SAHPURBAMHET | wonge/ | Sewregea/ s wrfad ¥g.
GZBDOG22RIFO152 | 289080 | JollT¥ | APARGANATHE | sferfr | s | I SHoeewy aggral
Y. | PRIVAT - &DISST a sefrefioeor | DS AT, 30U0 =1l
- | natep GHAZIABAD :;;f T %:fa Forer
- ) B BTE!T l
\’/ PETROLTL;*3U BPCL LONI LPG. et : s E;r B & @
GZBDO622RINO334 | 10D/ M ASAPUR, ey | oy | T, smiwer aﬂ“&ﬂf@a
. 3000Y CORPORA SHAHBAIPUR’ 3 < &Iy T f%-l‘ﬂf'a'
TION BHOPURA,LONL | & GEIGICTA)
| LIMITED o GHA T
o | RED i APET - T3 A erE Evs ot
\”1 48D/ VENUS DIS??&XIEII;L;S v 3T gsﬁa?raff ﬁi’ﬁ?ﬂ E»”r?r @ BT,
| GZBDO622RIN33S | o | DISTILLER | Do) KHASRA‘;%T Y aramafin | emdee sedma W
IES PVT ? . | e wdEfesor | @1 foofa e oram)
. LTD 1297, G a
\.m"’ﬂ INGERSOL _ ' :
o L RAND 37 A, SITE , S
| | sop/ | TECHNOL | 4INDUSTRIAL |aiefy | dsfgmey “aﬁ hd E‘;g""ﬁm =
GZBDO622RINO336 | o o0 | OGIES AREA, Rl | semoRa : ki
: AND SAHIBABAD |& srefteiaszor ﬁvhm Ry
. SERVICES | . GHAZIABAD ' ot T |
PVT. LTD. ‘ ,
s JUBILANT Frerr WA B gl
‘\‘“"" "~ | AGRIAD PLOTNOC2&C3, | ~ . amdger A fires &Y B
GZBDUG2ZRINO337 | 0D | CONSUME | . SITELV, b ) | | e, sndew srediga
9900Y |R INDUSTRIAL m_q_é ey | B T Rorofer v
- | PRODUCTS AREA SAH - U | wrE '
_LIMITED. . - '
:QI())IELYII; ) ‘ Teroaiofto smeEt
CITY M/S VILL SHAHPUR ®r e wRfaE 3g
‘ BAMHETA, TG/ | SoBIEad/ | T uriereseor sgred
GZBDO0622RIFO156 ggg(%/% Ao WAL | PARGANADASNA | stfersgfer | sremafeer et fsTer, oo Br
: ES DISST a aFfefiseor | 3iTer args swrATRa
(PROMOTE GHAZIABAD Pt o1 ot faem
RSLTD). sl
|etees 8w @&
oRD | Tosioeho snaqst
_ CITY M/S VILL SHAHPUR & M eriaEr &g
. o BAMHETA, LY, | SeprRgad/ | Iee uTEeseer, sfored
GZBDO622RIF0155 | 3208(1))0/32{ ﬁgﬁgg :TL PARGANA DASNA | stitrafer | sremmaRa | ofel Rismor, S0w0 @
| | ES DISST a adfiefeseor | 3ifer arser srwrERa
.| ®roMoTE 'GHAZIABAD S
| RSLTD) areT | .
Q%Iffg‘ ' : Taositofto amdesr
CTTY M/S VILL SHAHPUR _ o e orRfaE g
GZBDO622RIFG 800D/2 | AGARWAL BAMHETA, TR/ | SopRgaa/ | IS BT ST
154 | 6o000y | ASSOCIAT | PARGANADASNA | sty | srsnufeer | ster fomer, somo
: | ES DISST ' a FleiiepeoT | 3iTe oITEel SRRATRA
(PROMOTE GHAZIABAD B w7 Brolr B
RS LTD) R




105
e sﬁzﬁaﬁ'w}.aﬁ
ADITYA | , | BrostTo=o
WORLD. - |- B e wrfaEdr g
| . ‘ _ CITY M/S. VILL SHAHPUR . o Jreer. vifRrBRor; aporef
7 . T 936D/ AGARWAL | BAMHETA, =g | SeersgE, | wier Rramer, 3o0wo @t
37 | GZBDQ622RIF0153 341640 ASSOCIAT PARGANA DASNA - | 317en araafer | aifer @nger swrRa
Ce Y s . " DISST a | ardiehmRor | @wer wr i %‘m
(PROMOTE GHAZIABAD : - e :
‘RS LTD)
@) Tz defteseor e
/é/ A, , 49/38-89 SITE-IV, | omforen AT B G
. , SI-IALINI SAHIBABAD i3 gefgwey | dofieeor Rrfa oo @t
3%“ MZS§4%0622RIN0333 25?’]730/Y TEX me}JgTRLAL &/ wu | uar o e @
o PRINTS AREA, ey | dofteor | ey g 5 smer
GHAZIABAD a ' o %ﬂfﬂ ’l%ﬁrr TRy
' R - 108 ANANAD - 7 EUITEL BE
30. ﬁ‘gmszzmoszn 2D/ (ASEOKA | NDUSTRIAL | oo SR | o s amﬁa@r
A NAGAR- sty | defieer ST |
; - GHAZIABAD i ,
) , — _ N aﬁm&uﬁ Teez
S ' A : - 21 ITea
. ‘ o | avetty SARED. £
, Ay ol - * | shuaib MADINA MASJID , amdEe Red ot B
40 | GZBD0622RDO0020I. ‘800D " | o | ASHOK VIHAR Hs‘@“ﬂ o) W%;W B, e amﬁag?
£ ; C | rEm _
N v Jeevan Asha ' . o
el Hospital and : ‘ E B
: Rehabilation |  Vill-Didoli, G HY N s
41 | GZBDOT22RIFO1S8 | 10D/ | Centre. : ol B ﬂ STPREFAT | Wit Rroter aﬂ“;}s =T
MSME 730Y | (AUnitof | Road,Muradnagar,Gh | aif2regfer %ﬂf_ﬁr w‘”“*” mﬁa'ﬁ?' aﬁﬁsz'é‘ o
Sagar Sewa ' R
Sansthan).

o eﬁ-c.‘hsrgg &% B MSME
oL -l LeHT e F[HA HofigRor aage
42‘"’GZBD0722R1NQ344 - 3D/ |weignr | FotNo D19, Sec- aefly | SR | ) dnde wr wew

MSME 312Y | POLYMER '3’dT’°“.‘°a Ciy |=firgRy | o smdge A freer 8% D
s Industrial Ar .| & Rt BT, .':Hﬁa?r smﬁwr
i - - LCY SsRemey | T mfﬂlanvr/ sgn _
43 | GZBD1221RIN0261 . 2)273(]))0/1’7 ‘g;hgrfgrﬁfi%sis’ =& | aEraRa | ot e, I0wWo &
, S peeox o SIUm TTAKash Votra sty | adftelteeor | o ETET-40 Reiw
- & - | 07-07-2022 W F
, anfer | <=ga ;} NOC
44 | GZBD1221RIN0262 zgg(l))(;Y T \g(r)%a E?Iﬂ%ﬁ%ﬁfrs e areafa | st @ %mf’a ﬁa?:rr '
' 220U 1m Fraxasi Votra sftrafyr | effefiaswor | oremi
o _
- . 15D/ M/S Chemico Chemicals Pvt.Lid. Wy il
4 ,GZBDiIZZIRmOZ'SS‘ 4500Y | Sri Rajnish jain i ! Aefreee
. : y ai A1




106

| ~ ' 6D/ Ambica S IL ifed m
46 | GZE 0222RN0282 | O mbica Steels Limited, - & ;| opmfw |
21.90‘[‘ Sri satya Prgkash Tya‘gl\ L e |
a .
47 | zeDO22RINO2S3 | (40 e e mied | Ry /| s
, . aq )
| 255D Tata Steel BSL Limited, NG/ | TSR/
48 qummmmm 013007 "Sri Rejoey Singhal sﬁ;ﬁ%r aréntﬁ?a
' 3 | 440D/ - Pardean/S Utility Estate Pvt oz | S @«
- . L Staie .
- 49 | GZBD0522RIF0146 | 160Y600 | Ltd. Sri Bir Singh Pundir 3*-%;@ sreTafE
‘ 007 0 k Town M/S Utility Estate Pvt. . | 5 |3 H?r/ ‘
7 o i ) ar. own 142 ate . T 3
50 GZBDOS22RIFOL47 _255;00 i fani 3@;@ R
700D/ | zomge, | PR
< , Park Town M/S Utility Estate Pvt. =t/
1| GZEDOSTIRIEOLES | 253500 Ltd. Sri Bir Singh Pundir SR ey
. 440D/ Park T @ws Utility Estate Pvt. | —ovS e/ - s
. : Iy [4) 1T (5] .
'2 | GZBDO522RIFO149 16(%?00 | Ltd. Sri Bir Singh Pundir 3“7?@ srTafea
oo | ‘ —
AT Urban Homes By M/S Utility Estates h o/ :
3 | GZBDO522RIF0150 2_813?50 Private Limted, Sri Bir Singh Pundir ﬁ‘fa | sremaRa
M) AT WREIT A w=H Ios g - )
- Charms _ T | |
4 | GZBDO0422RIF0144 Ltd. Shri 1055,1056,1099, NH | TR¥Er / 2
SHSOY LAy | 8, Raj Nagar xens | S | oo, %“3“2??% :;r
| | 200D/ | IndiaPvt. Khasra No. Al s arier, tfm‘ am g
5 | GZBDO422RIF0143 Ltd. Shri | 1055,1056,1099,NH | Rxdr /- .
: 58, Raj Nagar Extens | 3RIN | _oonoron | wft, wrowr St
SINGHAL ' Ky @ o AT @ R
' Cha:l’rns Khasra No. B s w1 feofa famr
100D, | India Pvi. 1055,1056,1099 I S s rIT |
| GZBDO422RIF0142 Ltd, Shri 099,077 | B s | awemata
: : ’ i Extens ' :
_SINGHAL T :
o Hrosiiossgrovo
5 g amdge &5
TM/S ‘ _ ufyiair wees Erg
GANESH KHASRA NO.697, | . » B wvwsll w=ph
, 117 g=Reae -
; 75D/ | ICE .VILLAGE - e HeT, BH G A
GZBDO322RINO296 | 5,y | FACTORY, | NISTAULL LONI ;“Eéﬂa We"a”“iii’ e g
‘ SHRIAJAY | GHAZIABAD, zﬂr%a, T fRrEsoT
KUMAR ' ' C | @ gEr Ut wr R
oire o Ferofer fer=m

b

T L e S

RIE I




> 107 -
R R DS R =<
‘ _ * | PROMOTE : ez | whosfossieao:
GZBDO0322RIFO0138 | 700y | L2 - 97697798L,NOOR | Rt / 1 oo vonr | firoren wowelt o @
| OS700Y | (SIGNATU | NAGARGZBUP | sfergfer | Somn i | e s, By
1 R @ T e ww e e
| HEIGHTS), Trorer - ulefterer G w5t
'PROMOTE w3 BT al ﬁj;;m
RSPVT . & Cwwefl ol @ ATaeT
. , A LTD : ; goprgTay | sagnde el
GzBDO322RIFOI39 .| 0D/ | 1Aty | RIS | el | e
AL 27000Y |RE .- GZB U.P SR sremater | wfde, e wireser
o HEIGHTS), . | . ‘ e | e @ ger: e =1 ™D
| NIRMAL p AT
JAIN ' : S
M ' #oaﬁogﬁ\ouo Ei
, K.R.FOODS B-16,8SITE- i ofafafr z:ﬁﬂaa gt
. oop; | LTD, SHRI 1,B.8.ROAD wgy | ssReae | B wewel Wt B
DZBD0322RING294 97000y | ROHIT INDUSTRIAL R | semofe | It s @ wRga
| 27000Y | AGGARWA | AREA,GHAZIABA | @ | sifiehieewr |qdf amdeer views
' L D : TiEe, e WiEaser
oo _ Y ger: UREr o1 e
srer w1 forofer e

MSMEéhrﬁ EPS woaﬁozﬂo Rrofeer 2g ura 26 311%3? F X

02 3MATH (BHAB 2,20) B BleH 8 H IoAmd BN B BT
srzdiepa o oer w1 fervfwr formm /T 39w 24 IMASH (FHI® 1,3
F 19,21F 26) W verositoo Rrfa m=ar B usar afa e wd
THOTHOTHOEO WHIW UN HBY TIareerd Sro3mgofo PHeg F Teeniud

7"'252125?@03%\'02%0 Rt @t @1 frofer frem owm

'm%?ﬁa’m@geﬁaﬁmosﬁozﬂomﬁzﬁwmw
11 mﬁﬁosm(mzssomazasa)aﬁme
& FodRaa iRt & wrRor sdaa f5 onmd @ ferofar f=m s e

06 ITATEl (BHIEB 272934%37)aasa%q53$f€€ra¥aMSME'eﬁ’a‘r»'
%Wsﬁwaﬂﬁa@%ﬁsﬂamtﬁmﬁmm/wﬁ
'w%msouotﬁsmﬁﬁﬁ?%m%aﬂﬁrﬁa%mml

agertﬁiﬂmﬂr 05 3n%‘aara‘a‘ﬁ033ﬂ—2‘rﬂ&‘r(m 39406"
’42)@%8%3&%@?%&&%W3{&&2@3%&@%@
Rrofer TR orar| 3radw 02 3MATE (FHD 38 T 41) B HI UOTBOT
%ﬁamﬁaﬁmaﬁiﬁaﬂ@rzﬁaﬁaﬁwﬁ@%mﬁaﬁ%
- Tor=m s o
\ Rr2ers, agmfaaﬁramr Fowo e%uam— 40 T
07-07-2022 B ERI JGT 11 NOCmﬁaaa%(zb—aﬁrrasa,a@rss)
uaoaﬁoﬁo%aﬁfﬁr&m%w%ﬁa%wml ,

: m%sﬁﬁwmu@m/&wﬁm%ﬂWSouozﬁqﬁ
3 srgeies ag swmRa B o=, 07 andwEt (FII® 54-60) UT IS
et (emufe) @ Rerg wiga ger Wgﬁ‘ma—ﬁﬁﬁﬁﬁsﬁm‘%aﬁr:
r%mfzr%mml




e 35T H - Ied B 3 mewwﬁmﬁ%&aﬁ%g
| m%e:?rsﬁétmﬁzﬁaﬁ%é‘er @%‘aaawmam] por et |

' _ o g/i_ﬁr C_IMTSTeITane |
m@égraoﬁ?oﬁaauumaﬁzﬁ/zozz 23 %?lﬁ[&’/o’ff-/zozz
ufarferter.- %ﬁ&ﬁ@ﬁﬁ!ﬁmﬁ@a%@%ﬁ%@é@

1~  Prers, 3Pt ST Ryamer, Iowo orerers
22— awﬁmafamﬁmmwﬁa %wﬁwmuﬁw
. OloEREE ) _
3=
4e

(23



ANNEXURE - R3 COLLY I O&, asug @ -'
'I Uy ce UPaw D Ret Wda&(ﬂ

I TFR-YHoYAUlo / Telo—
Tecfo / THodlo—91 / 2014—16
TEH ¢ URe Ve HRITHA

FH-IE—-119 (F—2)

AEFRY T, I qR9T
— AT T

SIS IR
ERTU NS

A4, YU (W)
CINErGECIEH)

G-I, WA, 14 G, 2022
WS 24, 1944 MEH GG

IR VR AN
T 9 qr AT SFemgfd arETT-3

& 824 / 76~3—2022-130-Tu1-2020
RIS, 14 S, 2022

SfeRTET
4+
. YoHTo—127
v I B B @ 3 R w9 A RS sEioerd st e @ daens 3R

s & AR af S dauAspE S GO @ vafda s au afRfear
TFeara fawrravst wd @Hcng Al & o Rt s J@ demree T@q) S g
maﬁﬁmﬁamm#mwmm% '

31Uy, ma,mw&ermﬁrmmga{ﬁ@w, 1904 (mqteraifﬂﬁmmf‘
W 1904) & ORI 21 & Wy IfdT IR TS HIBT S (weee 3N R sk,
2019 (3T e JRIH FEar 13 To1 2019) & 4wy 9 A 3uenw (1) F ehe oFaat &
ST e ToaTel, SR TEAT-331/76-3-2020-13 T0GN0/2020, Refier 17 5%, 2020 3
Restien 1300, 2022 8 Aifafae deers s §:-

]r .

117 RPH (Namami Gange) 2022 Data 4e


Rectangle

FreeText
ANNEXURE - R 3 COLLY 


110, S

2 ' SR FH SFEERY TSI, 14 9, 2022
- e
wElFd T & el & W W Refaf@a st @ & aeh, srias-
I
A | [F) IO VAU F T Oy .
1 ERT _ (TF) 3TRTAT
| ' (@& il 3R -
(@) frTY
(UR) TAATEYY
(ara) | [wagmerg
(&) HAg [l
(@@ . |EEer
(3115) ar
(=h FTEIS
(€x) E R
(FARE) |§E
2 I TUEIEI A () fararg
(@0 ATEY
(=) IEEHEIA
(IR) WG (gryad)
() [Eser
(&) IR
3 Feqlr (TF) AR
4 YU (TF) GlES]
(@ i H
(=) Telcd
5 kiricirs (T=R) LR
6 L (=) el
(@n STeldT
7 gIIRg (T=) A
& |GERES
(=1} AT
(TR) Ry
(qieT) ey 19
8 GiLEIE] (UF) LEECRIE
9 TR (T=h) FEiar
(@ TeRT
(=) ARTTIR
10 ' BAFY (Th) [Eran
(@n 3T
11 Fiemalr (T) I
_ (@ G \GEE
12 TdeE (Uh) HEyr
: (@ YdM99G el
(=) Hzar dfser
(TR) Raarg

117 RPH (Namami Gange) 2022 Data 4¢




wmwalmjnl 14 T4,

2022
FH | (F) 30T 92U F qAoT AT
HEAT foraT T a@vs
13 CEiEy (Th) . [T
(@) 3FEHYL
GiG) SEATHAI
14 [EEE (TF) FRAT
15 FEET . (Th) SiaqX
. (@) oAy
16 FAR IR (TF)  |FRER
17 Featal (TF) EEIGICICE
. . (&) RECIC
18 e (th) | @x@ET
Gy HET
(1) Rk
19 , CICERY () faaitelr
‘ (@ FCE Ty
(&%) era i
(AR ST
20 TEFCET (Th) §aA FEGY I
(@n TERITT
(ch=T) alqy
@ [
» (4rT) IEEIG)
(@) IR ge
@) |wsh
(311®) R
(= Fareng
. (cH) THehe1aTe
21 HIREECOET . (TFh) Errecs
(&) GEL
22 BN DI Y (TF) AL
@) GGl
(=) TR
23 | (L E (TF) TGHFARAT
G
(=) el
24 e (vh) Fel
(&) el
: (&) E-ECEd
25 | TG () [ERIE
26 HAQET (TF) ST
(@&n AT
(i) Bl Rl
(IN) TEIR
27 - et (TF) ERICELS
28 VAR (T) gFlar

117 RPH (Namami Gange) 2022 Data 4e




ESEER] ;IWQUTZ{? 14 S, 2022

4
E T (F) 30 92 ¥ TEfior &
e GEL Ba @vs
29 HFST (TF) e
' @n SheraTEar
(@er) . |TER
|@R) qarar
(ure) sl
30 WERAR (k)  |amE
(a) AT
Gl DY
{(dR) GIHET
' (ar) Fetelr S
31 ASFRLATR (Th) SERT
(@) T
32 QAT (Te3) E Gl
| (ah) ehtTell
(creT) T
(TIT) ES)
33 ARIURIY (TeR) 3RS
' (an BTG
34 ST (TF) EEGINKS
_ (@ FERISAST -
HH (|@) W 9T F AT a5
1 IS MoRMEIE |saR e, M
2 TS RSe[| s9R foerd, Tietere
3 7 TR |FR T, R
4 qGTF dE@AS> TR ToloTH, oi@als
5 |aHgEy AR G STUsT YriereoT
ITT AVST | e FAUST TITErRIoT
6 ARToTEY . oy |FeR A, araerar
7 qFaeT TFI TR e FIR difeldy
oiive, dFel
8 Heleig NG IR [T, RS
9 FCRTE Ayl AR e, AxeeR
10 |37 HERT HIAT 797, HERT
11 |@eellol Shesilal |9 [ASTH/ HIRX UTfelahT
12 |#A TS AT o, S
13 |goeeuET Joleguel |IR et/ TR qrferehT
aRwe, geearie
14 | H&ET I |WR [RIA AR qIelHr
15 | AFRAEIIN HIFRRAIR | 79 [o91#/ 19R iferehr
16 | WERa9 TEETIY | R To¥e7e, HeRaT)X

Y

117 RPH (Namami Gange) 20272 Data de




2

B \ToTS, 14 S[H, 2022 5

FH | (@) A WA F AMOT AT
it forem " A qaEE &%
17 |HER X : ' FHIATT IR A9, FeTgT
18  |v=marst ‘ WERIS |+ R 9, SRS
19 |meel : ATHT IR [A91H/ TR OTieleht
. aRweE, A .
20 |l wenedy  |FAIR fAeA] IR arferT
T |,
. IR ARG,
W& afd |

IN pursnance of the provisions of clause (3) of Article 348 of the Constitution, the Governer is
pleased to order the publication of the following English translation of notification no. 824/LXXV1-3—
2022-13NG-2020, dated June 14, 2022: '

No. 824/1. XXVI1-3-2022-13NG-2020
Dated Lucknow, June 14, 2022

: WHEREAS it is necessary or expedient in the public interest to manage and regulate ground water

for various purposes in any form in any area and to enforce rainwater harvesting/ground water récharge
and to implement various appropriate water conservation/water savmg/water efficient practices in over-
exploited/ critical blocks and stressed urban areas;

Now, THEREFORE, In exercise of the powers under sub-section. (1) of section 9 of the Uttar

Pradesh Ground Water (Management and Regulation) Act, 2019 (U.P. Act no. 13 of 2019), read with
section 21 of Uttar Pradesh General Clauses Act, 1904 (U.P. Act no. | of 1904), the Govemor is pleased
with effect from April 1, 2022 10 make the following amendment in notification no. 331/LXXVI-3-2020-
13NG/2020, dated June 17 2020.

Amendment

In the aforesaid notification for the Schedule, the following Schedule shall be substituted,

namely:- i '

SCHEDULE

SL. No. A. Rural Areas of Uttar Pradesh
District : . Blocks
1 . Agra : . i Akola

ii. Barauli Ahir

iii. Bichpuri

v. Etmadpur.

~ v. Fatehabad

“vi. Fatehpur Sikri

vii. Khandauli

viii. Saiya

ix.. Shamsabad

X. Achhnera

xi, Baah ‘
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SL. No. A. Rural Areas of Uttar Pradesh
' District Blocks
2 Firozabad i.  Firozabad
it.  Narkhi
iit. Shikohabad
tv. Khairgarh(Hathwant
v. Tundla :
vi. Araon
3 Mainpuri i. Barnahal
4 Mathura i. Nohjhil
it. Raya
1ii. Baldeo
5 Aligarh i Iglas
6 Etah t.  Aliganj
ii. Jalesar
7 Hathras i. Mursan
it. Sahpau
ifi. , Sasni
_iv. Hathras
v. ~Sikandar Rao
8 Kasganj i. Ganjdundwada
9 Prayagraj i. Babheria
ii. Chaka
iii. Bhagwatpur
10 Fatehpur . i. Bhitaura
' ii. Amauli
11 Kaushambi . i.  Chail
, ii. Moorat Ganj
i2 Pratapgarh i. Mindhata
ii. Pratapgarh Sadar
iii. Sandwa Chandrika
iv. Shivgarh
13 ~ Budaun i. Ambiapur
' - ii. . Asafpur
iii. Islamnagar
14 Chitrakoot i. Karwi
15 Mahoba ‘i Jaitpur
1. Panwari
16 Kanpur Nagar i.  Chaubeypur
17 Kannauj i.  Jalalabad
1. Talgram
18 Meerut i. Kharkhoda
ii.  Machhra
. iii. Rajpura
19 Baghpat i. Binauli
ii, Khekra
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SL. No. A. Rural Areas of Uttar Pradesh
District Blocks -
iii. Pilana
iv. Baghpat
20 Bulandshahar i. - Bhawan Bahadur Nagari
ii. Bulandshahar
iii. Danpur
iv. Gulaoti
v. Siyana
vi. Arniya Khurd
vii. Khurja
viii. Shikarpuri
ix. Unchagaon
x. Sikandrabad
21 G.B.Nagar i. Bisrakh
' : ii. Jewar
22 Ghaziabad i.  Bhojpur
G Lom
1ui. Razapur
23 Hapur i.  Grahmukteshwar
ii. Hapur
iii. Simbhaoli -
24 Mirzapur 1. Kon
ii. Majhawan
ii. Sikhar
25 Moradabad . Bilari
26 Amroha i. Joya
ii. Dhanora
iti. Gajraula
iv. Hasanpur
27 . Bijnor i.  Jalilpur
28 Rampur 1. Chamraua
29 " Sambhal i.  Bahjoi
i1. - Baniakhera
iil.  Gunnaur
iv. Pawansa
v. Sambhal
30 . Saharanpur 1. Gangoh
ii. - Nagal
ii. Nakur
iv. Sarsawa
v.- Saduli Qudim
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SL. No. A. Rural Areas of Uttar Pradesh
' District Blocks
31 Muzaffarnagar i. Baghara
ii. Budhana
32 District-Shamli i. Kairana
ii. Kandhala
iii. Shamli
iv. Un
33 Varanasi 1. Araziline
' ii. Harhua
34 “Jaunpur i. Badalapur
ii. . Mahrajganj
SI. no. B. Urban Areas of Uttar. Pradesh
District ~ Urban Area Administrative Area
1 Gaziabad Gaziabad Municipal  Corporation/Nagar Nigam,
_ Gaziabad
2 Firozabad Firozabad Municipal Corporation/Nagar Nigam,
Firozabad
3 Mathura Mathun Municipal "Corporation/Nagar Nigam,
. Mathura
4 Lucknow Lucknow Municipal Corporation/Nagar . Nigam,
i Lucknow
_5 G. B. Nagar Noida Noida Authority
| Greater Noida Greater Noida Authority
6 Varansi Varansi Municipal  Corporation/Nagar Nigam,-
. Varansi :
7 Sambhal Sambhal Mumnicipal  Corporation/Nagar  Palika
: ‘ Parishad, Sambhal -
8 Aligarh Aligarh Municipal Corporation/Nagar Nigam,
- Aligarh
9 Muradabad Muradabad Municipal Corporation/Nagar Nigam.
Muradabad ‘ .
10 Agra Agra Municipal ~Corporation/Nagar Nigam,
Agra
11 Kannauj Kannayj Municipal Corporation/Nagar = Palika
Parishad, Kannauj
12 Meerut Meerut Municipal Corporation/Nagar  Nigam,
' _ Meerut »
13 Bulandshahar | Bulandshahar Municipal ~ Corporation/Nagar = Palika
' Parishad, Bulandshahar
14 Amroha Amroha Municipal  Corporation/Nagar  Palika
Parishad, Amroha
15 Muzaffar Nagar | Muzaffar Nagar Municipal ~ Corporation/Nagar  Palika

" 117 RPH (Namami Gange) 2022 Data de
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SI. no. B. Urban Areas of Uttar Pradesh :
District Urban Area Admuinistrative Area
16 Saharanpur Saharanpur Municipal - Corporation/Nagar  Nigam,
Saharanpur -
17 Kanpur Nagar Kanpur Municipal Corporation/Nagar Nigam,
Kanpur
18 Prayagraj Prayagraj Municipal Corporation/Nagar Nigam,
. Prayagraj
19 Shamli Shamli Municipal Corporation/Nagar Nigam,
Shamli
20 Kaushambi | Kaushambi Municipal ~ Corporation/Nagar  Palika
' Parishad, Kaushambi

By order,

ANURAG SRIVASTAVA,

Pramukh Sachiv.
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BY SPEED POST

BEFORLE THE NATIONAL GREEN TRIBUNAL, NEW DELI1I

Original Application No. 418/2021
WITH
Original Application Neo. 447/2021

Titak Raj Adhana & Ors. Vs, State of Uttar Pradesh

To,
1. Direcctor
Ground Water Department,
Government of Uttar Pradesh
9th Floor, Indira Bhawan,
Ashok Marg Lucknow,
Uttar Pradesh -226001

%ﬁirmun/lﬂxecutive Dircctor
M/s Modi Sugar Mills (Sugar Unnt & Disullery Unit). Modmagar

instrict - Ghaziabad
Uttar Pradesh- 201204

NOTICE

Whereas the above titled Original Application was hsted before the Tribunal on
21.07.2022 (copy ol order, petition alongwith Joint Committee Report are enclosed), when the

Tribunal mter-alia passed the following order:-
“3. Natice alongwith copy of the application and report of the Joini Commiitee he also issued w0
Dirzctar, Gronnd Water Department, Gavernment of Uttar Pradesh and Chafrmun/Executive Director,
My Modi Sugar Mills (Sugar Unit and Distillery Unit) Mudinagar, District Gaziabad (U.P) requiring
thyemn 1o file their responses reply fo the allegatians maile in the application as well as abservations muade

in the report of Joint Committee within two moaths at judicialugtagov.in preferably in the farii of

searchable PDF/OCR Support PDF and nat in the form of Imape PO
L 06 v PR Ui 15 VA \RAPN WA WA v WIS < A W WY
List for further convideration un 02.11.2022.
2. Now, take notice that the above matter will be listed on 02™ November, 2022 for further
consideration, bci'oré the Hon’ble ‘FTribunal at Faridkot House, Copernicus Marg, New Delhi-
116601 thraugh Physical Heanng (With Iiybrid Option), when you may appear before the
ffon’ble Tribunal cither in person or by a pleader duly instructed and file replics, as per
directions of the Hon’ble Tribunal vide order dated 21 07.2022.
3 Take further notice that in default of yaur appearance on the date above mentioned, the
sittd Application will be heard and deternmimed in your absence,
Given under my hand and the seal of this Tribunal, on this 30 July, 2022.

Nolestbor Orders, Canse Lists & other information, please visit our website www reerribanl Loy iy

Lucl: As above P /,:boff)")’) 022
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{tem No.0O1 & 02 ‘ {Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
(By Video Conferencing)
Original Application No.418/2021

With
Original Application No. 447/2021

Tilak Raj Adhana & Ors. ...Applicants
Versus

State of Uttar Pradesh ...Respondent

Date of hearing: 21.07.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.
Respondents: Mr. Dalip Dhyani, Advocat_e for UPPCB.

Application is registered based on a Letter Petition received by Email,

ORDER

I. The applicants have complained in these applications regarding air
pollution in the area due to emission of heavy smoke by Modi Sugar Mill,
Modi Nagar, Uttar Pradesh. They have further complained that Modi
Sugar Mill is also running a compost/fertilizer plant in Modi Steel Plant
which 15 emitting foul smell which spreads up to several kilometers with

the blowing winds causing unpleasant environment in the area.

2. Vide order dated 25.01.2022, this Tribunal constituted a Joint
Committee comprising of CPCB, State PCB, and the District Magistr:ate—
Modi Nagar (Uttar Pradesh} and directed the same to submit factual and

action taken report within three months. The relevant part of the order is

reproduced hereunder:-
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O.A. No. 418/2021 Tifak Raj Adhana & Ors Vs. State of U9
0.

“Having regard to the seriousness of the allegations, it appears
necessary to ascertain the factual position in the matter through
a Joint Committee of the CPCB, State PCB, and the District
Magistrate-Modi Nagar (Uttar Pradesh). The State PCB will be
the Nodal agency for coordination and compliance. The joint
Committee may meet within four weeks and undertake site visit
and look into the grievance and take remedial action in
accordance with law following due process. The Committee may
also look into the matter if the Modi Sugar Mill is also running a
distillery unit and whether the same is also responsible for Air
Pollution. Factual and action taken report may be furnished
within three months by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/ OCR Support PDF and not in the
form of Image PDF”

3. In compliance thereof, the Joint Cornmittee inspected the area on
30.03.2022 and has submitted report vide email dated 20.05.2022. The
relevant part of the report is reproduced as under:-

“X X X X X X
1. The unit was established in 1933 and engaged in
production of sugar by Double Sulphitation process with
consented capacity of 5000 TCD using sugarcane. At the time of
inspection, unit was found operational.
2. The unit has two power turbines (3 MW each) to meet the
requirement of energy for operating sugar unit only. No surplus
power produced & exported.
3. The unit has started its crushing season 202122 on 7th
November, 2021 and as per Daily Manufacturing Reports (DMRs)
provided by the unit, the average cane crushing from 07.11.2021
up to 29.03.2022 was found to be 4542.80 TCD.
4. Unit is having valid Consent to Operate under section
21722 of the Air (Prevention & Control of Poliution) Act, 1981 (as
amended) and under section 25/26 of the Water (Prevention &
- Control of Pollution) Act, 1974 {as amended), with validity up to
31.12.2023. The unit is also having valid Authorization issued
under the provisions of Hazardous and Other Wastes
(Management and Trans-boundary Movement) Rules, 2016 for
storage and disposal of hazardous wastes valid up to
26.04.2025.
5. As per ETP Performance Assessment Report prepared by
Vasantdada Sugar Institute, Pune, the treatment capacity of ETP
ts 1000 KLD (Annexure-XIV). As per consent issued by UPPCB,
the unit has permission to discharge 450 KLD of treated effluent.
6.  The ETP comprises of Screen—* Qi & Grease trap—=*
Equalization tank--> Primary clarifier—> Anaerobic tonk—>
Aeration tank—> Secondary clarifier—* Chlorination pit—Sand
filter—) Activated Carbon Filter—> Lagoon.
7. As informed by the unit representative, for crushing season
2021-22, ETP was started on 27.09.2021 for stabilization

purpose in compliance tor notified ctondovde v MARG R0
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O.A. No. 418/2021 Tilak Raj Adhana & Ors Vs. State of U.P
3.
S. Joint team has observed that flow meters tvere not

installed to measure various water consumptions and water
recycling locations as mill bearing cooling water, mill roller
bearing cooling, cooling tower, make-up water intake, air
compressor cooling water, vacuum pump cooling water, sulphur
- burner cooling water, B and C massecuite cooling, final molasses
cooling, hot water consumption at rotary vacuum, milk of lime
preparation, hot water consumption at a centrifugal machine and
cooling tower blow down.

10.  The unit has not provided separate treatment facility to
treat effluent from spray pond overflow, however anaerobic
treatment was installed after primary clarifier in ETP section to

cope up with the sulphate content as per recommendation of VSI,
Pune.

11.  The unit has two underground reservoirs (UGRs) for hot
water and cold water recirculation having capacities 76.93 m3
and 740 m3. ‘

12.  The unit has impermeable lagoon having capacity of 3840
m3 to store treated effluent only for 8.5 days as per data
provided by the unit. Treated effluent was recycled to

process in sugar mill and partially was stored in lagoon, which
was used to pump for road spray, dust suppression and
horticulture purpose. However, flow meter was not installed at
the utilization point, hence, treated effluent used for horticulture
purpose could not be verified.

13.  The unit has setup environmental laboratory for analysis of
daily parameters (pll, DBOD, COD, TSS). The unit hus also
established Environmental Management Cell (EMC} to effectively
monitor the environmental compliance (Annexure-XiIl).

14.  The unit has provided separate energy meter for ETP
operation.

15 The unit has generated average 188.2 ton of press mud
every day (4% of cane crushed), which is provided to local
farmers as organic manure. The logbook for the same is being
maintained.

16, Boiler ash was provided to local contractors and unit has
maintained ash generation record, which was average 1024.22
Quintal per day or 102.42 Ton per day as per ash generation
data provided by the unit from 12.11.2021 to 29.03.2022
(Annexure-IX), however the data for boiler ash disposal was not
maintained by the unit.

17, As per log book of ETP sludge; about 300 quintals of sludge
was generated during 19.12.2021 to 12.03.2022 and same was
provided to farmers to use as a manure.

18.  Joint team observed that the unit has 04 nos. of low
pressure boilers with following details:

Table-01. Details of low pressure boilers
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e
S. Air Type of Stack.
No. |Pollution fuel No.
Source |Capacity |Pressure Stack Height
21 Stack | Combined 30
. kg/cm? No.-1 | meter stack
Boiler-ili .
1 35TPH - Bagasse | height from
& IV
ground level
. with
.'I 21 kg/cm? Stack | Combined 40
2 qu er-1 35TPH Bagasse No.-2 | meter stack
5> Bagasse| height from
. kg/cm? with | ground level
3 Boiler-1l |25 TPH ’ venture
‘ scrubber

19.  Unit has provided wet scrubbing system as Air Pollution
Control Devices (APCD) with both of the stacks attached to boiler,
having stack height 40 meters and 30 meters from ground level.

20. During visit wet scrubber were found operational. On-line
Emission Monitoring System was found installed in stacks and
connected to CPCB/ SPCB server.

21.  During joint inspection stack monitoring was carried out by
Regional Office, Ghaziabad Uttar Pradesh Pollution Control
Board. Monitoring result of stack is as below: :

Table- 02 Analysis result of stack emission for Suspended
Particulate Matter (SPM)

Stack|Attached| Parameter, Result| MOEF&CC

Heigh| Boiler Mg/Nm3 Notification
S.| Stack t with G.S.R. (E)
No. No. Capacity dated 14th
January.
2016
Stack 130 35.0
1 |[No.-O1 |meter \TPHX02 87.98
nos.
Particulate
Stack 40 25.0TPH |Matter 150.0
No.-02 | meter and  |(SPM) '
2. 35.0 TPH 133.15

22. Monitoring result of stack no. 01 & 02 for Particulate Matter
shows value of 87.28 mg/ Nm3 and 133.15 mg/Nm3 respectively
against norms of 150.0 mg/Nm3, which is complying as per the
notified standard merntioned in MoEF&CC Notification G.S.R. (E)
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24. Joint team has collected samples from inlet, outlet & various

units of Effluent Treatment Plant (ETP} and treated effluent storage
lagoon. The analysis result is placed in Table-03 below.

Table-3. Analysis results of sample collected from various locations
of ETP and lagoon

Effluent  |Sulphur/ DS

Color lfiow rate |Sulphate
Sample (Haze ”;ng/hr; o/ prr [COD BOD |TSS |fmg/Y |0 & G

location ") (mg/y \|mg/y |mg/l {mg/Y

MLSS/MLV
SS

{mg/

Efftluent from
Mill house A
before ETP 163 - 1001 14.81641614102! 663 {6008, 08 -
inlet :

» Spray Pond -
Overflow 165 10281 6.9|1701| 612 11322|5840) - -

Equalization -
Tank 125 843 {10.1{1494413044) 775 16896 - -

Primary | 5, ~ | 969 | 6.72520] 1329 1140|5720
Clarifier

Aeration ) ) : 2331/110
Tank 3

gf;?;ifry 35 | - 291 | 7.5| 63 | 10 |BDL|1280| -
ETP Outlet
After

Chlorination

10 | 23.1 228 |7.7y 28 { 05 {BDL} 736 | BDL

Treated

effluent
storage 48 - 319 (7.8 55 | 12 | 20 | 904 - -
lagoon

Standards -
ifor land
disposal as
per
MoEF&CC 5.5
Notification - to
G.S.R. (E} 8.5
- |dated 14th
January,
2016.

- 100} 100\|2100] 10 -

25. Both streams of effluent from mill house and spray pond
overflow meet in the ETP leads to Equalization Tank having

characteristics as pH-10.1, COD-4944 mg/ 1, BOD-3044mg/ 1, TSS-
TTR ma/ll TNQUARAR mal il Aand Silnhato.RA e~ /1

EDs A
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and Anaerobic Digester followed by Aeration Tank. MLSS of
aeration tank was found to be 2331 mg/1 against the desired
value of 2500 mg/ 1 to 3000 mg/L

27. 81% reduction in TDS from Equalization Tank to secondary
clarifier observed withaut TDS reduction unit in the ETP, which
indicate possibility of dilution in clarifier with fresh water.

28. The analysis of sample collected from aeration tank for
MLSS/MLVSS were measured as 2331 and 1103 respectively with
MLVSS/MLSS ratio of 0.47 against the desired ratio of 0.70 to 0.80.

29. The analysis results of samples collected from ETP outlet
w.r.t. pi-1-7.7 against 5.5 to 8.5, BOD-05 mg/ 1 against 100 mg/ 1,
TSS-BDL against 100 mg/1, Oil & Grease-BDL against 10 mg/ 1,
which are complying as per the notified standard mentioned in
MoEF&CC Notification G.S.R. (E) dated i14th January, 2016.

30. The analysis result of sample collected from fall treated
effluent storage lagoon shows pH- 7.8 (norms: 5.5 to 8.5), COD-55
mg/ 1 (against 250 mg/ 1), BOD-12 mg/ 1 (against 100 mg/ 1), TSS-
20 mg/1 (against 100 mg/ 1) and TDS-904 mg/1 (against 2100
mg/ 1} which are complying with notified standards.

31 The unit has installed Online Continuous Effluent Monitoring
System (OCEMS) (Fig-19 & Fig-20} to monitor treated effluent
discharge. OCEMS reading were observed w.r.t. pH 7.84, COD-84.2
mg/1, TSS-10.4mg/ 1, BOD-14.1 mg/1 during inspection which
complying with the notified standards.

32. The unit has one piezometer well in the unit premises (Lat:
28.827067, Long: 77.569996, water level reading- 12.23 meter).

33. The unit has 02 bore-wells to meet the daily requirement of
fresh water for sugar mill. Flow-meters were found installed at both
the bore-wells. As per logbook records from 07.11.2021 to
29.03.2022 the average fresh water extraction/consumption from
bore-well is 133.05 KLD, which is 29.29 L/T of cane crushed.

34. The unit is complying w.r.t. specific effluent discharge norms
as the treated effluent at ETP outlet is 100.04 liter per ton of
cane crushed against the specific effluent discharge norms of 200
liters per ton of cane crush.

Table-04. Month-wise details of gquantity of fresh water
withdrawal from borewell I & I from 07.11.2021 to
29.03.2022

S. No. Months Bore-well No. I (KL) Bore-well No. 11 (KL)
i Nov-21 4336 2552
2 Dec-21 ‘ 2745 22
3 Jan-22 2592 ’ 0
4 Feb-22 3000 0
] Mar-22 3779 0
Total withdrawal= 16452 KL 2574 KL
Ave, withdrawal)-- 11505 KLD 18,00 KLD

35. The unit does not have valid permission from CGWA/UPGWD
for abstraction of ground water, however, the unit has applied for No
Objection Certificate from UPGWD for ground water abstraction from
two bore-wells (bore-well- I & 1) on 26.11.2021 seeking permission to
abstract total 560 m3/day of groundwater from each bore-well.
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36. Joint team has collected ground water samples for physico-

chemical analysis from bore-well-I located near sugarcane loading
area and handpump located near bio-compast yard of distillery
section. The analysis results of the ground water samples are placed
in Table-5 below:

“Table-5. Groundwater  Analysis  Report- Quality of
Groundwater is compared with Bureau of Indian Standard
(BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS
108500: 2012.

Ground {(Acceptable (Permissible limit
water limit) in the
from Bore- Drinking water |absence of
well near |Ground standards (BIS} lalternate sourcel
sugarcane|water DRINKING \Drinking
loading |from WATER waterstandards
Sampling |area Handpum |~ {BIS) DRINKING
Point " lindustry |p SPECIFICATION \WATER
near bio- |[(Second —
compost |Revision) IS SPECIFICATION
yard 10500: 2012 (Second Revision)
IS 10500: 2012
Depth 100 ft 80 ft -—-
Color : :
(Hazen) BDL BDL 5 15
pH 7.4 7.2 6.5-8.5 6.5-8.5
C"{’Ld:/cf';;ty 1031 1379 —
TDS (mg/ 1) 646 814 500 2000
COD (mg/ 1) 03 04 - e
Total
Hardness 648 416 200 600
(mg/1) ‘
Total :
Alkalinity 469 420 200 600
(mg/ 1)
S04 (mg/ 1) 100 93 200 400
NO3VN(mg/ 1) 6.4 4.0 45 NR*
Chloride )
(mg/ 1) 40 176 250 1000
Cd (mg/ 1) BDL BDL : 0.003 -
Co (mg/ 1) BDL BDL - -
Cr{mg/ 1) BDL BDL 0.05 ] NR*
Cu (mg/ 1) 0.08 BDL 0.05 1.5
Fe (mg/ 1) 2.69 0.07 0.3 NR*
Mn (mg/l) 0.05 BDL 0.1 0.3
Ni(mg/1) BDL BDL 0.02 ‘ NR*
Zn (mg/l) 2.09 BDL 5 15
NR*=No Reluxation

1. The analysis results of Groundwater samples collected from bore-
well-T and handpump located near bio-compost yard of distillery section
show COD-03 mg/ 1 and 04 mg/ 1 respectively, which indicates ground
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water contamination. The value of total hardness in bore-well-I was also
on higher side (648 mg/ 1). ,

2. Joint team also collected samples at upstream and
downstream locations from domestic drain flowing along the
boundary wall of the unit for physic-chemical analysis. Analysis
results of the sample are placed in Table-6 below.

Table-06. Analysis results of drain samples at upstream and
downstream locations

Sampling Parameters (all values are in mg/L except Color in

location Coordinates hazen unit & pH)
Latitude| Longitude | Color| pH CcobD BOD TSS TDS | S04

Drain at 28.82582
upstream 15 77.566109 {13 6.8 66 . 22 56 636 118
location
Drain at 28.82833 _
downstrea |0 77.568878 209 |6.8 8168 (1592 (10719 (844 108
m location

3. The above analysis results of the drain samples collected from

upstream and downstream locations depict the following:
. The analysis result of sample collected from domestic
drain flowing along the boundary wall of sugar unit at
upstream location shows pH- 6.8, COD-66 mg/1, BOD-22
mg/ 1, TSS-56 mg/ 1 and TDS-636 mg/ 1, which indicate the
presence of domestic sewage characteristics.
. Deteriorated condition of drain was observed at
downstream location and analysis result of sample
collected from downstream location shows high color-209
hazen unit, COD-8168 mg/1, BOD-1592 mg/1 and TSS-
10719 mg/1, which indicate the possibility of effluent
mixing with sewage in drain however, no bypass of
industrial effluent (sugar/distillery) was observed from the
boundary wall into the drain during inspection. :

3.0 DISTILLERY UNIT

3.1 OBSERVATIONS ON MOLASSES BASED DISTILLERY

I. The unit has a molasses based distillery unit of 30 KLD capacity. On
the day of inspection, the distillery unit was found non-operational. As
informed by the unit representative, the unit is non-operational since
06.05.2021 due to general maintenance. (Annexure-X)

2. For treatment of spentwash the unit has facility to achieve ZLD with
following systems;

Bio-digester4 MEE --> Bio-composting

3. The unit has submitted a statement to U.P. Excise Depaxtiuent
wheremn the unit has informed Excise Department ahout the non-
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S.The unit is having Valid Air and Water Consent. The consent is
valid for the period from 01.01.2022 to 31.12.2022. {Annexure-XII)

6. The unit has 5.7 acres (uncovered) of Bio-compost yard. No bio-
composting activity was observed. The unit representative informed
that bio-composting cycle was completed in Feb, 2022 and after that
the unit has not carried out any bio-composting. The compost yard
was found properly lined. No bio-compost was found stored in the
compost yard. The unit has submitted the details of bio-compost sold
for the month from 5.06.2021 to 1.03.2022

7. Total No. of Lagoons in Distillery unit; 02

» Lagoon 1 = capacity 2900m3 for storage of Bio-methanated spent
wash (BMSW).

# Lagoon 2 = 200 KL for storage of Conc. Spent wash

During the inspection, the lagoon of 200 KL capacity was found empty
and another lagoon of

capacity 2900m3 was found filled with spent wash (approx. 700 m3).
8.A tank of 50 KL capacity near the bio-digester unit was found filled
with approx. 8-10 KL of spent wash. As informed by the unit
representative, the unit will use this spent wash for culture
development. .

9. Sample was collected from this 50 KL tank. Analysis of the samples
collected from the tank shows pH-4.4, COD-127680 mg/I, BOD,
52871 mg/1, TSS-5038, TDS-102220, and Colour-36180 Hazen.
Analysis results indicates that the tank is filled with raw spent wash.

4.0 CONCLUSION
4,1 Sugar Unit

1. The unit was found operating within consented capacity.

2. The unit has valid Consent to Operate under section 21/22 of the
Air (Prevention & Control of Pollution) Act, 1981 and under section
25/ 26 of the Water (Prevention & Control of Pollution} Act, 1974 both
valid up to 31.12.2023. The unit has Authorization valid up to
26.04.2025.

3. The unit has applied NOC to Ground Water Department, U.P. on
26.11.2021 for bore-well-I & I

4..Based on DMRs the average daily cane crushing was found
4542.80 TCD which was under the consented capacity i.e. 5000 TCD.
5. The unit has Effluent Treatment Plant (ETP} with treatment capacity
of 1000 KLD, however as per consent to operate unit has permission
to discharge 450 KLD of treated effluent. '
/0. The unit has not installed flow meters at various hot and cold water
recycling locations.

7. The unit has recycled treated effluent to process in sugar mill.

8. The unit is complying w.r.t. specific effluent discharge norms as the
treated effluent at ETP outlet is 100.04 liter per ton of cane crushed
against the specific effluent discharge norms of 200 liters per ton of
cane crush.

9. Byproducts i.e. boiler ash, dry sludge and press mud are provided
to local contractors and local farmers.

10.The unit has environmental laboratory (Fig-32) for analysis of daily
bparameters (pH, BOD, COD, TSS). The unit has also established
Environmental Management Cell (EMC) to effectively monitor the
environmental compliance.

11.5tack emission for Particulate Matter (SPM) is complying against
the prescribed emission standard as per MOEF&CC Notification
G.5.R. (E) dated 14th January, 2016, '

&
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- 12, Presence of bagasse particles were experianced in ambient
air due to wind.

13.The unit has installed Online Continuous Effluent & Emission
Monitoring System (OCEMS), which is connected with CPCB/SPCB
server. _

14.81% reduction in TDS from Equalization Tank to secondary clarifier
observed without TDS reduction unit in the ETP, which indicate
possibility of dilution in clarifier with fresh water.

15 MLSS of aeration tank was found to be 2331 mg/ 1 aganst '
the desired value of 2500 mg/ 1 to 3000 mg/L.
16. Analysis results of Groundwater samples collected from bore-

well-I, located near sugarcane area and handpump located near
biocompost yard in distillery section has shown COD contamination
i.e. 03 mg/I and 04 mg/I respectively. Groundwater sample collected
- from bore-well-I also shown Total Hardness-648 mg/I against 600
mg/ 1 which is exceeding the permissible limit of Drinking Water
Standards (BIS) IS 10500:2012.

17. Deteriorated condition of drain was observed at downstream
location and analysis result of sample collected from downstream
location shows high Color-209 hazen unit, COD-8168 mg/ 1, BOD-
1592 mg/ 1 and TSS-10719 myg/ 1, which indicate the possibility of
effluent mixing with sewage in drain however, no bypass of industrial
effluent (sugar/distillery) was observed from the boundary wall into
the drain during inspectiori.

4.2 Distillery Unit

1. The distillery unit was found non-operational during the visit. Bio-

compost yard was found clean and no cycle of bio-composting was
observed.

5.0 RECOMMENDATIONS OF THE COMMITTEE

\Ww—’“"“ T

5.1 Sugar Unit

1.1t is recommended that the unit shall install flow meters at various
water recycling locations to measure water consumptions as specified
in sugar charter.

2. The unit shall install flow meter at the outlet of treated water
storage lagoon to quantify the treated water consumption in
horticulture and maintain record of the same.

3. The unit shall maintain the desired MLVSS/MLSS ratio of 0.70 to
0.80 in aeration tank.

4. The unit shall ensure proper operation & maintenance of ETP and
also ensure proper stabilization of ETP.

5. The contamination in Ground Water, has been observed, hence it is
recommended that Uttar Pradesh Ground Water Department may be
asked to look into the matter, and arrangement for deep bore-well for
drinking water shall be made.

6. The unit shall ensure consistent compliance of the notified

standards in MoEF&CC Notification G.S.R. 35(E) dated 14th January,
2016,

7. The unit shall ensure the absolute treatment of suanr offliiont nwnd

—_—



138

O.A. No. 41872021 Tilak Raj Adhana & Ors Vs. State of U.P.
© -11-

8. Unit must ensure the proper storage of bagasse to avoid ambient air
pollution due to floating bagasse particles.

5.2 Distillery Unit

1. The unit shall concentrate all its raw spent wash stored in tank of
50 KL and Bio-methanated spent wash (BMSW) stored in lagoon of
capacity 2900m3 through MEE to achieve 30% solid concentration and
the concentrated spent wash shall be used for bio-composting

2. Since the unit is under the process of switching its molasses based
distillery to grain based distillery now therefore, the unit shall
dismantle/ level/ fill the lagoon of capacity 2900m3 after utilization of
accumulated spent wash in bio-composting.

3. The unit shall commence its grain based distillery only after
obtaining valid consent from UPPCB.”

4. The Joint Committee has merely inspected Modi Sugar Mill and
Distillery and submitted its report with observations regarding the same
but the Joint Cor;lmittee did not inspect Modi Steel Plant and has not
looked into and reported about grievances of the applicants against the
same. The Joint Committee is directed to undertake site visit to Modi
Steel Plant, look into the grievances of thc applicants, verify the factual
position and take remedial action in éccordance with law by following
due process within one month from the date of receipt of a copy of this
order and submit @ts further action taken report within two months by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

5. Notice alongwith cop_;,f of the application and report of the Joint
Committee be also issued to Director, Ground Water Department,
Government of Uttar Pradesh and Chairman/Executive Director, M/s
Modi Sugar Mills (Sugar Unit and Distillery Unit) Modinagar, District
Gaziabad (U.P) requiring them to file their response/ reply to the
allegations made in the application as well as observations made in the
report of Joint Committee within two  months  at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF

and not in the form of lmage PDF.
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6. . List for further consideration on 02.11.2022

7. A copy of this order be forwarded to the CPCB, State PCB, and the
District Magistrate-Modi Nagar (Uttar Pradesh} by email for réquisitc

compliance.

. Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

July 21, 2022
AG
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Fwd: Polution by Mogar Mill Modméga(by heavy spreading of smoke and begas -
through chimney

B!

From : Registrar General <rg.ngt@nic.in> Mon, Nov 15, 2021 1G:25 AM
subject : Fwd: Polution by Mogar Milt Modinagar by heavy
spreading of smoke and begas through chimney

To : Public Grievance <publicgrievance-ngt@gov.in>

From: "adhana tilakraj55" <adhana tilakraj55@gmail.com>

To: roghaziabad@uppcb.com, grievance@uppcb.com, "Registrar Generali"
<rg.ngt@nic.in>, "Administrative Section" <admn.ngt@nic.in>, "shiladitya brahma"
<shiladitya.brahma@sbecsugar.com>

Sent: Saturday, November 13, 2021 10:07:18 AM

Subject: Polution by Mogar Mill Modinagar by heavy spreading of smoke and begas
through chimney

Dear Sir, Season of Modi sugar has commence a week ago and spreading of heavy smoke
and begas through chimney has started which cover almost the entire area. Particularly
when AQI is running at about 100 times more than the standards. Neither Modi sugar
management nor UPPCB is taking any action. NGT is also do not this in a/c whereas this is
a permanent polution spreading unit not only this but alsa every year. Inspection team
visit the sugar plant only and do not visit polution affected area or cotonies. They may
take sample from the roofs of colony houses. But they do not do so and visit only in Sugar
plant and get their compliments. Further, heavy polution is spreaded by Modi sugar from
their compost fertilizer plant running in Modi Steel Plant, Form plant heavy fermentation

foul poisionous smell spreaded upto several kilometres with the flowing winds in the side
flowing air.

Hope immediate necessary action. Regards,

Tilak Raj adhana together with all colony residents,
Nandnagari, Trans Rly Line Modinagar.
997885338, 8445172774
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UM SIREFORE THE NATIONAL GREEN TRIBUNAL, WHEVS LT
Original Application No. 418/2021
WITH
Original Application No. 447/2021

Tilak Raj Adhana & Ors. Vs, State of Uttar Pradesh

Yo,
1. Director
Ground Water Department,
Government of Uttar Pradesh
9th Floor, Indira Bhawan,
Ashok Marg Lucknow,
Uttar Pradesh -226001

\%airman/hﬁxucutive Dircctor
M/s Modi Sugar Mills {(Sugar Unit & Distillery Unit), Modinagar

Pistrict - Ghaziabad
Uttar Pradesh- 201204

s NOTICE -

Whercas the above titled Original Application was listed before the Tribunal on
21.07.2022 (copy of order, petition alongwith Joint Committee Report arc cnclesed), when the
Tribunal inter-alia passcd th'c following order:-

“5. Notice alongwith copy of the upplication and report of the Joint Conunittee he also issued 1o

Director, Grownd Water Department, Government of Uttar Pradesh and Chairman/Executive Director,

M/s Modi Sugar Mills (Sugar Unit aid Distillery Unit) Modinagar, District Guziabad (U.P) requiring

thent (o file their respoase/ reply to the allegatim_.-s made in the upplication as well as phservations made

i the report of Jvint Commintee within twe months at judicinlngt@ugov.in preferably in ihe form of

searchable PDF/OCR Support PDI and not in the form of Image PDF.

B S A G ot YRR 1 12 v VU, . ut & S

List for further consideratian on 02,11.2022.
2. Now, take notice that the above matter will be listed on 02 November, 2022 for further
constderation, bcf‘oré the Hon’ble Tribunal at Faridkot House, Copernicus Marg, New Delhi-
116001 through Physical Tlearing (With i-iybrid Option), when you may appear before the
Mon’ble Tribunal cither in person or by a pleader dﬁly instructed and file rephes, as per
directions of the Hon’ble Tribunal vide order dated 21.07.2022.
3. Taike further notice that in delault of your appearance on the date above mentioned, the
siaid Application will be heard and determined in your absence.

Given under my hand and the seal of this Tribunal, on this 30" July, 2022.

Note (e Orvders, Canse Lists & other mfor ONe VINE Swehy WL OFC R 2V it
s, Cenn ¢ it & other mformation, please visit our websie Wy greesairibungl gov. in)

o A plpern



ltem No.0l & 02 l {Court No. 2}
. BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
(By Video Conferencing)
Original Application No.418/2021

With
Original Application No. 447/2021

Tilak Raj Adhana & Ors. ...Applicants -
Versus

State of Uttar Pradesh ...Respondent

Date of hearing: 21.07.2022

&

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

.Applicant: None.
Respondents: Mr. Dalip Dhyani, Advocate for UPPCB.

Application is registeréd based on a Lei;ter Petition received by Email.

ORDER

1. The applicérits hé\;é complained in these ép‘plicétions ’regardin.g airl
pollution in the area due to emission of heavy smoke by Modi Sugar Mill,
Modi Nagar, Uttar Pradesh. They have further complained that Modi
Sugar Mill is also running a compost/fertilizer plant in Modi Steel Plant
which i;s emitting foul smell which spreads up to several kilometers with

the blowing winds causing unpleasant environment in the area.

2. Vide order dated 25.01.2022, this Tribunal constituted a Joint
Committee comprising of CPCB, State PCB, and the District Magistfate—
Modi Nagar (Uttar Pradesh) and directed the same to submit factual and

action taken report within three months. The relevant part of the order is

reproduced hereunder:-
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“Having regard to the seriousness of the allegations, it appears
necessary to ascertain the factual position in the matter through
a- Joint Committee of the CPCB, State PCB, and the District
Magistrate-Modi Nagar (Uttar Pradesh}. The State PCB will be
the Nodal agency for coordination and compliance. The joint
Committee may meet within four weeks and undertake site visit
and look into the grievance and take remedial -action in
accordance with law following due process. The Committee may
also look into the matter if the Modi Sugar Mill is also running a
distillery unit and whether the same is also responsible for Air
Pollution. Factual and action taken report may be furnished
within three months by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/ OCR Support PDF and not in the
form of Image PDF”

3. In compliance thereof, the Joint Commiittee inspected the area on
30.03.2022 and has submitted report vide email dated 20,05.2022. The
relevant part of the report is reproduced as under:-

“X X X X X X
I The unit was established in 1933 and engaged in
production of sugar by Double Sulphitation process with
consented capacity of 5000 TCD using sugarcane. At the time of
mspectwn unit was found operational.
2. The unit has two power turbines (3 MW each} to meet the
o requirement of energy for operating sugar unit only No surplus
T power produced & exported.
3. The unit has started s crushing”season 2021-22+on 7th
November, 2021 and as per Dailly Manufacturing Reports (DMRs}
provided by the unit, the average cane crushing from 07.11.2021
up to 29.03.2022 was found to be 4542.80 TCD.
4. Unit is having valid Consent to Operate under section
21/22 of the Air (Prevention & Control of Pollution) Act, 1981 (as
amended) and under section 25/26 of the Water (Prevention &
 Control of Pollution} Act, 1974 (as amended), with validity up to
31.12.2023. The unit is also having valid Authorization issued
under the provisions of Hazardous and Other Wastes |
(Management and Trans-boundary Movement) Rules, 2016 for
storage and disposal of hazardous wastes valid up to
26.04.2025.
5. As per ETP Performance Assessment Report prepared by
Vasantdada Sugar Institute, Pune, the treatment capacity of ETP
is 1000 KLD {Annexure-XIV). As per consent issued by UPPCB,
the unit has permission to discharge 450 KLD of treated effluent.
6. ~ The ETP comprises of Screen—* QOil & Grease trap—*
Equalization tank——> Primary clarifier—> Anaerobic tank—>
Aeration tank—> Secondary clarifier—* Chlorination pit—Sand
[filter—} Activated Carbon Filter—> Lagoon.
7. As informed by the unit representative, for crushing season
2021-22, ETP was started on 27.09.2021 for stabilization
numose In compliunce fo notified <tandarvde in MaRGROC
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9. Joint team has observed that flow meters were not

installed to measure various water consumptions and water
recycling locations as mill bearing cooling water, mill roller
bearing cooling, cooling tower, make-up water ntake, air
compressor cooling water, vacuum pump cooling water, sulphur
burner cooling water, B and C masseculite cooling, final molasses
cooling, hot water consumption at rotary vacuum, milk of lime
preparation, hot water consumption at a centrifugal machine and
‘cooling tower blow down.

10. The unit has not provided separate treatment facility to
treat effluent from spray pond overflow, however anaerobic
treatment was installed after primary clarifier in ETP section to
cope up with the sulphate content as per recommendation of VSI,
Pune.

11. The unit has two underground reservoirs (UGRs) for hot
water and cold water recirculation having capacities 76.93 m3
and 740 m3. .
12.  The unit has impermeable lagoon having capacity of 3840
m3 to store treated effluent only for 8.5 days as' per data
provided by the unit. Treated effluent was recycled to
process in sugar mill and partially was stored in lagoon, which
was used to pump for road spray, dust suppression and
horticulture purpose. However, flow meter was not installed at
the utilization point, hence, treated effluent used for horticulture
purpose could not be verified.
13.  The unit has setup environmental laboratory for analysis of
daily parameters ({pll, DOD, COD, TSS). The unil hus ulso
established Environmental Management Cell (EMC) to effectively
monitor the environmental compliance (Annexure-XIII). .
14.  The unit has provided separate energy meter for ETP
operatiorn. : ‘ :
15.  The unit has generated average 188.2 ton of press mud
~every day {4% of cane crushed), which is provided to local
‘farmers as organic manure. The logbook for the same is being
maintained.
16, Boiler ash was provided to local contractors and unit has
maintained ash generation record, which was average 1024.22
Quintal per day or 102.42 Ton per day as per ash generation
data provided by the unit from 12.11.2021 to 29.03.2022
{Annexure-IX), however the data for boiler ash disposal was not
maintained by the unit. ,
17, As perlog book of ETFP sludge; about 300 quintals of sludge
was generqted during 19.12.2021 to 12.03.2022 and same was
provided to farmers to use as a mantre.
18 Joint team observed that the unit has 04 nos. of low
pressure boilers with following details:

Table-01. Details of low pressure boilers
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G- :
S. Air Type of  |Stack.
No. |Pollution fuel No.
Source [Capacity |Pressure Stack Height
21 Stack | Combined 30
S kg/cm? No.-1 | meterstack
1 g‘o;‘{/e r-lit 357TPH - Bagasse .-{ height from
ground level
. _ with
- 21 kg/cm? Stack | Combined 40
2 Boiler-1 35 TPH Bagasse No.-2 meter stack
, ) . Bagasse| height from
- kg/cm? with | ground level
3 Boiler-il 25 TPH ’ venture
- scrubber

o

19.  Unit has provided wet scrubbing system as Air Pollution
Control Devices (APCD) with both of the stacks attached to boiler,
having stack height 40 meters and 30 meters from ground level.

20. During visit wet scrubber were found operationial. On-line
Emissionn Monitoring System was found installed in stacks and.
connected to CPCB/SPCB server.
21. During joint inspection stack monitoring was carried out by
Regiorial Office, Ghaziabad Uttar Pradesh Pollution Control
-..». Board. Monitoring result of stack is as below: .

Table- 02 Analysis result of stack emission for Suspended
Particulate Matter (SPM)

Stack| Attached|P "Result| MOEF&CC
Heigh| Boiler Mg/Nm3 Notification
S.| Stack t with G.S.R, (E}
No.| No. Capacity dated 14th
: : January.
4 2016
Stack {30 35.0
nos.
Particulate
Stack 40 | 25.0TPH |Matter 150.0
No.-02 | meter and  |(SPM) '
2. 35.0 TPH 133.15

22. Monitoring result of stack no. 01 & 02 for Particulate Matter
shows value of 87.28 mg/Nm3 and 133.15 mg/Nm3 respectively
against norms of 150.0 mg/Nm3, which is complying as per the
notified standard mentioned in MoEF&CC Notification (G S R (R}
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G

Joint team has collected samples from inlet, outlet & various

units of Effluent Treatment Plant (ETP) and treated effluent storage
lagoon. The analysis result is placed in Table-03 below.

Table-3. Analysis results of sample collected from various locations
of ETP and lagoon

Sample
location

Color
(Haze

Efflient
flow rate
(m3/ hr)

Sulphur/
Sulphate
fmg/ )

pH

COD

mg/)

\BOD
(mg/ 1

TSS
(mg/

TDS
{mg/ Y

08&G
{mg/y

MLSS/ MLV
SS
{mg/1)

Effluent from
Mill house
before ETP
inlet

163

1001

4.8

6416

4102

663

6008

08

' Spray Pond
Overflow

165

1028

6.9

1701

612

1322

5840

Equalization
Tank

125

843

10.1

4944

3044

775

6896

Primary .
Clarifier

52

969

6.7

2520

1329

1140

5720

' Aeration
Tank

23317110
3

Secondary
Clarifier

35

201

7.5

63

10

BDL

1280

ETP Outlet .
After

Chlorination |

10

23.1

228

77

28

05

BDL

736

“BDL

Treated
effluent

Storage
lagoon

48

319

7.8

55

12

20

904

Standaids
for land
disposal as
per
MoEF&CC
Notification
G.S.R. (E)
-|dated 14th
January,
2016.

5.5
to
8.5

100

100

2100

i0

25.

Both streams of effluent from mill house and spray pond

overfloww meet in the ETP leads to Equalization Tank having
characteristics as pH-10.1, COD-4944 mg/ 1, BOD-3044mg/ 1, TSS-

s ey

=l PRICARAA malt mvd Salnhato Rd Femer /)
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and Anaerobic Digester followed by Aeration Tank. MLSS of
aeration tank was found to be 2331 mg/1 against the desired
value of 2500 mg/ 1 to 3000 mg/L.

27. 81% reduction in TDS from Equalization Tank to secondary
clarifier observed without TDS reduction unit in the ETP, which
indicate possibility of dilution in clarifier with fresh water.

28. . The analysis of sample collected from aeration tank for
MLSS/MLVSS were measured as 2331 and 1103 respectively with
MLVSS/MLSS ratio of 0.47 against the desired ratio of 0.70 to 0.80.
29. The analysis results of samples coliected from ETP outlet
w.r.t. pl-1-7.7 against 5.5 to 8.5, BOD-05 mg/ 1 against 100 mg/ 1,
TSS-BDL against 100 mg/ 1, Oil & Grease-BDL against 10 mg/1,
which are complying as per the notified standard mentioned in
MoEF&CC Notification G.S.R. (E) dated 14th January, 2016.

30. The analysis result of sample collected from fall treated
effluent storage lagoon shows pH- 7.8 (norms: 5.5 to 8.5), COD-55
mg/ 1 (against 250 mg/ 1), BOD-12 mg/ 1 (against 100 mg/ 1), TSS-
20 mg/1 (against 100 mg/1) and TDS-904 mg/1 (against -2100
mg/ 1) which are complying with notified standards.

31. The unit has installed Online Continuous Effluent Momtormg :

~System (OCEMS) (Fig-19 & Fig-20) to monitor treated effluent
discharge. OCEMS reading were observed w.r.t. pH 7.84, COD-84.2
mg/1, TSS-10.4mg/1, BOD-14.1 mg/1 during inspection which
cornplymg with the notified standards.

32. The unit has one piezometer well in the unit premises {Lat:

28.827067, Long: 77.569996, water level reading- 12.23 meterj.

33. The unit has 02 bore-wells to meet the daily requirement of
Sfresh water for sugar mill. Flow-meters were found installed at both
the bore-wells. As per logbook records from 07.11.2021 to
29.03.2022 the average fresh water extraction/consumption from
bore-well is 1.33.05 KLD, which is 29.29 L/T of cane crushed.

34. The unit is complying w.r.t. speciﬁc effluent discharge norms
as the treated effluent at ETP outlet is 100.04 liter per ton. of

canestriishéd ‘tigainst the specific-effluent’ dtécharge norins of 200"

liters per ton of cane crush.

Table-04. Month-wise details of quantity of fresh water
withdrawal from borewell I & II from 07.11.2021 to
29.03.2022

S. No. - Months Bore-well No. I (KL) Bore-well No. I (KL)
I Nov-21 4336 2552
2 Dec-21 - S 2745 ) 22
3 Jan-22 2592 0
4 Feb-22 3000 0
5 Mar-22 3779 0
Total withdrawal= 16452 KL 2574 KL
Ave, withdrawal)—— 115.05 KILD 13,00 KLD

35, The unit does not have valid permission from CGWA/UPGWD
for abstraction of ground water, however, the unit has applied for No
Objection Certificate from UPGWD for ground water abstraction from
two bore-wells (bore-well- I & II} on 26.11.2021 seeking permission to
abstract total 560 m3/day of groundwater from each bore-well.

2
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36. Joint team has collected ground water samples for physico-
chemical analysis from bore-well-I located near sugarcane loading
area and handpump located near bio-compost yard of distillery
section. The analysis results of the ground water samples are placed
in Table-5 below:

‘Table-5. Groundwater Analysis Report- Quality of
Groundwater is compared with Bureau of Indian Standard

(BIS} DRINKING WATER — SPECIFICATION (Second Revision) IS

10500: 2012.

Ground {Acceptable (Permissible [imit
, water limit) . in the
from Bore- Drinking water |absence of
well near |Ground |standards (BIS) jalternate source)
sugarcane|water DRINKING \Drinking
loading |from WATER waterstandards
Sampling jarea Handpum {— (BIS) DRINKING
Point " lindustry p SPECIFICATION {WATER
near bio- |(Second ' —
- compost  |Revision) IS SPECIFICATION
lyard 10500; 2012  |(Second Revision)
IS 10500: 2012
Depth 100 ft 80 ft — ' —
Color ‘ .
(Hazen) BDL BDL 5 15
pH 7.4 7.2 6.5-8.5 6.5-8.5
C‘-J(%“y 1031 1379 R
TDS (mg/ 1) 646 814 500 2000
COD (mg/ 1) 03 04 — —
Total o . o
Hardness 648 416 | 200 ’ 600
(mg/ 1) '
Total :
Alkalinity 469 420 200 600
(mg/ 1)
S04 (myg/ 1) 100 93 200 400
NQ3 (mg/ 1 6.4 4.0 45 NR*
c(glz;;%e 40 176 250 1000
Cd (mg/1) BDL BDL ) 0.003 -
Co (mg/ 1) BDL BDL - -
Cr(mg/1) BDL BDL 0.05 ' NR*
Cu (mg/1) 0.08 BDL | 0.05 1.5
Fe (mg/ 1) 2.69 0.07 0.3 . NR*
Mn (mg/l) 0.05 BDL 0.1 0.3
Ni(mg/1) BDL BDL 0.02 ' NR*
| Zn (mg/l) 2.09 BDL 5 15
VR*=Ng Reluxation
1. The analysis results of Groundwater samples collected from bore-

well-I and handpump located near bio-compost yard of distillery section
show COD-03 mg/1 and 04 mg/1 respectively, which indicates ground
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water contamination. The value of total hardness in bore-well-I was also
on higher side (648 mg/ 1). .

2. Joint team also collected samples at upstream and
downstream locations from domestic drain flowing along the
boundary wall of the unit for physic-chemical analysts Analysis
results of the sample are placed in Table-6 below.

Table-06. Analysis results of drain samples at upstream and
downstream locations

Sampling
location

Parameters (all values are in nig/L except Color in

Coordinates h n unit 8 pH)

Latitude| Longitude | Color| pH CcoD | BOD TSS TDS | S04

Drain at = 128.82582 .
upstream {5 77.566109 (13 6.8 66 . 22 56 636 118
location

Drain at 128.82833} - oo oo :

downstrea {0 77.568878 (209 6.8 8168 |1592 |10719 [844 108
m location

3.The above analysis results of the drain samples collected from
upstream-and downstream locations depict the following:

. The analysis result of sample collected from domestic
drain flowing along the boundary wall of sugar unit at
upstream location shows pH- 6.8, COD-66 mg/1, BOD-22

mg/ 1, TSS-56 mg/1 and TDS-636 mg/ 1, which indicate the
presence of domestic sewage characteristics.

.waPeteriorated  condition of..drain was observed at:. .
downstream location and analysis result of sample
collected from downstream location shows high color-209
hazen unit, COD-8168 mg/1, BOD-1592 mg/1 and TSS-
10719 mg/1, which indicate the possibility of effluent
mixing with sewage in drain however, no bypass of
industrial effluent (sugar/distillery) was observed from the
boundary wall into the drain during inspection.

3.0  DISTILLERY UNIT

3.1 OBSERVATIONS ON MOLASSES BASED DISTILLERY

1. The unit has a molasses based distillery unit of 30 KLD-capacity. On
the day of inspection, the distillery unit was found non-operational. As -
informed by the unit representative, the unit is non-operational since
06.05.2021 due to general maintenance. (Annexure-X)

2. For treatment of spentwash the unit has faclity to achieve ZLD with
followmg systems

Bio-digester4 MEE --> Bio-composting

3. The unit has submitted a statement to UP. Excise Depaxtivent
wherein the unit has formed Ryeice DNonovimant abact thea was
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5. The unit is having Valid Air and Water Consent. The consent is
valid for the period from 01.01.2022 o 31.12.2022. (Annexure-X1I)

6. The unit has 5.7 acres (uncovered) of Bio-compost yard. No bio-
composting activity was observed. The unit representative informed
that bio-composting cycle was completed in Feb, 2022 and after that
the unit has not carried out any bio-composting. The compost yard
was found properly lined. No bio-compost was found stored in the
compost yard. The unit has submitted the details of bio-compost sold
for the month from 5.06.2021 to 1.03.2022

7. Total No. of Lagoons in Distiliery unit; 02

» Lagoon 1 = capacity 2900m3 for storage of Bio-methanated spent
wash (BMSW).

¥ Lagoon 2 = 200 KL for storage of Conc. Spent wash

During the inspection, the lagoon of 200 KL capacity was found empty
and another lagoon of

capacity 2900m3 was found filled with spent wash {approx.700 m3).
8. A tank of 50 KL capacity near the bio-digester unit was found filled
with approx. 8-10 KL of spent wash. As informed by the unit
representative, the unit will use this spent wash for culture
development.

9. Sample was collected from this 50 KL tank Analysis of the samples
collected from the tank shows “pH-4.4, COD-127680 mg/I, BOD,
52871 mg/1, TSS-5038, TDS-102220, and Colour-36180 Hazen.
Analysis results indicates that the tank is filled with raw spent wash.

4.0 CONCLUSION
4.1 Sugar Unit

1. The unit was found operating within consented capacity.
2. The unit has valid Consent to Operate under section 21/22 of the
Air (Prevention & Control of Pollution) Act, 1981 and under section
25/26 of the Water (Prevention & Control of Pollution) Act, 1974 both
valid up to 31.12.2023. The unit has Authonzatzon ualld up to
26.04.2025.
3. The unit has applied NOC to Ground Water Department, U.P. on
26.11.202] for bore-well-I & II.
4..Based on DMRs the average daily cane crushing was found
4542.80 TCD which was under the consented capacity i.e. 5000 TCD.
5. The unit has Effluent Treatment Plant (ETP) with treatment capacity
of 1000 KLD, however as per consent to operate unit has permission
to discharge 450 KLD of treated effluent. '
/0. The unit has not installed flow meters at various hot and cold water
recycling locations.
7. The unit has recycled treated effluent to process in sugar mill.

8. The unit is complying w.r.t. specific effluent discharge norms as the -

treated effluent at ETP outlet is 100.04 liter per ton of cane crushed
against the specific effluent discharge norms of 200 liters per ton of
cane crush.

9. Byproducts ie. boiler ash, dry siudge and press mud are provided
to local contractors and local farmers.

10.The unit has environmental laboratory (Fig-32) for analysis of daily
barameters (pH, BOD, COD, TSS). The unit has also established
Environmental Management Cell (EMC} to effectively monitor the
environmental compliance.

11.5tack emission for Particulate Matter (SPM) is complying against
the prescribed emission standard as per MOEF&CC Notzﬁcataon
G.S.R. (E} dated 14th January, 2016.
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—_ 12 Presence of bagasse particles were experianced in ambient

air due to wind.

13.The unit has msfalled Online Continuous Effluent & Emission
Monitoring System (OCEMS), which is connected with CPCB/SPCBE
server. )

14.81% reduction in TDS from Equalization Tank to secondary clarifier
observed without TDS reduction unit in the ETP, which indicate
possibility of dilution in clarifier with fresh water.

15. MLSS of aeration tank was found to be 2331 mg/ 1 against »
the desired value of 2500 mg/ 1 to 3000 mg/L
16. Analysis results of Groundwater samples collected from bore-

well-l, located near sugarcane area and handpump located near
biocompost yard in distilery section has shown COD contamination
ie. 03 mg/I and 04 mg/I respectively. Groundwater sample collected

- from bore-well-I also shown Total Hardness-648 mg/I against 600

mg/ 1 which is exceeding the permissible limit of Drinking Water
Standards (BIS) IS 10500:2012.

17. Deteriorated condition of drain was observed at downstream
location and analysis result of sample collected from downstream
location shows high Color-209 Razen unit, COD-8168 mg/1, BOD-
1592 mg/1 and TSS-10719 mg/ 1, which indicate the possibility of
effluent mixing with sewage in drain however, no bypass of industrial
effluent (sugar/distillery) was observed from the boundary wall into
the drain during inspection.

4.2 Distillery Unit
1. The distillery unit was found non-operational during the visit. Bio-
compost yard was found clean and no cycle of bio-composting was

;@bserved

5.0 RECOMMENDATIONS OF THE COMMITTEE

W“"’%
5.1 Sugar Unit

1. It is recommended that the unit shall install flow meters at various
water recycling locations to measure water: consumptzons as specified '
in sugar charter.

2. The unit shall install flow meter at the outlet of treated water
storage lagoon to quantify the freated water consumption in
horticulture and maintain record of the sarme.

3. The unit shall maintain the desired MLVSS/MLSS ratio of 0.70 to
0.80 in aeration tank.

4. The unit shall ensure proper operation & maintenance of ETP and
also ensure proper stabilization of ETP.

5. The contamination in Ground Water, has been observed, hence i is
recommended that Uttar Pradesh Ground Water Department may be

asked to look into the matter, and arrangement for deep bore-well for
drinking water shall be made.

6 The unit shall ensure consistent compliance of the notified

standards in MoEF&CC Notification G.S.R. 35(E) dated 14th January,
2016.

7. The unit shall ensure the absolute treatment of siuanr offhient ond
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8. Unit must ensure the proper storage of bagasse to avoid ambient air
polilution due to floating bagasse particles.

5.2 Distillery Unit

1. The unit shall concentrate all its raw spent wash stored in tank of
50 KL and Bio-methanated spent wash (BMSW) stored in lagoon of
capacity 2900m3 through MEE to achieve 30% solid concentration and
the concentrated spent wash shall be used for bio-composting

2. Since the unit is under the process of switching its molasses based
distillery to grain based distillery now therefore, the unit shall

dismantle/level/fill the lagoon of capacity 2900m3 after utilization of
accumulated spent wash in bio-composting.

3. The unit shall commence its grain based distillery only after
obtaining valid consent from UPPCB.”

4. The Joint Committee has merely inspected Modi Sugar Mill and
Distillery and submitted its report with observations regarding the same
bit the Joint Cofﬁmittee did not inspect Modi Steel”Plant and has not
looked into and reported about grievances of the applicants against the
same. The Joint Committee is directed to undertake site visit to Modi
Steel Plant, look into the grievances of thc applicants, verify the factual
position and take remedial action in”VaCCOrdaIlCE with law by following
due process within one month from the date of receipt of a copy of this
_order,and submit lts furthef action taken report within two months by e-
mail at judicidl-ngt@gov.in preferablyl in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

5. ‘Notice alongwith copy of the application and -report of the Joint
Committee be also issued to Director, Ground Water Department,
Government of Uttar Pradesh and Chairman/Executive Director, M/s
Modi Sugar Mills (Sugar Unit and Distillery Unit) Modinagar, District
Gazial;)ad (U.P) requiring them to file their response/ reply to the
allegations made in the application as well as observations made in the
report  of Joint Committee within two months  at judicial-
hgt@gov.in preferably in the form of searchable PDF/OCR Support PDF

and not in the form of Image PDF.
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6.  List for further consideration on 02.11.2022

7. A copy of this order be forwarded to the CPCB, State PCB, and the
District Magistrate-Modi Nagar ‘ {(Uttar Pradesh) by email for réquisite

compliance.

‘ Arun Kumar Tyagi, JM

'

Dr. Afroz Ahmad, EM

July 21, 2022
AG



166 - ®

v eo AM Email

£nail - "l-l?é /i_#)/ | Public Grieyaéfg

/i / o
Fwd: Polution by Mogar Mili Modmég by heavy spreading of smoke and begas e
through chimney £
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Erom : Registrar General <rg.ngt@nic.in> Mon, Nov 15, 2021 10:25 AM

Subject : Fwd: Polution by Mogar Mill Modinagar by heavy
spreading of smoke and begas through chimney

To : Public Grievance <publicgrievance-ngt@gov.in>

From: "adhana tilakraj55" <adhana tilakrajs5@gmail.com>

To: roghaziabad@uppcb.com, grievance@uppcbh.com, "Registrar General" ~
<rg.ngt@nic.in>, "Administrative Section” sadmn.ngt@nic.in>, "shiladitya brahma"
<shiladitya.brahma@sbecsugar.com>

Sent: Saturday, November 13, 2021 10:07:18 AM

Subject: Polution by Mogar Mill Modinagar by heavy spreadlng of smoke and begas
through chlmney

Dear Sir, Season of Modi sugar has commence a week ago and spreading of heavy smoke
and begas through chimney has started which cover almost the entire area. Particularly
when AQI is running at about 100 times more than the standards. Neither Modi sugar
management nor UPPCB is taking any action. NGT is also do not thisin a/c whereas this is
a permanent polution spreading unit not only this but also every year. Inspection team
visit the sugar plant only ‘and do not visit polution affected area or colonies. They may
take sample from the roofs of colony houses. But they do not do so and visit only in Sugar
plant and get their compliments. Further, heavy polution is spreaded by Modi sugar from
their compost fertilizer plant running in Modi Steel Plant. Form plant heavy fermentation

foul ‘poisionous smell spreaded upto several kilometres with the flowing winds in the side
flowing air.

Hope immediate necessary action. Regards,

Tilak Raj adhana together with alt colény residents,
Nandnagari, Trans Rly Line Modinagar.
9097885338, 84495172774

YLty Engundl
N T v
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MODI SUGAR MILLS A

(A Unit of Modi Industries Limited)
UMESH MODI

Date: 26.11.2022

The Executive Engineer

Laghu Sichai Vibhag

Nodal Officer, Ground Water Portal

Ghaziabad

Dear Sir,
With reference to your Letter No.—1822/L.S./N.G.W.Portal/2022-23
dated 17.11.2022 which was received by us on 21.11.2022, we are
submitting the details and desired information as under:-

1. That the Hon'ble National Green Tribunal , New Dethi passed an order
dated 25.01.2022 in O.A. No. 418/2021 and O.A. No. 447/2021 in the
matter of Tilak Raj Adhana & Others Vs State of Uttar Pradesh and
constituted a joint inspection committee comprising the Officers of CPCB
, State P.C.B. and District Magistrate , Ghaziabad and directed to submit -
the factual and action taken report within a period of three months.

2. That the joint inspection committee comprising the Officers of CPCB ,
State P.C.B. and authorized representative of District Magistrate
Ghaziabad inspected the site of Modi Sugar Mills, Mcdinagar as wel as
the site of Bio-Compost yard in the premices of Modi Steeis on
30.03.2022.

3. That after making the above mentioned inspection, the joint inspection
committee submitted their inspection report before the Hon’ble National
Green Tribunal, New Delhi on 20.05.2022 through E-mail. After perusai
the inspection report, the Hon’ble N.G.T passed an order dated
21.07.2022 directing Modi Sugar Mills (Sugar Unit & .Distillery Unit) ,
Modinagar to file their response / reply to the allegation made in the
application as well as observation made in the report of Joint Inspectipn
Committee within a period of two months.

4. That the above mentioned matter was listed before the Hon’ble N.GT.

ifor further consideration on 02.11.2022.
fful P :‘;’ g

S Contd..2.

" Modinagar-201 204 Distl. - Ghaziabad. (U.P), INDIA
D132 - 243 E-mail - ceuffice @ modisugar.con
Telephone : 01232 - 248321, 7902108560.7902108570 E-m :
CIN-U15429UP 1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM206304Z1
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5. That Modi Sugar Mills filed their reply/objections before the Hon’ble
N.G.T., New Delhi within a stipulated time period.

6. That after perusal of the reply/objections made by Modi Sugar Mills in
the matter, the Hon’ble N.G.T. passed an order dated 02.11.2022
directing Modi Sugar Mills to submit the Compliance report of
Observations / Recommendations made by the Joint Inspection
Committee in their inspection report within a period of Two Months.

7. That the matfer is further listed for consideration on 20.02.2023

8. That we have already provided the photocopies of the following
documents to the Officers of Laghu Sichai Vibhag / Nodal Officer , Ground
Water Portal , Ghaziabad at the time of their inspection at Modi Sugar
Mills, Modmagar

i) Order dated 25.01.2022 passed by the Hon’ble N.G.T., New Delhi,
constituted a Joint Inspection Committee.

ii) Inspection Report submitted by the Joint Inspection Committee
before the Hon’ble N.G.T.

iii}  Order dated 21.07.2022 passed by the N.G.T. directing Modi Sugar
Mills to file their response / reply to the allegations made in the
application as well as observation made in the inspection report of
Joint Inspection Committee. _

iv)  Reply/Objections filed by Modi Sugar Mills into the matter before
N.G.T.

V) Copy of order dated 02.11.2022 passed by the Hon’ble N.G.T.
directing Modi Sugar Mills to submit compliance report of
observations/recommendations of Joint Inspection Committee
within a period of two months. The matter is further listed on
20.02.2023

9. As regards the Ground Water Analysis Report of Bore-Well No. # 1 of
Modi Sugar Mills and One Hand-Pump located near Bio-Compost vard of
Distillery section in Modi Steels Compound, the factual position is as
under:-

Contd..3..

Modinagar -201 204 Distt. - Ghaziabad, (U.P), INDIA .
E-mail : ceoffice @ modisugar.com
Telephone : 01232 - 242321, 7902108560,7902108570
CIN-U15429UP1932PLC000469 PAN AAACM2063Q GSTIN . 09AAACM2063Q441
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Bore-Well of Modi Sugar Mills

i.) Bore-Well water of Modi Sugar Mills is used only in manufacturing
process.

ii.)  Drinking water is provided to the workers working in the plant only
after purification of Bore-Well water through R.O. system.
Photograph of R.O. System installed at Modi Sugar is attached
herewith as Annexure No. #-1.

iii.)  We are very much carefyl with the quality of Bore-Well water and
we obtained the Bore-well water analysis report from time to time
through the Authorized Laborites approved from N.A.B.L and Uttar
Pradesh Pollution Control Board, Lucknow: The results of all the
Bore-Well water Analysis reports are within the parameters fixed
by Drinking Water Standards (BIS) IS 10500:2012. Photocopies of
some Bore—Well analysis reports dated 23.03.2019,
17.02.2020,02.02.2021,10.01.2022,13.08.2022,19.11.2022&24.11.
2022 are enclosed herewith for your kind perusal as Annexure No.
#02,03, 04, 05, 06, 07 & 08.

Hand-Pump Located nearby Bio-Compost Yard of Distillery Section

i.)  That since our Distillation Plant is not in operation from May’2021,
there is no generation of Spent Wash. -

ii.)  That consequently there is no activity in Bio Compost vard since
last six months.

iii.)  Now we are going to convert our Distillation Plant from Molass es
based system to Grain based system.

iv.)  After conversion of our Plant from Molasses based system to Grain
based system, we will not be in requirement of Bio — Compost yard
and there will not be any activity in Bio-Compost yard.

v.)  That in compliance of observation / recommendations of the Joint
Inspection Committee , we have started to dismantle/level the
Lagoon near the Bio-Compost yard.,

Contd. 4..

Modinagar - 201 204 Distt. - Ghaziabad, (U.P), INDIA |
Telephone : 01232 - 242321, 7902108560,7902108570 E-mail : ceoffice @ modisugar.com
CIN-U15429UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACM2063Q4Z1
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vi.)  We are very much careful with the quality of Hand-Pump water
and we obtained the Hand-Pump water analysis report after every
three months through the Authorized Laborites approved from
N.A.B.L and Uttar Pradesh Pollution Control Board, Lucknow. The
results of all the Hand-Pump water Analysis reports are within the
parameters fixed by Drinking Water Standards (BIS) IS 10500:2012.
Photocopies of these Water Analysis reports sent to the CPCB ,
Delhi and UPPCB, Lucknow after every three months. Photocopies
of some Hand-Pump water analysis reports dated 27/11/2021,
28/02/2022, 28/05/2022, 13/08/2022,29/08/2022, 19/11/2022 &
24/11/2022 are enclosed herewith for your kind perusal as
Annexure No. #09,10,11,12,13 ,14 & 15.

In view of above, it is crystal clear that the quality of Bore-Well water of

Modi Sugar Mills and Hand-Pump located at Bio Compost Yard is equally
good for utilizing in the process and for drinking purpose.-

Thanking You.

Yours faithfully

W

Rajeev Gupta I%IS.Singh
General Manager (Plant) Vice President (Tech.)
Modi Distillery Modi Sugar Mills

Modinagar-201 204 Distt. - Ghaziabad, (U P.), INDIA .
Telephone : 01232 - 242321, 7902108560,7902108570 E-mail : ceoffice @modisugar com
CIN-U15429UP1932PLC000469 PAN : AAACM2063Q GSTIN : 09AAACMZ2063Q47Z 1
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fFARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

FARE LABS Private Limited

L-1713, BLF Phase-l, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Harvana, {NDIA

Phone © +91-124-4223207, 4034205

Fax . +91-124-4036038, Call 1 £91-92992 21227
E-malt | farelabs@farelabs.com

Website | www.farelabs com

JEST REPORT
. 1O, No.: FL/W/18032019-043
Issued fo: Modi Sugar Mills ULR Code: TC5503 19 2 00001516 F
Modinagar, Dist: Ghaziabad U.P Report Date: 23/03/2019
Sample Receipt Date: 18/03/2019
Account Manager: Swati Singh
Credit Manager. Gulab/Septesh
Sample Particulars:
Nature of the Sampie & No. of Samples : Potable Water (One Sample)
Brand Name, if any : None
Sample Quantity & Packaging : llitreX3, Pet Bottle
Date of Performance of Test CEEHEERRE Makch, 2019
Method of Sampling : Sample is provided by Modi Sugar Mills.
TR, 3
Physical Description: Water Is clear wighout any sediments, suspended particies & extraneous matter
: ’ . Specifications as per
% 5-No. Parameter Test Result 1S-10500:2012 Protocol
(i . -
| Chemical Analysis: , e
1 Colour, Hazen 2 5Max. 15:3025 (P-4)
2 Odour Agreeable Agreeabie 15:3025 (P-5)
3 Taste Agreeable Agreeable 15:3025 (P-7&8)
4 | Turbidity, NTU 0.67 1 Max. 15:3025 (P-10)
B gH value e 7.22° 6.5~ 85 1S:3025 (P-11)
i 6 | Chioride (as Cl), mg/L 7 98.46 250 Max, 15:3025 (P-32)

. 17 | Nitrate (as NO+), mg/L ‘ 1.20 45 Max. APHA 237 Ed.
k 8 Fluoride (as F), mg/L 0.18 1.0 Max, APHA 23" Ed.
P9 Residual Free Chiorine, mg/L ND, [LOQ-0.1) 0.2 Min. APHA 23 £d.

x~_10 | Total Hardness (as CaCOs), mg/L 142 200 Max., 1S:3025 (P-21) |

"1 11 | Total Dissoived Solids, mg/L - 449 500 Max. [5:3025 (P-16) |

Testi tion Pr h By: (AUTH g‘rsl:,.ig’f SNATORYY
Mﬁl Sati umar Singh Page 1 of 3 Zof ¥ ,&',{& Hestor

!
H
] inv?iiced amount only.

}
! If “you have any compiaint/feadback regarding the sample coliection/testing/test repgort, plesse send an emazll at
| ;

ﬂm;ammmm and call at +91 9312664533,

NOTE: The iaboratory accepts the responsibility for content of report, The results contained in this test report related anly 10 the sampie tested. Test |
i report shall not be reproduced except i full, without written appraval of the faboratery. This report Is intended only for your guidance and Nol for
i fegal purpose or for advertisement. Sampies will be destroyed after 15 days from the date of issue of test certificate unless otherwise speciied. Any

complaints about this report should be Communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pyt Ltd. Is imited to
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FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CAUBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

FARE LABS Private Limited

L-1713, DEF Phase-l, IFFCO Chowk, M.G. Road,
Gurgaon- 122002, Haryana, INDIA

Phone +91-124-4223207, 4034205

Fax © +91-124-8036038, Coll : +51-95997 21227
Emalt : farelabsGlarelabs.com

Vebsite . www farelabs.com

JEST REPORT
. i J.0. No.: FL/W/18032019-043
Issued to: Modi Sugar Mills ULR Code: TC5503 19 2 00001916 F
Modinagar, Dist: Ghaziabad U.P - Report Date: 23/03/2019
Sampie Recelpt Date: 18/03/2019
“Account Manager: Swati Singh
Credit Manager: Gulab/Septesh
Sample Particulars:
iNature of the Sample & No. of Samples : Potable Water (One Sample}
Brand Name, if any : None
Sample Quantity & Packaging : ilitreX3, Pet Bottle
Date of Performance of Test : 18™ - 23™ March, 2019
Method of Sampling : Sample is provided by Modi Sugar Mills.
. ) Specifications as per '
S. No, Parameter Test Result 1S-16500:2012 Pratacoi
S 5 RER U SN Pt S G R L OO S T T
MetalAnaly@lsr "~ R T |
3 Iron {as Fe), mg/L 1.0 Max. } FL/SOP/ICPMS-D1

MNote: FLUSOP/ICPMS-01, Based on APHA 23 Ed. 2017

t/z‘)fo? u‘(,&-’ ; i ) ~ L
Testing-Seéction P By ORAERSd By (AUTHOR] 7 3 ICRATORY)
Ruchi Bansal Rajendra Yadav  Page 2 of 3 DXMatRONA ‘

NOTE: The taboratory accepts the responsibility for content of report. The results contained In this test report pertaing oniy to the sample tested. Test
repart shalt not be reproduced except in full, without written appreval of the laboratery. This report is Intended only for your guidance snd not for rgai
puroose or for advertisement. Samples will be destroyed after 15 days from the dete of issue of test certificate unless otherwise specifiad. Any gemgpizint

sbout this report should be communicated in writing within 7 days of Issue of this report. Total liability at FARELABS Pvt. Ltd. is Iimited to Invaces
amuunt only. i

If you havs any complaint/feedback regarding the sample collection/testing/test repo I
ease send an emall at feedbackBfarelabsiom
3;:‘_1(! call at +91-9595221227, s port.p far

IJ.LJ.(A}H iy Bt
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+ FARELABS
B  FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFHUENCY TESTING, R&D &TRAENWGVS.E-RWCES

FARE LABS Private Limited

L1713, DLF Phase-il, IFFCO Chowk, #.5. Ruad,
Gurgaon-122007, Haryans, INDIA

Phone - +91-124-4223207, 4034205

fax © +91-124-4D36038, Call : 49195992 21227
E-mail - farelabs@farelabs.com

Website : www.farelabs.com

TEST REPORT
1.0. No.: FL/W/18032019-043
I1ssued to: Modi Sugar Milis ULR Code: TC5503 19 2 00001916 F
Medinagar, Dist: Ghaziabad U.P . Report Date: 23/03/2019

Sampie Receipt Date: 18/03/2019
Account Manager, Swati Singh
Credit Manager: Gulab/Septesh

Sample Particulars:
Nature of the Sampie & No. of Samples : Potable Water (One Sample)
Brand Name, if any : None
Sample Quantity & Packaging : 1LitreX3, Pet Bottle
Date of Performance of Test : 18th - 23t March, 2019
Methad of Sampling : Samgple is provided by Modi Sugar Mills,
Analysis Report
.3 s
‘ Detection | Specifications as per
S. No. { t
3 o Parameter Test Result Limit 1S-10500:2012 Protoco!
S~ Microbiological Analysis: e
1 Total Coliform, MPN/100mi] | Not Detected =2 Shall not be detectable 15-1622
2 E. coli, MPN/100mi { Not Detected 22 in any 100ml sample

ND= Mot Detected; LOQ= Limt of Quantification; *Not Detected

Infgrence: The tested sample of water conforms to [S-10500:2012 for drinking water specifications and Is
. fit for human consumption ‘st:.r.t. above test -

¢

e
X

(\_
Pf }bﬂ\“‘"‘q | w2 l&\f
Ing Section _ Prep ) Ahecked By: THORISED SIGNATORY)
Dr. Biswapriya/Suman Yadav . Br. M. Tripathl, QM Page 30f3  Ms. Meenakshi Bakshi, Scientist-B

NOTE: The laboretory eccepts the responsibiity for content of report. The results contained in this test rEport pertains only to the sample tested.
iest report shall not be reproduced except In full, without written approval of the laboratory. This report Is intended only for your guidance 2nd not for
tegal purpose or for advertisement. Sampiles will be destroyed after 15 days from the date of Issue ef Ltest certificate uniess otherwise specified. Any
1 complaint about this repert should be communicated in writlng within 7 days of issue of this repert. Total liability at FARELABS Pvt. Ud. is Himiced (o

l mvoicgd amount onty.
I¥ you Bave any complaint/feedback regarding the samplie coliection/testing/test report, please send an emal  at

| fegdback@tarelabs.com and calt at +91 9312664533,

JAS-ANZ
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? EARELABS

% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALE'BRATiON, PROFICIENCY TESTING, R&D & TRAINING SERVICES

TEST REPORT

FARE LABS Private Limited

£-17#3, DLF Phase-ll, HFFCO Chowk, M.G. Road,
Gurgaon-122002. Haryana, INDIA

Phone ° +91-124-4223207, 4034205

Fax +91-124-4036038, Celi - +91.95992 2123/
E-mail  : farelabs@Htarelabs.com

Website © www . farelabs.com

J.C. No.: FL/W/11022020-019

Issued to: " Modi Sugar Mills
Modinagar Dist. Ghaziabad UP

Sample Particulars:

Nature of the Sample & No. of Samples

ULR Code: TC5503 19 2 00013170 F
Report Date: 17/02/2020

Sample Receipt Date: 11/02/2020
Account Manager: Swati Singh
Credit Manager: Gulab/Septesh

: Borewell Water (One Sampie)

Brand Name, if any : None —— e s
Sampie Quantity & Packaging : 1LitreX3, Pet Bottie

Test Started on : 11/02/2020

Test Completed 1 1770272020

Method of Sampling : FL/SOP/B/D-1

Date of Sampling : 1170272020

Sample Collected by

: Mr. Ajay Kurnar (FARELABS Representative)

Colour, Hazen

5 Max.

Analysis Report . Certificate Mo. TC-5503
Physical Description: Water is clear without any sediments, suspended particles & extraneous matter
Specifications as per
S. No. Parameter Test Result 15-10500:2012 Protoco!
Acceptable Permissible
Limit Limit i

15:3025 (P4)

A
Testirﬁg{s@ction

Prepajked
Navyla en

Page 1 of 2

1 5 15
2 Odour Agreeable Agreeable Agreeable 15:3025 (P-5)
3 Taste Agreeable Agreeable Agreeable 15:3025 (P-78&8)
4 Turbidity, NTU 0.12 1.0 Max. 5 15:3025 (P-10)
5 pH Value 6.74 6.5-85 No Relaxation 15:3025 (P-11)
. 6 Total Dissolved Solids, mg/L 892 500 Max. 2000 1S:3025 {(P-16)
7 Chioride {as Ci), mg/L 171.94 250 Max. 1000 15:3025 (P-32)
B | Suiphide (as H2S), mg/L ND, [LOQ - 0.005] 0.05 Max. No Relaxation APHA 23 Ed.
Q 9 Totai Alkalinity (as CaCOs), mg/L 450 200 Max. 600 15:3025 (P-23}
10 Total Hardness (as CaC0s), mg/L 432 200 Max. 600 18:3025 (P-21)

(LD

(AUTHORISED SIGNATORY)

D Mathur, Director

limited to involced amount only.

NOTE: The taboratory atcepts the responsibility for content aheﬁort The results contained In this test report pertains only to the samgle tested.
Test report shall not be reproduced except In full, without written approval of the iaboratory, This report 15 intended onty for your guicante and not
for fegal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate uniess otherwise serified,
Any complaint about this report should be communicated in writing within 7 days of Issue of this report. Tota! Hability at FARELABS Bt ita. 15

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an
feedhack@fareiabs.com and calf at +91 9599221227,
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FARE LABS Private Limited

{-17/3, DLF Phase-l, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone . +91-124-4223207, 4034205

Fax T +91-124-4036038, Cell - £91-9%5992 21227
E-mail : farelabs@farelabs com

Website : www.faralabs.com

¥ FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

TESTREPORT 5 no.: FL/W/11022020-019

Issued to: Modi Sugar Mills ULR Code: TC5503 19 2 00013170 F

Modinagar Dist. Ghaziabad UP Report Date: 17/02/2020
Sample Receipt Date: 11/02/2020

Account Manager: Swati Singh
Credit Manager: Gulab/Septesh

Sample Particulars:

Nature of the Sample & No. of Samples : Borewell Water (One Sample)

Brand Name, if any . None

Sample Quantity & Packaging : 1LitreX3, Pet Bottle

Test Started on 1 11/02/2020

Test Completed 1 17/02/2020

Method of Sampiing : FIL/SOP/B/D-1

Date of Sampling 1 11/02/2020

Sample Collected by : Mr. Ajay Kumar (FARELABS Representative) Cotioae No TC.5503
is Re

Specifications as per

S, No. Parameter Test Result 15-10500:2012 Protocol

Acceptable Permissible

1 Arsenic {(as A, mg/L ND, [LOQ - 0.002] D',.OI Max, No Relaxation | FL/SOP/ICPMS-01
2 Lead (as Pb), mg/L ND, [LOQ-5.002] 0.01 Max. No Relaxation | FL/SQP/ICPMS-01 )

Note: F1/SOP/ICPMS-01, Based on APHA 239 Ed. 2017
ND= Not Detected; LOQ= Limit of Quantification )
Inference: The tested sample of water conforms to the specifications of drinking water (15-10500:2012),
In case of permissible iimit, w.r.t. above tests.

¥ \
Testing Section Prepared By Checked By {AUTHORISED SIGMNATORY)
Prachi Chaudhary Rajendra Yadav Page 2 of 2 D Mathur, Director

NOTE: The aboratory ascepts the responsibility for content of report. The results contained in this test report pertaing only to the sample testsd. {
Test report shall not be reproduced except in full, without written approval of the laboratary This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otharwise speeciied
Any compiaint about this report should be communicated In writlng within 7 days of issue of this report. Tota! Hability at FARSLABS Pv, Ltd. i3
timited to invoiced amount only.

If you have any complalnt/feedback regarding the sample collection/testing/test report, please send an emaii ot
feedbackdifarglahe.com and call at +91 9599221227,

&} 150 90012015 S0 14001:2015 @ OHSAS 18001:2007 % 150 7 IEC 270407 2
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: FARE LABS Private Limited

L-17/3, DLF Phase-H, {FFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax 1 +21-124-4036038, Cell ; +91-35982 21227
E-mall farelabs@farelabs.com

“Website © www.farelabs.com

"% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATICN, PROFICIENCY TESTING, R&D & TRAINING SERVICES

_ TESTREPORT ;5. No.: FL/W/SL/11022020-007
Issued to: Modi Sugar Mills Report Date: 17/02/2020
Modinagar Dist. Ghaziabad UP Sample Receipt Date: 11/02/2020
Account Manager: Swati Singh
Credit Manager: Giilab/Septesh
a8 arti rs: .
Nature of the Sample & No. of Samples * [ ‘Borewell Water (One Sampie)
Brand Name, if any : None
Sample Quantity & Packaging : 500m| Sterilized Bottie
Test Started on 1 11/02/2020
Test Completed 1 17/02/2020
Method of Sampling : FL/SOP/B/D-1
Date of Sampling 1 11/02/2020
Sample Colfected by : Mr. Ajay Kumar (FARELABS Representative)
Analysis Report
S. No Parameter Test Result Specifications as per Protocol
: IS-10500:2012

1 | Total Coliform, per 100ml Absent Shall not be detectable I1S:15185
2 E. coli, per 100m! Absent in any 100m! sample
Inference: The tested sample of water conforms to the specifications of drinking water {15-10500:2012),

w.r.t. above tests.

u@‘\ Ly - papeths Baeghd

Testing Section Prepared By Checked By (AUTHORISED SIGNATORY)
Suman Yadav Dr. M. Tripathi, QM Page 1 of 1 Ms. Meenakshi Bakshi, Scientist-B

NOTE: The laboratory accepts the respensibility for content of report. The results contained In this test report pertains only to the sample pested,
Test report shall not be reproduced except in full, without written approval of the taboratory. This report Is Intended only for your guidance and not |}
for legat purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise speeified.

Any complaint about this report should be communicated in writing within 7 days of issue of this report. Total liabillty zt FARELABS Pvt. £td. i3
limited to involced amount only.

SRV |

If you have any complaint/feedback regarding the sample coliection/testing/test report, please send an emaif 3t
feedback@farelabs.com and call at +91 9599223227, J

ﬁ 150 9001:2615 ﬁ 1SO 14001:2015 g OHSAS 18001-2007 ﬁ 150 / €€ 27G01:2513
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FARE LABS Private Limited

L-1773, DAF Phase-H, IFFCO Chowt, M.G Road,
Gurgaon-122002, Haryana, INGIA

phone ; +91-124-4223207, 2034205

Fax . +91-128-4036038, Cefl +91 95092 23420
E-mail - {arolabs@farelabs com

Website : www. farelabs.com

% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CAURRATION, PROFICIENCY TESTING, RAD & TRAINING SERVICES

e ——

Issued to: Modi Sugar Mills J.0. No.: FL/W/28012021-036
Modinagar, Dist: Ghaziabad U.P. ULR Code: TC5503 21 2 00001363 F
Report Date: 02/02/2021
Sample Receipt Dater 28/01/2021
Account Manager: Swati Singh

. Credit Manager: Gulab/Septesh
Nature of the Sampie & No. of Samples : Borewell Water (One Sample)
Brand Name, if any : None e
Location : None ]
Sample Quantity & Packaging : 1litrex10 Pet Bottle, 500mi Steritized bottle /{ig“:’_" Rl
Test started on : 28/01/2021 /f‘;/— x N
Test Completed : 02/02/2021 {g { /}; 3|
Method of Sampling - ; FL/SOP/B/D-1 AN v/
Date of Sampling : 2870172021 \{r\%\:@?’/(ﬁ
Sample Collected by : Mr, Ajay Gujjar (FARE LABS Representative) z}"“‘-\m\
TC-5503
Analysis Report
Physical Bescription: Water is clear without any sediments, suspended particles & extraneous matter
Specifications as per
S. No. Parameter Test Result 15-10500:2012 Protocol
Acceptable Permissible
Limit Limit
1 | Colour, Hazen ] 5 5 Max. 15 ~15:3025 (P-4) |
2 Qdour Agrecable Agreeable Agreeable 15.3025 (P-5) -
3 Taste Agreeable Agreeabie Agreeable 15:3025 (P-788)
4 Tyrbidity, NTU 0.25 1.0 Max, 5 15:3025 (P-10) 1
5 pH Value 7.44 6.5 -85 No Relaxation 15:3025 {(P-11) |
6 | Total Dissoived Soiids, mg/L 984 500 Max. 2000 15:3025 (P-16)
7 Ammenia, mg/L ND, {LOQ - 0.01] 0.5 Max. No Relaxation APHA 237 Ed.
8 Anionic detergents {as MBAS), mg/L ND, [LOQ - 0.01] 0.2 Max. 1.0 APHA 237Ed. |
9 Chlonide (as C), mg/L . 191.94 250 Max. 1060 15:3025 (P-32}
10 Calcium (as Ca), mg/L 96.0 75 Max. 200 15:3025 (P-40)
11 Cyanide {as CN), mg/L ND, [LOG - 0.03]. 0.05 Max. No Refaxation APHA 237 Ed,
12 Chloramines {as Clz), mg/tL KD, [LOQ - 0.05] 4 Max, No Relaxation APHA 23" Ed.
13| Fluoride (as F), mg/t 0.24 1.0 Max. 1.5 APHA 237Ed. |
14 Magnesium (as Mg}, mg/L 34.99 30 Max. 100 APHA 23 Fy4. |
15 Nitrate (as NOs), mg/L 4,95 45 Max. No Relaxation APHA 237Ed.
16 ;“;t“‘c substances (as CeHsOH), ND, {LOQ - 0.0005] | 0.001 Max. 0,002 1513025 (P-43)
17 Residual free Chlorine, mg/L ND, [LOQ - 0.1) 0.2 Min. 1 APHA 23%Ed.
i8 Sulphate (as 50.), ma/L 67.0 200 Max, 400 APHA 237 Egd
19 Sulphide (as H.S), mg/L ND, [LOQ - 0.005] 0.05 Max. No Refaxation APHA 23™Ed.
\_/:;0 Total Alkalinity {as CaCOa), mg/L 410 200 Max. 600 15:3025 (P-23}
\ 4~ At /]l Total Hardness (as CaCO31), mg/L 384 200 Max. 600 15:3025 (P-21)
Testi i Prepgre Che

: Y (AUTHO SIGNATORY)
Nay! zeen Sati mar Singh Page 1 of & thyk-BFector

not be reproduced except in full, without written approval of the laboratory. This report = intended only for your guidance and not for legul purpose oF for
advertisement. Samgples will be destroyed after 15 days from the date of issue of test certificate unless othervise specified. Any complaint about this report ol Se

i} ) I
NOTE: The laboratory accepts the responsibifity for content of repoty. The resufts contained in this test report pertains caly to the sample tosted. Tost repget Shﬂ
communicated n writing within 7 days of issue of this report. Total hablity at FARELABS Pwt. Lid. is fimited to invoiced amount only I you hay © any i

complaint/feedback regarding the sample collection/testing/test report, piease send an email at feedbackB@fareiabs.com and cali ye +93 ¢
9559221227, - .
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7 FARELABS

FARE LABS Private Limited

L1773, DIF Phace-H, (FFCO Chowk. M.G Read.
Gurgaon-122002, Haryana, tNDIA

Phone - +91.124-4223207. 4034205
FOOD ANALYSIS & RESEARCH LABORATORY Fax @ +91-124-4036038, Cell . +91 35993 21227
E-mail - farelabs@tarelabs com

TEST REPORT

Issued to: Modi Sugar Mills ).Q. No.: FL/W/28012021-036

Modinagar, Dist: Ghaziabad U.P.

mple Particul

Nature of the Sample & No. of Samples

: Borewell Water (One Sample)

ULR Code: TC5503 21 2 00001363 F
Repart Date: 02/02/202:

Sampie Receipt Date: 28/01/2021
Account Manager: Swati Singh
Credit Manager: Gulab/Septesh

;s TIGEN g TS

Brand Name, if an : None iy
Location ’ : None L7 ”\%%
Sample Quantity & Packaging : litrex10 Pet Bottle, 500mi Sterilized bottie fé (\ ‘3 3
Test started on : 28/01/2021 %g m,?
Test Completed : 0270272021 -y
Method of Sampling 1 FL/SOP/B/D-1 N
Date of Sampling : 28/01/2021 TC-5503
Sample Collected by : Mr. Ajay Gujjar (FARE LARS Representative) ‘
Analysis Report
Specifications as per -
S. No. Parameter Test Result 1S-10500:2012 Protocol
Acceptable | Permissible
Limit Limit

1 Aluminium {as Al}, mg/L ND, [LOQ - 0.01] 0.03 Max 0.2 FL/SOP/ICPMS-01

2 Arsenic (as As), mg/L ND, {LOQ - 0.002] 0.01 Max. No Relaxation | FL/SOP/ICPMS-01

3 Barium (as Ba), mg/L ND, [LOQ - 0.01] 0.7 Max. No Relaxation | FL/SOP/ICPMS-01

4 Boron (as B), mg/L ND, [LOQ - 0.01] 0.5 Max. 2.4 FL/SOP/ICPMS-01 -

5 Cadmium (as Cd}, mg/L ND, [LOG - 0.001] 0.003 Max. Mo Relaxation | FL/SOP/ICPMS-01

6 Chromium (as Cr), mg/L ND, [LOQ - 0.005] 0.05 Max. No Relaxation | FL/SOP/ICPMS-01

7 Copper {as Cu), mg/L ND, [LCG - 0.01] 0.05 Max. 1.5 FL/SOP/ICPMS-01

8 Iron (as Fe), mg/L 0.0580 1.0 Max. No Relaxation | FL/SOP/ICPMS-01

9 Lead (as Pb), ma/L ND, [L0Q-0.002] 0.01 Max. | No Relaxation | FL/SOP/ICEMS-01 |

10 Manganese (as Mn}, mg/L ND, [LOG - 0.005] 0.1 Max. 0.3 FL/SOP/ICPMS-01

11 Motybdenum {as Mo}, mg/L ND, {LOQ - 0.002) 0.07 Max, No Relaxation | FL/SOP/ICPMS-01

12 Mercury {as Hg), mg/L ND, {LOG - 0.0005] 0.001 Max. No Relaxation | FL/SOP/ICPMS-01

13 Nickel {as Ni), mg/L ND, [LOQ - 0.002] 0.02 Max. No Relaxation | FL/SOP/ICPMS-01

14 Selenium (as Se), mg/L ND, [LOQ - 0.005] 0.01 Max, No Relaxation | FL/SOP/ICPMS-01

i5 Siiver (as Ag), mg/L ND, [LOQ - 0.002] 0.1 Max. No Relaxation | FL/SOP/ICPMS-01

16 Zinc {as Zn}, mg/L ND, [LOQ - 0.01) 5.0 Max. 15 FL/SOP/ICPMS-01
Note: FL/SOP/ICPMS-01, Based on APHA 23 Ed. 2017

ing Section Prgpared By _ ked By (AT D SIGNATORY)

U 5 hi Page 2 of 6 ctor

e :
ROTE! Theddboratory accepts the ity for content of report. The TéSults contained in this test report pertains only to the Sample tasted. Test report snal |
not be reproduced except in full, without written approval of the faboratory. This report is intended only for your guidance and not for legal purpise or for
advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any compiaint about this report sisould be 1
comnunicated i wiiting within 7 days of issue of this report, Total Hability at FARELASS Pyt, Ltd. Is limited to Invoiced amount only. ;
If you have any complaint/feedback regarding the sample coltection/testing/test report, please Send an email at feedback@lareiabs.com anct call at i
+91 9599221227, i

& 050012015 B} 150 120012015 B ovsas 12001200 b 150/ 1EC 2001 2012
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2 EARELABS

% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING: R&D & TRAINING SERVICES

FARE LABS Private Limited

L1743, DLF Phase-ll, 1F¥C0 Chowk, M.G Road,
Gurgaon-122002, Haryana, iNDIA

Phone  : +91-124-4223207, 4034205

Fax : +91-124-2035038, Cell - +91-95992 #1227
E-mail : farclabs@farelabs com

Website - www farelabs comy

TEST REPORT
Issued to: Modi Sugar Mills
Medinagar, Dist: Ghaziabad U.P,

J.0. No.: FL/W/28012021-036

ULR Code: TC5503 21 2 06001363 F
Report Date: 02/02/2021

Sample Receipt Date: 28/0172021
Account Manager: Swati Singh
Credit Manager: Guiab/Septesh
Sample Particulars:

Nature of the Sample & No. of Samples
Brand Name, if any

Location

Sample Quantity & Packaging

Test started on

Test Completed

Method of Sampling

Date of Sampling

Sample Coilected by

! Borewell Water (One Sample}

: None

: None

: 1litrex10 Pet Bottle, 500mi Sterilized bottle
: 28/01/2021

: 02/02/2021

: FL/S0P/B/D-1

1 28/01/2021

: Mr. Ajay Guijar (FARE LABS Representative)

is Re
Specifications as par
’ IS-10500:2012 .
S, No. Parameter Test Result Acceptable | Permissible Protocol
, Limit Limit
1 Mineral Gil, mg/L ND, [LOQ-0.01] - 0.5 Max. No Relaxation 15-3025 (P-38) {
Polynuclear aromatic hydrocarbons Lo T .
D -0.00001 0.0001 Max. | No Relaxation Ft/SOP/HPLC-75
2 (as PAHs), mg/L ND, [LOQ i /SOP/HPL
Polythlorinated Biphenyis )
, -0.00001 0.0005 Max. | No Relaxation | FL/SOP/GCMS/P-01
3 (PCBS), mg/L ND, [LOQ-0 1] ]. 1) .t L/SOP} %
4 |'Tribhalomethanes (THM): N _
Bromoform, mg/L ND, [LOQ-0.005] 0.1 Max. No Relaxation FLISOP/GC-26
Dibromochioromethane, mg/L ND, [LOQ-0.005] 0.1 Max. No Relaxation FL/SOP/GC-26
Bromodichlioromethane, mg/l. ND, [LOQ-0.005] 0.06 Max. No Relaxation FLISOP/GC-26
Chiorofarm, mg/L ND, [LOG-0.005] 0.2 Max. No Relaxation FL/SOP/GC-26

BT GRS PO

Mote: FL/SOP/HPLC-75, FL/SOP/GCMS/P-01 Based on ADAC 920.06; FL/SOP/GC-26 Based on APHA 23 Bd. 2017

Vo

Testing Section {AYTH D SIGNATORY)

C d By
Mithilesh Kumar fage 3of 6 \D tr or

NOTE: The laboratory accepts the responsibility for CORLENt of report, The results contained i This tast report perising only to Uve-=amiple tested. Test rejort shail
not be reproduced except in Full, without written apptoval of the laboratory. This report is intended only for your guidance and not for legal purpese of for
advertisement. Samples will be destroyed after 15 days From the date of issue of test certificats unless otherwise specified. Any complaint about this report shoule be
cormithunicated in wiiting within 7 days of issue of this report. Total Babifity at FARELABS Pvt. Ltd. is fimited to invoiced amount anly.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an smail at feedback@farelabs.com ang £aff a1
+91 9599221227, ;
d

fd 150 90032015 £3 150 140012015

n OHSAS 18001:2007 & 150/ 1EC 27007 2013



T/ GEN/ ROS

2

182

FARE LABS Private Limited

E 11773, DLF Phase-lL, IFFCO Chowk, M.G Ro.ad,

Gurgaon-122002, Haryana, INDIA

.7 FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CAUIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

Issuad to: Modi Sugar Mills

JEST REPORY

Phone
Fax

E-mail
Website ©

C +91-124-4223307, 4034205
o +91-124-4036038, Cell - +91-95992 21227
. farelabs@farelabs.com

wew farelabs.com

- 1.0, No.: FL/W/28012021-036

Modinagar, Dist: Ghaziabad U.P.

ULR Code: TC5503 21 2 Q0001363 F

Sample Particulars:

Nature of the Sample & No. of Samples

Brand Name, if any
Location

Sample Quantity & Packaging

Test started on

Test Completed
Method of Sampling
Date of Sampling
Sample Coltected by

Report Date:

02/02/2021

Sample Receipt Date: 28/01/2021
Account Manager: Swati Singh
Credit Manager: Gulab/Septesh

: Borewell Water (One Sample)

.: None
: None

: 1litrex10 Pet Bottle, 500mi Sterilized bottle

1 28/01/2021
1 0270272021
: FL/SOP/B/D-1
1 28/01/2021

: Mr. Ajay Gujjar (FARE LABS Representative)

Analysis Report

Specifications as per
S. No. Parameter Test Result Acce:ti ;250(;:::1255 T Protocol
Limit _ Limit
Festicde Residuss, eyl _ B rwdoLib RN R ot | L
1 Alachior ND, [LOQ- 0.01] 20 No Relaxation | FL/SOP/GCMS/P-01
2 a -HCH ND, [LOQ- 0.01] 0.0t No Relaxation | FL/SOP/GCMS/P-01
3 B - HCH ND, [LOQ- 0.01] 0.04 No Relaxation | FL/SOP/GCMS/P-01
4 y ~ HCH ND, [LOG- 0.01] 2 No Relaxation | FL/SOP/GCMS/P-01
5 & -HCH ND, [LOQ- 0.01} 0.04 No Relaxation 1 FL/SOP/GCMS/P-01
& o,p- DDD ND, [LOQ- 0.01] FL/SOP/GCMS/P-01
7 p,p- DDD “ND, [LOGQ- 0.01] FL/SOP/GCMS/P-01
8 o,p-DDE ND, [LOQ- 0.01] 1 FL/SOP/GCMS/P-01
5 | p.p-DDE ND, [LOQ- 0.61] No Relaxation 1™ 750p/GCMS/P-01
10 | o,p-DDT ND, [LOG- 6.01] FL/SOP/GCMS/P-01
11 0,p-DDT ND, [LOG- 0.01} FL/SOP/GCMS/P-01
12 Endosulfan - a ND, [LOQ- 0.01] FLISOP/GCMS/P-01
13 | Endosulfan ~ B ND, [LOQ- 0.01] 0.4 No Relaxation | FL/SOP/GCMS/P-01
14 Endosuifan Suifate N[, [LOQ- 8.01] FL/SOP/GCMS/P-01
15 Butachior ND, [LOQ- 0.01] 125 No Relaxation | FL/SOP/GCMS/P-01

VoL~ \ _
1
E Section d By Wv {A
4 hilesh Kumar Page 4 of 6

SIGNATORY)
Dis

8599221227,

NOTE: Tha Iaboratory accepts the responsibility for content of report. The results contained in this test report pertains onty 1o the sample tested. Test report shall not be
reproduced except i full, without written approvat of the laboratory. This ceport Is intended only for your guldance and not for legal purpase or for advertisement, Simgpies
will be destrayed after 15 days from the date of issue of test certificate unless otherwise specified, Any complaint about this ceport should be communicated in writing wilhint
7 days of Issue of this report. Total flability at FARELABS Pvt. Ltd. is limited to invoiced amount only.

1f you have any complaint/teedback regarding the sampie collection/testing/test report, please send an emall at feedback@faretabs.com and call at #91 i

g 156 9001.2015

ﬁ 150 140801:2015

ﬂ OHSAS 18001:2007

ﬁ 150 / EC 2ip¢)1:2014

©
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- § FARELABS
Y FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, RAD & TRAINING SERVICES

FARE LABS Private Limited

L-1773, DLF Phase-ll, IFFCO Chowk, M.G. Raad,
Gurgaon-122002, Haryana, INDIA

Phane  +91-124-4223207, 4034205

Fax T +91-124-3036038, Cell | +91-95992 21227
E-mail  farelabs@darelabs.com

Website © www farelabs.com

TEST REPORTY
Issued to: Modi Sugar Mills
Modinagar, Dist: Ghaziabad U.P.

3.0, No,: FL/W/28012021-036
ULR Code: TC5503 21 2 00001363 F
Report Date: 02/02/2021
Sample Recaipt Date: 28/01/2021
Account Manager: Swati Singh
particul Credit Manager: Gulab/Septesh

i :
Nature of the Sample & No. of Samples
Brand Name, if any
Location
Sample Quantity & Packagin
Tast started on .

: Borewell Water (One Sampie)

: Nonhe

: Nonhe

: 1itrex10 Pet Bottle, 500mi Sterilized bottie
1 280172021 '

Test Completed 1 02/02/2021
Method of Sampling : FL/SOP/B/D-1
Date of Sampling : 28/01/2021

Sampie Collected by 1 Mr. Ajay Gujjar (FARE LABS Representative)

TEQﬁé@e/c;on P% By

NOTE: The laboratory acceprs the responsibility Tor content of report. The results contained m this test report periains only to tha sample testad, Test reprt Shafl |
not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for lagat purpgge or for
advertisement, Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any complaint about this report shonvdd be
communicated in writing within 7 days of fssue of this report. Total Hability at FARELABS Pvt. Ltd. is limited to Invoiced amount only.

If you have any compiaint/feedback regarding the sampie collection/testing/test report, please send an emall at feadback@farelabs.com ang «all at

FL/ T/ GEN S P05

Analysis Report
Specifications as per
5. No. Parameter Test Result Acce;tsa ;ﬁzsei‘:fn:izssible Protocol
Limit Limit
Pesticide Residues, pg/L _
16 Chlorpyrifos ND, [LOQ- 0.01] 30 No Relaxation | FL/SOP/GCMS/P-01
17 | Phorate ND, [LOQ- 0.01] 2 No Relaxation | FL/SOP/GCMS/P-01
i8 Methyl parathion ND, [LOGQ- 0.01] 0.3 No Refaxation | FL/SOP/GCMS/P-01
19 Malathion ND, [LOQ- 0.01] 190 No Relaxation | FL/SOP/GCMS/P-01
20 | Aldrin ND, [LOG- 0.01] 0.03 No Relaxation | FL/SOP/GCMS/P-01
21 Gieldrin ND, [LOQ- 0.01] 0.03 No Relaxation { FL/SOP/GCMS/P-01
22 Ethion ND, [LOQ- 0.01] 3 No Relaxation FL/SOP/GCMS/P-01
23 Isoproturon ND, [LOQ- ¢.01] g No Relaxation | FL/SOP/LCMS/P-D1
24 2,4-D ND, [LOG- 6.01] 30 fo Relaxation | FL/SOP/LCMS/P-01
25 Atrazine ND, [LOG- 0.01] 2 No Relaxation | FL/SOP/LCMS/P-01
26 Monocrotophos ND, [LOQ- 0.01] 1 No Relaxation | FL/SOP/LCMS/P-01

Note: FL/SOP/GCMS/P-01, FL/S0P/LCMS/P-01 Based on ACAC 990.06

ked By
ilesh Kumar

Page Sof 6

IGNATORY)
CCLor

+01 9585221227,

ﬁ S0 9001:2015

n 150 14001:2015

EY oHsAs 18001:2007

ﬁ 150 / 1EC 2001:2013
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.7 FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

FARE LABS Private Limited

t-17/3, DLF Phase-11, iFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone @ +81-124-4223207, 4034205

Fax ' @ +91-124-4036038, Cell - +91-95992 21227
E-mail : farclabs@farelabs.com

Website : www.farelabs.com

TEST REPORT
Issued to: Modi Sugar Mills , . 1.0. Neo.: FL/W/28012021-036
Modinagar, Dist: Ghaziabad U.P. ‘ ULR Code: TC5503 21 2 00001363 F
) ' Report Date: 02/02/2021

Sampie Receipt Date: 28/01/2021

Account Manager: Swati Singh

Credit Manager: Gulab/Septesh
Sample Particulars: : ST o
Nature of the Sample & No. of Samples : Borewell Water (One Sample) ﬁf"'"’*‘%
Brand Name, If any : None .é{
Location v : None
Sample Quantity & Packaging : 1litrex10 Pet Bottle, 500ml Sterilized bottle '
Test started on 1 2870172021
Test Completed 1 02/02/2021
Method of Sampling : FL/SOP/B/D-1
Date of Sampling L 2B/01/2021
Sample Collected by : Mr. Ajay Gujjar (FARE LABS Representative)

Analysis Report
S. No, Parameter Test Result Specifications as per Protocol

IS-10500:2012

gk RG22 PR kb 5
Total Coliform, per 100m} Absent Shall not be detectable IS:15185

2 E. coli, per 100mi Absent in any 100mi sample

ND= Not Detected; LOQ= Limit of Quantification
Inference: The tested sample of water conforms to the specifications of drinking water (1S-10500:2012).
is case of permissibie limit

W
(ot W

esting Section Prégéred By W \(/}UI'HORISED SIGNATORY) N
Suman Yadav/Kamal Sharma 4\ thi, QM Page6of6 Ms. Meenakshi Bakshi, Scientist-£2
NOTE: The laboratory accepts the responsibility for content of report. The results contained in this test report pertains only to the sample tested, Test rept shall
not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for
advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any complaint about this report siguld be

communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to invpiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an email at feedback@farefabs.com and call at
+91 9599121227,

% 150 9001:2015 ﬂ 150 14001:2015 n OHSAS 18061:2007 % 130 7 IEC 2N31:2013



{1, JEFCD Chowk, M3 Road,

/. Haryaha, INDIA

1-124-4223207, 4034205 _
£.4096038, Cell : +91-95992 21237

ovation

TEST REPORT

T W20220103-026-053

R iﬁﬁm 1.0. No.
. Modi Sugar Mills, ULR Code : TC5503 22 2 00000079 F
... Modi Sugar Mills, Modinagar, Ghaziabad Report Date :10-01-2022
| Uttar Pradesh, India Sample Receipt Date  : 03-01-2022
Account Manager : Swati Singh

Credit Manager : Gulab Singh/Septesh Kumar

: Borewell Water
: Borewell Plant
: 1Litre x 10 Pet Bottie, S00mi Sterilized Bottle

Wl tioh
Sample Quantity & Packaging

Test started on :03-01-2022
Test Campleted 1 10-01-2022
Method of Sampling cFL/SOFP/B/D-1
Date of Sampling :03-01-2022

‘Sample Collected by : Mr.Ramesh (FARE LABS Representative)

Analysis Report
Physical Description : Water is clear without any sediments, suspended particles & extraneous matter.

Specifications as per
1S-10500:2012 i
5. No. Parameters Unit Test Results | -4 Test Method |
Acceptable | Permissible :
iimit Limit
Cheinical Analysis e
1 Ammonta myg/h ND, {LCQ-0.01) .5 Max. No Relaxation APHA 23 Ed.
2 | Anionic Detergents (a5 MBAS) ma/L ND, (1OQ 001} | 0.2 Max. 1 APHA 237 Ed. |
3 Caicium {as Ca) mg/L B86.4 75 Max. 200 1S 3025 (P-40)
4 Chioramines (as Clz) ma/t. ND, (LOQ-0.05} 4 Max. No Relaxation APHA 237 Ed,
5 | Chioride (as C1) ma/L 179.94 250 Max. 1000 IS 3025 (P-32)
6 | Colour Hazen 5 15 Max, 15 1S 3025 (P-4)
7 | Cyanide (as CN) ma/L ND, (LOG-0.03) | 0.05 Max. | No Relaxation | APHA 23 Eg. |
8 | Fluoride (as F) ma/L 0.07 1.0 Max. 1.5 APHA 23 Ed. |
‘ 9 Magnesium (as Mg) ma/L 35.96 30 Max. 100 APHA 239 Eq,
18 _ -Mineral oil mg/L ND, (LOG-G.01) 1.0 Max. No Relaxation IS 3625 (P-39)
11 {'Nitrate {as NO3) mg/L 4.86 45 Max. No Relaxation APHA 23 £4,
12 | Gdour _ - Agreeable Agreeable Agreeabte IS 3025 (P-5)
13-__ ! Phenolic substances (a_as CeHsOH)  mg/L ND, {LOQ-0.0005) | 0.001 Max, 0.002 APHA 237 Ed.
1é.., VPonchEorinated biphenyls mg/L ND, (LOQ-0.00001)! 0.0005 Max. | No Relaxation {FL/SOP/GCMS/p-01
15 _L—:: .’.ggg::;:éc;if.;gnasromatfc mg/L ND, (LOQ-0.00001}| 0.0001 Max. | No Relaxation | FL/SOP/HPLC-7S
' {as PAHs)
- Residual Free Chiorine - {
e — : - 00 APHA 23 B -
Suiphide (as HsS) - ND, (LOQ-0.005) | 0.05 Max. ; APHA 23 |
: ‘Agréeable: Agrépable T EaoE it




36038, Celj: +91-9592 2127

1.0. No. T W20226103-026-053
mﬁ ugar Mills, ULR Code : TC5503 22 2 00000079 F
-sugar Mills, Modinagar, Ghaz;abaé Report Date 1 10-03-2022
Utt “Pradesh, india Sample Receipt Date 03-01-2022
' : Account Manager : Swati Singh

Credit Manager . Gulab Singh/Septesh Kumar

iculars:

Nazmra of the Semple & No. of Samples
Locatmn

$amgz§e Quantity & Packaging

- Tést started on

. Borewell Water
: Borewell Plant
. 1Litre x 10 Pet Bottie, S00m! Sterilized Bottle

1 03-01-2022

* Test Completed 1 10-01-2022
Method of Sampling LFL/SOP/B/D-1

Date of Sampling :03-01-2022

Sample Collected by : Mr Ramesh (FARE LABS Representative)

Analysis Report

% T  Specifications as per
| 15-10500:2012
S. No. Parameters Unit Test Resuits —_— i Tegt Method
! &cceptabie Permlssxbie {
a | i Limit o
Chesmical Analysis ) o
L0 _/Titat Alkabaty (as CaC0s) mg/ll €00 15:3025 (P-23)
21| Total Hardness (a5 CaC0;) mgL 800 153025 (P-21) |
N7 22 | Tote Dissalved Soids mot 2000 1S 3025 (P-16)
23 | Turbiity __M_ NTU 5 IS 3025 (P-10)
24 _ pht valye . ! No Relaxation 15 3025 {P-11)
Metal Analysis
25 | Aluminium (as Al ma/t | ' Max. | 0.2 FL/SOP/ICPMS-01
| 26 1 Arsenic (as As) ma/s 1 No Relaxation | FL/SOP/ICPMS. O1 |
‘ 27 ¢ Barwum (a5 Ba} mg/L -7 Max No Retaxation | FL/SOP/ICPMS-01 |
585 | Boron (25 B) ma/L } . nSMex. | 24 FL/SOP/ICPMS-01
29 Cadmium (as Cd} ) mgit D, { LQQ &00*} ! 0,003 Max. | No Relaxation FL;'SOPIECPMW}
30| Chromium (as Cr) mg/L. ND, {LOQ-0.008) | 0.05 . No Relaxation | FL/SOP/ICPMS-01 |
31 | Copper {as Cu) mg/L ND, (LOQ-0.01) | 1.5 FL/SOP/ICPMS-01 | 01 |
32| Iron (s Fe) ma/L. 0.057 j Ne Relaxation | FL/SOF/ICPMS.01
33 1 Lead {as Pb) mg/L | ND, (L0Q-0.002} : No Relaxation | FL/SOP/ICPMS-01 |
34° | Manganese (as Mn) mg/L | ND,{LOQ-0.005) | C.IMax. | 03 FL/SOP/ICPMS-01 |
35 | Mercury (as Hg) mg/.__| ND, (LOQ-0.0005) | 0.001 Max. | No Relaxation | FL/SOP/ICPMS.01 |
3&_ N Mplybcﬁenum {as MD) mg/h ND, (LOQ-0.002) i 0.07 Max. | No Relaxation | FL/SOP/ICPMS-01
37 1 Nickel {as Ni} mg/L ND, {LOG-0.002) 0.02 Max. ! No Relaxation | FL/SOP/ICPMS- 01
38 | Selenium (as Se) maft WD, {L0Q-0.005) 0.01 Max. . No Reiaxation FL/SOP/ICPMS. Ol




).

‘, ate Limi’ted

: 1.0. No. $ W20220103-026-053
gar Milis, ‘ : ULR Code : TC5503 22 2 00000079 F

" “Modi Sugar Mills, Modinagar, Ghaziabati Report Date : 10-01-2022
 Uttar Pradesh, India Sample Receipt Date  : 03-01-2022
Account Manager : Swati Singh
Credit Manager : Gulab Singh/Septesh Kumar
Samuyple Particulacs:
Nature of the Sample & No. of Sam pies : Boreweil Water
Location : Borewelt Plant
Sample Quantity & Packaging s iltre x 1G Pet Bottle, S50CmI Sterihzed Botlie
Test started on 103-91-2022
Test Completed 1 10-01-2022
- . Method of Sampling : FL/SOP/B/D-1
i @ Date of Sampling :03-01-2022 A
Sample Collected by T Mr.Ramesh (FARE LABS Representative) i

Analysis Report

 Specifications as per §
15~ 10509 2012 :

5. No. Parameters Unit ' Test Results . .. wm—} Test Method ;
: : i ﬁ.cceptable i"ermiss:ble !
| e} HmiE L Limit |
Metal Analysis ' o o i i
39 Silver (as Ag) mgzh “ Ho 393'3}_@?9«1 ; FL/SOPAITPMS. G!
40 | Zinc (as Zn) ma/l 18 L FL/SCP/ICPMS O
Tnhakﬁmethanes (THM) . T
41| Bromodichioromethane mell Q0068 0 ., No Relaxaton | FL/SOP/GC-75 i
42 | Bromoform ma/L ML {LOG 0. ui;m . B Max. ! Ng Relaxation | FL/SOP/GC-26 i
43 | Chloroform mg/l | ND, (LOQ-3 05) 8.2 Max. | No Relaxation | FL/SOP/GC-26 !
44' D;bmmochtoromethdne mgi;r ND, (LOG-0. 0{}3} 1 0.1 Max, Nc Relaxation Fusopjgc-éﬁ
g [PESHCIde Residues | S SR -
' @ 45 _2 4- Drchlorophenexyaceﬁc a;:xci $o/L ND, (LOG-0.01) 30 Max. No Relaxation FL/SOP/L&MS/P-M
A8 | Alachlor ' ND, (LOG-0.01) 20 Max, | No Relaxation |FL/SOP/GCMS/p-01
: 47 1 Aldrin

Nf), {LOQ-0.01) 0.03 Max. | No Relaxation
ND, (LOQ-0.013 0.01 Max. | No Relaxation
ND, (LOG-0.01) 2 Max. | No Reiaxation
ND, (LOQ-0.01) 0.04 Max. | No Relaxation
ND, (L.0Q-0.01) 125 Max. | No Relaxation

FLUSOPIGCMS/P-01
FL/SOP/GTMS/p-01
FL/SOP/LCMS/P-O1
FL/SOP/GCMS/p-01

48 Alpha HCH
49 4 Atrazine
} 1 Beta HCH

e ST ; FL/SOP/GCMS/p-01)
52 Chiorpyriphos ND, (LOG-0.01) 30 Max. No Relaxation FL]SQP/GCMS/p 01
53 | Déita HCH MG/ | ND, (LOQ-0.01) | 0.04 Max. | No Relaxation FL/SOP/GCMS -0 1)

54 S bg/k ND, (LDQ_'G.(_)I} 0.03 Max. | No Relaxatign FL/SOP/GCMS /P01

o Bg/b ] ND, (LOG-0.01) | 0.4 Max.

Mo Relaxation |FL/SOR/GEMS/5- 01
No Relaxation. FUSOFSfSCMS{?-.G-l_ :

/Tx‘wﬂ )

BO/L. | ND, (LOQ-0.01) | 0.4 Mar.




FARE LABS Private Lim
L-17/3, BLF Phase-i, IFFCO Chow

| Gurgaon-122002, Haryana, INDY
Phone 4911244233207, 40347
- Fax o +91-124-4036038. Coll ; +91:95097
Emsil . farctabs@iarelabs.com
Websie : wuww farslabs.com

-
ABS

gy | Jnnc’wati-oﬁ

1.0. No. ' T W20220103-026-053

Analysis Report

§ ; Specifications as per | '
! 1S-10500:2012 |
5. Mo.| Parameters ! Unit i Test Resuits O -+ Test Method
i i i Acceptable | Permissible
| ; : Lmit | Limit

‘Pesticide Resigibs

57 Endosulfan-sulphate)
58_ Ethion

59 Gamma - HCH {Lindane)
60 Isoproturen

x| No Relaxation [FL/SOP/GCMS/P-01) -
' ation [FLISOP/GCMS/P-01

«ation [FL/SOP/GCMS/P-01

xation |FL/SOP/LCMS/P-G1

_ B1 ! Malathion n FL/SOP/GCMS /P01

|62 | Methyl parathion e Refaxation [FL/SOP/GCMS/P-01.

63 | Monocrotophos Mo Relsgation é;iz,,goﬂp;’ ,mgyp.m

_' 64 ! Phorate o - No Retaxation FLSOP!GCMSI?PQI

® . oo | o eaten LISOPIGEHS /P01
66 | o,p-DDE M_anRﬁiaxatm;
67 | 0,p-DOT (LOQ-0.01) |  iMax. . No Relaxation

58 |pp-DDD ND, (LOG-0.01) | No Relaxation [FL/SOP/GCMS/P-C1,

63 | p,p-DOE Hg/it RD, (L0Q-0.01) No Reiaxation FL}SOWGC“MEEEI:

70| p,p-DDT g/l | ND, (10Q-0.01) | 1 No Relaxation [FL/SOP/GCMS/P-01

“INOTE: The I3boratory-accepts the responsibility for content of report. The TESUIts contained 1R this test repart related anly 1o thel
’ ;eq. Test repart shail r_mt hé_‘re'prmtuccd except in full, without written 3pproval of the faboratory. This report is intendedt
pidance ang net for 4;;&*&.;3&%&55_; o1 104 advertisement Sampies wilf be destroyed after 15 days from the.date of issue of
55 otherwise spec ! Mplalnts about this repert shoyid he communicated in writing withij L BaYs Bl yESun

ity ot : i$:limited fo Invoited amount anfy, ‘ ‘ o g l
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ULR Code » TC5503 22 2 00000079 F

Report Date ; 16-01-2022

Sample Receipt Date  : 03-01-2027

Account Manager : Swati Singh

Credit Manager : Guiab Singh/Septesh Kumar
Sample Particulars:
Nature of the Sampie & No. of Samples : Borewell Water P
Location P : Borewell Plant ﬁ;fﬁ:?”g
Sample Quantity & Packaging " llitre x 10 Pet Bottle, 500mi Sterilized Bottle i {é// N} }
Test started on ' 03-01-2022 i ikl
Test Completed . 10-012022 RN/
Method of Sampling CFL/SOP/B/D-1 "‘;»}ﬁr;»\/
Date of Sampiing S 03-01-2022 =
Sample Collected by ' : Mr Ramesh {FARE LABS Representative) TC-5503




FARE LABS Prwate le?t
L-17/3, DLF Phase-Hi, IFFCO Chowk, ¥
Gurgaon-122002, Haryana, INDIA
Phone +91-124-4223207, 4034295
Fax o +81.124. 4036038, Lelit +9¥-95§9_2 21227
£-mait . farelabs@farefabs com
Website  www farelabs.com

TESTR BT
1.0. No. _ T W20220103-026-053
: 'Sugar Mﬂis, : i ULR Code - TC5503 22 2 0G00007S F
z g’*;;g* iuggr Mitls, Modinagar 5 Report Date : 10-01-2022
T Pr -
- adesh, Indfa : Sample Receipt-Date  : 03-01-2022
Account Manager : Swati Singh
Credit Manager : Gulab Singh/Septesh Kumar
‘ le Particulars:
Nature of the Sample & No. of Samiples . Boreweil Water
Location - Borewell Plant
Sample Quantity & Packaging 1ltre x 10 Pet Bottle, 500mi Sterilized Borttle g;;
Test started on .03-01-2022 ‘v‘ﬁ'
Test Compieted £ 10-01-2022 \%&\w-w
. Method of Sampling CFLSOR/B/D - S
‘ Date of Sampling S03.01-2022 L \ A
Sample Collected by Mr Ramesh {FARE LABS Representative) re-ss63
Analysis o
T 7 . : N 1
i Specifications as per g
| i ' 1S-10500:2012 - f
S. No.| Parameters Unit : Test Results , - Test Method !
: i Acceptable | Permissible . :
; Limit Limit
Microbiological Analysis =~ . . o o
71| £ Coh per 10Dm! spsent - Srali not be - No R 1S 15185 @
- , . . ]
P72 | Total Coliform Ay R Rt Lo 15 1%18';
i !
: H
] i :
ND= Not Detected; LOQ= Limit of Quantification
Note: FL/SOP/ICPMS-01 Based on APHA 23r¢ B4 2037
Note: FL/SOPHPLC- 75, FLISOP/GOMS/P-111 Bases or 20 ’ filrrady 20
Note: FU/SOP/GUMS/P-OY, FL/SOR/LOIMEP-{! Baser
Inference: The tested sample of water conforms 1o - T S oerase of
permissibie Ll with respedl 10 above rests ot
4
e
P
; Lr
< Autharised Signatory
b=
z Ms. Meenakshi Bakshi, Scientist B
oy NOTE: THe iabaratory airegis the msaonssbsiuy for content 5 reporT The (25uils COBIAINED in 15is it repotl TRIALAG aniy o th
ol sample tesiad, Test report stast ot B reprodusd excepl .o fuin wmit weithen approva ~f the iawe' j—;:’-v-s ~a:z;r! x,‘ Vntn d. 2 7
- onty for your geidancs and pot oy 1298 putpats or for advert semen: Sa : e destripes aftec 1% m- v_'g,_.n,,',.,”u;l’;w if:: = s
lest cectifitale waldss atherwise speoities. &ny Complaints abovl tn. regur 3 BE rmmmL A BT et b omere g wetmen o gas el € 2T
of this répurt Tots! Habiliby st FARELABS Pul. L1615 imited - (g 8¢ ami. 4 .ay ' T ToTEvs ohasus,
I you have mv complalal/feedback regarding the sampie ColeCnONFIESUAQ/IESt (@RarL DIOALE SERS AT Bl 31 feedback @ tare abn sormenaiall al +21 swpaziny. |
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TEST REPORT

Test Report No : EKOM47/{00822
Issuad To

Issue Date : 13/08/2022

MODI SUGAR MILLS el

Modinagar,

Distt. Ghaziabad

(Uttar Pradesh)
Sample Description . Ground Water ————— T
Sampie Drawn an 10/08/2022
Sampie Drawn by ¢ EPEPL (Mr. Amit Kumar)

Sampie Recaived on
Sampling Lacation

1 10/08/2022
rom Bareviell No.1

Sampling Plan & Procedure ! SOP-WIGE s
Sample Quantity t 20 Lie
Environmental Conditions : Normai
Analysis Duration : 10/08/2022 To 13/08/2022
Remark (if any) : NA
RESULTS
Limits as per JS:10500-2012
S. No.jParamotors Test Methods Results Units {Amd.No.3 Feb-2021}
Acceptable | Permissible
1 ]Calour 18: 3025 (P-4) BOL Hazen 5.0 15.0
2,400 i8: 5025 (P-11) 7.23 ~ 6.5-65 No relaxafion
%43 |Tolal Hardness (as CaCOy) 15: 3025 (P-21) 340.0 mgii 200.0 600.0
4 |Total Chromium (as Cr) EKO/CHEM/SOP-ICPMS/W-01 BDL mgfL 0.05 No relaxation
5 (Electrical Conductivity 153025 {P-14) 1126.0 usfem - -
5 |Total Dissolved Sclids 18: 3025 (P-18) 580.0 mg/l 500.0 20G00.0
Qr ;| Total Alkalinity (as CaCOy) iS: 3025 (P-23) 298.0 mg/L 200.0 600.0
| "8 _IChioride {as C) iS: 3025 (P-32) 50.0 mgAl. 250.0 1000.0
% COD (as O,) 15 1 3025 (P-58) 'ND mg/L - .
"1 16 |Sulphate (as SOy 18: 3025 (P-24) 92.0 mgil. 2000 400.8
11 liron {as Fe) EKOICHEMISOP-ICPMS/W-01 <0.008 my/L 1.0 No relaxation
12 |Zinc (as Zn) EKO/CHEMISOP-ICPMSAN-01 <B.01 mg/l 5.0 15.0
13 |Nickel {as Ni) EKQ/CHEM/SOP-ICPMS/W.-01 8Dk mgil. 0.02 No refaxation
14 {Copper (as Cu) EKO.CHEMISOP-ICPMS/W-01 <0.005 ma/L 0.05 15
15 {Cadmium {as Cd) EKC/CHEM/SOP-ICPMS/W-01 BDL my/l. 2.003 No relaxation
16 [Nitrate (as NO,) 1S: 3025 (P-34) 529 mg/L 45.0 No relaxalion
17 [Manganese (as Mn) EKC/CHEM/SOP-ICPMSAWN-01 <.0.005 mgi/t. 0.1 0.3
18 |Cobalt {as Co) EKO/ICHEM/SOP-|ICPMS/W-01 BoL mg/L - -

Remarlc- Standard Applicable only for Drinking Water.
Notes; .
1. The results given above are related to the lested sample, as received & mentioned parameters

The customer asked for the above tests only.
2. This fest report will not be generated again, either wholly or in part, without prior written permission of the Laboratary.
3. The test report will not be used for any publicity/legal purpose.
4. The test sampies will be disposed off after 16 days from the dale of issue of test repod, unfess until specified by

the customer. Sample received for biblogical tests will be destroyed after 7 days from the date of issue of test report.
5. Responsibility of the Laboratary is limited 10 he invoiced amount only,

**End of Report™
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S . JESTREPORT
R Water Sample Analysis e
Test Repart No : EKQ/108M161122 - Issue Date : 19/11/2022
Issued To " MODI SUGAR MILLS

Modinagar,
{hstt. Ghaziahad
{Ultar Pradesh)
Sample DeéE:?iE)tion ‘‘‘‘‘‘‘‘ Ground Walter T e
Sample Drawn on 16/11/2022
Sample Drawn by EPEPL {Mr. Harish Kumar)
Sample Received on 1841142022
Sampling Locatlion f-rom Borewell No.1
Samgatng Plan & Procedure SOPWIEE =T
Sample Quantily 2.0 Litre
Environmental Conditions Normal
Analysis Duration 16/11/2022 To 19/11/2022
REMAK T BNY) e e et e e eme e e ean e em s o e e e e
- RESULTS .
Limits as per (S:10500-2012
S, No.|Parameters Test Methods Results Units (Amd,Na.3 Feb-2021)
Acceptable | Permissible
Colour {S5: 3025 (P4} BOL Hazen 5.0 18.0
pH IS: 3025 (P-11) 7.36 - 6.5-8.5 No relaxation
Total Hardness (as CaCO,) 1S: 3026 (P-21) 344.0 mghl. 2000 600.0
Total Clroiun (as Cr) EKO/CHEM/SOP-ICPMB/W-0'1 BOL g/t 0.05 No refaxation
Electrical Conduclivity 15:3025 (P-14) 310.0 usfom - .
Tolal Dissolved Solids 1S: 3025 (Pu16) 574.0 mgL 500.0 2000.0
Total Alkalinity (as CaCOy) 1S: 3026 (P-23; 295.0 mg/L 200.0 600.0
Chioride {as Ci) 1S: 3025 (P-32) 48.5 mg/L 250.0 1000.0
COD {as Oy) IS : 3025 (P-58) ND mgiL - ;
10 |Sulphate (as SO,) IS; 3025 (P-24) 90.5 moil 200.0 400.0
11 liron{as Fe) EKQICHEMISOP-ICPMS/MW-01 <0.005 mgil. 10 No relaxation
12 |Zinc (as Zn) EKOICHEW/SOP-ICPMS/MW-01 <0.01 mgiL 5.0 15.0
13 |Nickel (as Ni) EKQICHEM/SOP-ICPMSAW.01 80OL mgl 0.02 No relaxation
14 1Copper (as Cu) EKOQ/CHEM/SOP-ICPMSANV-01 <().005 mail. 0.05 1.5
15 jCadmium (as Cd) EKOQICHEM/SOP-ICPMSIW-01 BOL mg/l 0.003 No relaxalion
18 {Nilrate {as NO,)} 1S: 3025 (P-34) 523 mgil 450 No retaxation
17 _iManganese (as Mn) EKOICHEMISOP-ICPMSN-01 < 0.005 mgil 01 03 1
18 {Cobalt {as Co) EKO/CHEM/SOP-ICPMSAN-01 BDL mgil. -

_Remark:- ND- Not Detecled, Standard Appiicable only for Drinking Water.

Notes:

1 The results given above are related to the tested sample, as rgceived & mentioned parameters.
The customer asked for the above tests only.
2 This test report will not be generated again, either wholly or in part, without prior writen parmission of the Laboratory.
3. The test report will not be used for any publicity/legat purpose,
4. The test samples will be dispased off afler 15 days from the date of issue of lest report, uniess until specified by
the customer, Sample received for biclogical tests will be deslroyed afler 7 days from the date of isgue of test report.
5, Responsibility of the Laboratory is limited 10 the invoized amount only.

*End of Report™”
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CIN : Ug3090DL2017PTC32101

PAN “AAA

Analytical Labs |
15 Certified Loboraiory ,
,’meé Laborctory as per ISOAEC _‘L

TEST REPORT

Issued to:  Modi Sugar Mills Date: 24.11.2022
ModinagarGhaziabad‘{U.P.} Report No.: QRAL/20221121/W-124
SAMPLE DETAILS
IName of the Sample Ground water Date of sample receipt 21.11.2022
Sample Description Clear Water Batch/ Lot Number NA
Group Ground water Manufacturing date NA
Sample Quantity 2 Expiry/ Best Before NA
Sample Packaging Details Plastic Bottle Sampling Location Borewell No.1
Discipline Chemical testing Period of Testing 21.11.202210
Sampling Method Samplmg done by customer 241 i..2022
(Mr BY esh ‘Kumar)
TEST RESULTS
Sr. Parameters . Umt 'Rgvults _ ‘S.p_eciﬁcation Test Method
No. ' 3 7 ' R
Chemical Parameter
1. Colour Hazen <10 5 1S:3025 {(Part-4)
2. pH Value - 739 6.5t 8.5 1S:3025 (Part-11)
N ’,/3’.'( Total Hardness (as CaCo;) ] mg/L 354 200-600 1S:3025 (Part-21)
4. ) mg/L ) QRAL/WATER/SOP/ICP-01
Chromium {as Cr) BLQ{0.005) 0.05
5. ) uSiem 18:3025 (Past-14)
Electrical Conductivity 398 - -
6. Total Dissolved Solids mg/L 361 500-2000 1S:3025 (Part-16)
7. Total Alkalinity {as CaCo;) mg/L ‘3‘_01 200-600 [S5:3025 (Part-23)
8. | Chloride (asCl) mg/L 50,25 250 1S:3025 (Part-32)
7| cob oL ~D : 1S 3025 (B-
W,ﬁ’ mg/ ‘, . S:3025 (P-5%)
10. | Sulphate (as SO) mg/L 92.28 200 1S: 3025 (P-24)
1. - mgll RAL/WATER/SOP/ICP-01
Iron (as Fe) 4 BLQ(O 1) 0.3 Q !

Note:  +The results apply to the samples as received.

+The results listed refer only 1o the tested sample and applicable paratieter.
.= This report, in full or in part. shall neither be used for advertising or as an evidence in any court of law nor reproducsd,

expect when in full, without the written permission of the Direcior,
s Sample will be destroyed afler three weeks from the date of ivue of the = report {In Case 0 non-periskuble prody ts ondy
+ All disputes are subjected 1o the Dethi Jurizdiction.

8 Regd. Off : 341, GF, Functional Industrial Estufe, Pufpargan{ Belhi-92

@ 011 40234501 +91 999?4 ‘99?
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12. mg/L QRAL/WATER/SOP/ICP-01
_ | Zinc (as Zn) BLO(0.01) 5

13. mg/L QRAL/WATER/SOP/ICP-01
Nickel {as Ni) BLQ (0.01) 0.02 v :

14. mg/L ‘ : QRAL/WATER/SOP/ICP-01°
Copper (as Cu) g BLO)(0.005) 0.05 .

15. ) o - mg/L _ L QRAL/WATER/SOP/ICP-01

. Cadmium (as Cd) 1 BLO(0.001) 0.003 :

16. - mg/L , - 1S: 3025 (P-34)
Nitrate - 6.01 45

17. ' “mg/L R QRAL/WATER/SOF/ICP-01
Manganese (as Mg) | BLQY0.005) - 0.1 )

18. B mg/L N QRAL/WATER/SOP/ICP-01
Cobalt (a5 Co) BLQ(0.005) .. - ‘

Remarks: NA s

~~~Fnd of Report-—~~

Note:  #The results apply to the samples as received.
+The resuits lisied refer only to thetested sampie.and applicable parameter.
% This report, i1 full or in part, shail neither be used for adveriising or as en evidence in any court of law nor repraoduved,
expeet when in full, without the written permission of the Director,
=+ Sample will be destroyed afier thiee weeks from the date of issue of the test report {In case of non-perist:able producis only}
« All disputes are subjected to the Dethi Jurisdiction, ' ’
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Analysis Duration

wr e

2341112021 To 2711142021

________________________________________ TEST REPORT e
,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,,, Water Sample Analysis .
Test Raport No. ' EKO/M21/231121 Issue Date : 2771172021
Issued To t/ﬁ;z DISTILLERY
Modinagar
Ghaziabad-(U P)
wS_é;{;_)ie-,;Eie“é{:l‘iptéon o < Ground Water T
Sample Drawi on 23/11/2021
Sample Drawn by EPEPL {Mr. Amit Kumar}
Sample Received on 23/51/2021
Sampling Location Biocompost Hand Pump No-1
Sampling Plan & Procedure SOP-WIG6
. Sample Quantity ‘ : 1.0 Litre
Environmental Conditions ¢ Normal

Remark (if any} NA
' RESULTS
Limits as per 1S-10500-2012
$. No. [Parameters Test Methods Results Units {Amd.No.3 Feb-2021)
, Acceptable Permissible
1  iColour 15: 3025 (P-4) <1.0 Hazen 5.0 15.0
2 {Odour 18: 3025 (P-5) Agreeable - Agreeable Agreeable
3 |Taste 15: 3025 (P-T) Agreeable - Agreeable Agreeable
.4 {Turbidity {S: 3028 (P-10) <10 NTU 1.0 5.0
S5 [pH iS; 3025 (P-11) 7.39 - 5.5-8.6 No relaxation
6 [Total Hardness (as CaCOs) IS: 3025 (P-21) 318.0 mg/l. 200.0 800.0
7  {Calcium {(as Ca) 18: 3025 (P-40) 76.1 mgfL 75.0 2000
8 |iron {as Fe) 15: 3025 (P-53) <0.005 mg/t 1.0 No relaxation -
9  |Chioride (as Cl) iS: 3025 (P-32) 60.8 mg/l. 250.0 1000.0
10 |Residual Free Chiorine 18: 3025 (P-26) <0.1 mgf. 0.2 1.0
11 |Fluoride (as F) 18: 3025 (P-60) <1.0 mgfl. 1.0 1.5
12 |Total Dissoived Solids 1S: 3025 (P-18) 6800 mg/L £500.0 20000
13 [Totai Coliform Is: 1622 Absent(<2) | MPNroomi |  Shouldbe .
Absent

Remark:- Standard Applicable only for Drinking Water.

Notes:

1. The results given above are refated fo the tested sample, as recewed & mentioned parameters.
The customer asked for the above tests only.
2. This test report will not be generated again, either wholly or Int part, without prior written penmission of the Laboratory.

3. The test report will not be used for any publicity/legal purpose.

4. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by

the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report.

5. Responsibillty of the Laboratory is limited to the invoicad amount only.
**£nd of Report**
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TEST REPORT

_ Water Sample Analysis

Test Report No. : EKOI151/230222
tssued To

B

______ e £ s e 08 o R a0 4 i e o

,ﬁ’MOD! DISTILLERY
Modinagar
Ghaziabad-(U.P.)

Sample Description
Sample Drawn on

Sample Drawn by

Sample Received on
Sampling Location
Sampling Plan & Procedure

8 st 4 i e 0 0 0

Issue Date : 28/02/2022

Ground Water

2310252022

EPEPL {(Mr. Harish Kumar)
23/02i2022

Biocompost Hand Pump No-1_.

. “SOP-W/BG -

- - T i 8 4t 45 8 B8 g R

Sample Quantity 1.0 Litre
Environmental Conditions Normal
Analysis Duration ' 23/02/2022 To 28/02/2022
Remark {if any) NA R o
"""""" T RESULTS o
Limits as per1$:105609-2012
S. No.|Parameters Test Methods Results Units (Amd.No.3 Feb-2021)
Acceptable Permissible
1 1Colour 18: 3025 (P-4) <10 Hazen 50 15.0
2 |Odour 1S: 3025 (P-5) Agreeable - Agreezble Agreeabls
3 Taste 1S: 3025 (P-7) Agreeabls = Agreeable Agreeable
4 |Turbidity I8: 3025 (P-10) <1.0 NTU 1.0 5.0
5, toH 18: 3025 (P-11) 7.31 - 6.5-8.5 No relaxation
w6 |Total Hardness (as CaCOj) 1S: 3025 (P-21) 3240 mg/l. 200.0 600.0
7 iCalcium (as Ca) 18 3025 (P-40) 75.3 mglL 75.0 200.0
8 {lron(as Fe} 1S: 3025 (P-53) <0.005 mg/l 1.0 No relaxalion
9 |Chloride (as Cl) 1S: 3025 (P-32) 58.4 mg/L 250.0 10000 |
10 |Residual Free Chiofine 1S 3025 (P-26) <0.1 malL 0.2 1.0
11 |Fluoride (as F) 1S: 3025 (P-80) <1.0 g/l 1.0 1.6
12 |Total Dissolved Solids I1S: 3025 (P-16) 689.0 mg/l. 500.0 2000.0
13 |Total Coliform IS: 1622 Absent(<2) | MPN/100mI 'S’Ri“]d be ) !
sent i

Remark:- Standard Applicable only for Drinking Water.
Notes:
1. The resulis given above are related to the tested sample, as received & mentioned paramsters.
The customer asked for the above tests only.
2. This test report will not be generaled again, either wholly or in pant, without prior written permr;smn uf the Laboratory.
3. The test report will not be used for any publicity/legal purpose.
4. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by
- the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report
5. Responsibility of the Laboratory is limiled to the invoiced amount ondy.

oy

) bﬁﬁe&ﬂ gh'a'r

**End of Report™
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TEST REPORT

Water Sample Analysis

Test Report No. ; EKQ/M35/250522
tssued To

: MODI DISTILLERY

Modinagar

Ghaziabad-(U.P.)

Issue Date : 28/05/2022

Sample Description
Sample Drawn on

Sample Drawn by

Sample Received on
Sampling Location
Sampling Plan & Procedure
Sample Quantity
Environmental Conditions
Analysis Duration

: Ground Water
1 24/05/2022

: EPEPL (Mr. Umesh Kumar)

: 25/05/2022

Biocompost Hand Pump No-1.

r SOP-W/66
: 1.0 Litre
: Normal

1 25/05/2022 To 28/05/2022

Remark (if any) : NA
RESULTS
Limits as per 1S:10500-2042
8. No. [Parameters Test Methods Results Units - -{Amd.No.3 Feb-2021)
) _ Actoptable Permissible
1 |Colour 1S: 3025 (P-4) <1.0 Hazen 5.0 15,0
2 {Odour 18 3025 (P-5) Agreeable - Agreeable Agreeable
3 [Taste 13: 3025 (P-7) Agreeable - Agreeable Agreeable
4 |Turbidity iS: 3025 (P-10) <1.0 NTU 1.0 5.0
S pH iS: 3025 (P-11) 7.34 - 6.5-8.5 No relaxation
"6 [Total Hardness (as CaCO,) IS: 3025 (P-21) 290.0 mg/L. 200.0 800.0
7 |Calcium (as Ca) {S: 3025 (P-40) 72.3 mo/l, 75.0 2000
8 |(lron(as Fe) 18: 3025 (P-53) <0,005 mg/L. 10 No relaxation
9 lChloride (as Cf) IS; 3025 (P-32) 59.2 mg/l. 250.0 1000.0
10 {Residual Free Chlorine 15: 3025 (P-26) <0.1 mg/l 0.2 1.0
11 |Fluoride (as F) IS: 3025 (P-60) <1.0 mg/t. 1.0 1.5
12 {Total Dissolved Solids 18: 3025 (P-16) 498.0 mgit 500.0 2000.0
13 |Total Coliform IS: 1622 Absent(<2) | MPN/0Om | Shouldbe .
Absent

Remark:- Standard Applicable only for Drinking Water.

Notes:

1. The results given above are related 1o the tested sample, as received & mentioned parameters.

The customer asked for the above tests only.
2. This test report will not be generated again, either wholly orin part, without prior written permission of the Laboratory.
3. The test report wilt not be used for any publicity/legal purpose.
4. The test samples will be disposed off after 15 days from the date of issue of test report, unless untii specified by

the customer. Sample received for biological tests will ba destroyed after 7 days from the date of issue of test report,

5. Responsibifity of the Laboratory is limited to the invoiced amount only.
**End of Report**
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AIGERVEE No-13
Contact; +91 - 981005 050
€HO PRO ENGINEERS PVY. LTD.

20T G048 (DetheMNUR; B

aoay P Raogd, UPSHIC o
Goi52408782 E-matl : emaidespo. Gamat oom, websie | waw Bkope s
i TEST REPORT
______ Water Sample Analysis
Test Report No. . EKOM05/240822 lssue Date 29/08/2022
Issued To : MODIi DISTILLERY
Modinagar
Ghaziabad-{U.P:)
Sample Dascription . Ground Water T
Sample Drawn on T 24/08/2022
Sample Drawn by : EPEPL (Mr. Amit Kumar)
Sample Received on : 24/08/2022
Sampling Location : Biocompast Hand Pump No-1
Sampling Plan & Procedure 1 3OpP-W/B6
Sample Quantity : 10 Litre
Environmental Conditions : Normal
Analysis Duration 1 24/08/2022 To 29/08/2022
Remark {if any) : NA
RESULTS
Limits as per [S:10506-2012
S. No. |Parameters Test Methods Resuits Units (Amd.No.3 Feh-2021)
‘ Acceptable Permissible
1 |Colour 1S: 3025 (P-4) <1.0 Hazen 5.0 i5.0
2 jOdour 1S: 3025 {P-5) Agreeable - Agreeable Agreeable
3 |{Taste IS: 3025 (P-7) Agreeable -~ Agreeable Agreeable
4 |Turbidity 1S: 3025 (P-10) <1.0 NTU 1.0 50 -
5 IpH 1S 3025 (P-11) 7.34% - 6.5-8.5 No relaxation
6 |Total Hardness {as CaCOxs) IS: 3025 (P-21) 288.0 mg/L 200.0 600.0
7 |Calcium (as Ca} 1S 3025 (P-40) 68.94 ma/l. 75.0 200.0
8 jlron{as Fe) 1S: 3025 (P-53) <0.005 mg/L 1.0 Mo relaxation
9  |Chioride (as Cf) IS: 3025 (P-32) 58.6 mg/L 250.0 1000.0
10 {Residual Free Chlorine IS: 3025 (P-26) <0.1 magfL 0.2 1.0
11 {Fluoride {as F) 1S: 3025 (P-60) <1.0 mg/L 1.0 1.5
12 |Total Dissolved Solids 18: 3025 (P-18) 446.0 mg/L 600.0 2000.0
13 [Total Coliform Is: 1622 Absent (<2) | MPN/100mI S*;\%‘;En?e -
Remark:~ Stahdard Applicable only for Drinking Water.
Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters.

The customer asked for the above tests only.
2. This test report will not be generated again, either wholly or in part, without prior wrilten permission of the Laboratory.
3. The fest report will not be used for any publicityfiegat purpose.
4. The test samples will be disposed off after 15 days from the date of issue of test report, uniess until specified by

the customer. Sample received for biclogical tests will be destroyed after 7 days from the date of issue of test report.
5. Responsibility of the Laboratory is Imited to the invoiced amount only.
**End of Report*
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€HO PRO ENGINEERS PV, LID.

Environmental Consultants and Analytical Laboratory
{An 180 9001:2015 Cartified Company}

€50

roratory - 3241, South Side
Mo L BTTHEGI0, 840240807

FeHGRY INDIA,

Fepe BROPTOAn

TEST REPORT

Issued To

ﬂom DISTILLERY

Modinagar
Ghaziabad-(U.P.)

Sample Description
Sample Drawn on
Sample Drawn by
Sample Received on
Sampling Location

- Sampling Plan & Procedure
Sampie Quanfity
Environmental Condifions
Analysis Duration

;. Ground Waler
10/08/2022

EPEPL {Mr. Amit Kumar)
10/08/2022

Biocompost Hand Pump

ar

o en

. SOPAVIEE  weemcemmmeom

: 3.0Lkre
: Normat
10/08/2022 To 13/08/2022

_Remark (if any) NA
RESULTS
Limits as per 13:40500-2012
5. No.lParameters Test Methods Rasuits Units {Amd.No.3 Feb-2021)
Acceptable | Permissible
1 |Colour 1S; 3025 (P-4) DL Hazen 50 15.0
2 ipH 15: 3025 (P-11) 7.38 - 6.5-8.5 No refaxation
N3 |Total Hardness {as CaCOy) IS 3025 (P-21) 280.0 mg/L 200.0 600.0
4 {Total Chromium {as Cr) EKO/ICHEM/SOP-ICPMS/W-01 BRI, mg/ 0.05 No relaxation
5 |Electricat Conductivity 16:3025 (P-14) 730.0 usfem - -
6 |Total Dissolved Solids iS: 3025 (P-16) 480.0 malt 500.0 2000.0
7 |Total Aikalinity (25 CaCQ4) 18: 3025 {P-23) 264.0 mai 200.0 600.0
& |Chloride (as Clf 13: 3025 (P-32) ' 62.8 mg/L 250.0 1000.0
g CCD (as Oy) IS 1 3025 (P-58) ND ma/l - -
10 |Suiphate (as 80,) 15: 3025 (P-24) 90.2 mg/L 200.0 400.0
11 jtron {as Fe) EKO/CHEM/SOP-ICPMS/W-01 <0.005 migil 1.0 No relaxation
12 1Zinc (as Zn) EKOQ/CHEMISOP-ICPMSN-01 BOL mg/L. 5.0 15,0
13 |Nickel (as Ni} EKOICHEMISOP-ICPMS/W.-01 BDL mg/L 0.02 No relaxation
14 1Copper {as Cu) EKC/CHEMISOP-ICPMS/W-01 BDI. mg/l. 0.05 1.5
15 {Cadmium (as Cd) EKO/CHEM/SOP-ICPMSAN-01 BOL mg/L. 0.003 No relaxation
16 |Nitrate (as NOj) 15: 3025 (P-34) 384 mg/L 48.0 No relaxation
17 |Manganese (85 Mn) EKO/CHEM/SOP-1ICPMS/W-01 BBL my/l 0.1 0.3
18 {Cobalt (as Co) EKOICHEM/SOPICFMSMW.-01 BDY mo/L - -
Remark:- ND- Not Detected, Standard Applicabie only for Drinking Water.

Notes:
1. The resulis given above are related fo the tested sample, as received & mentioned parameters.
The customer asked for the above tests only.
2. This test repont will not he generated again, either wholly of in part, without prior wiilten permission of the Laboraiory.
3, The test report will not be used for any publicityflegat purpose.
4. The test samples will be disposed off after 15 days from the date of issue of leat report, uniess until specified by
the custemer. Sample recelved for blological tests will be destroyed after 7 days from the date of Issue of 18t report.
5. Responsibility of the Laboratory Is Emited to the invoiced amount only.

*End of Report**
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Environmental Consultants and Analytical Laboratory

{An IS0 80012015 Certified Company)

TEST REPORT

414

Water Sample Analysis

Test Report No. : EKOM{5/240822

Issued Yo

: MODi DISTILLERY

Modinagar
Ghaziabad-(U.P))

Sample Description
Sample Drawn on
Sample Drawn by

1 Ground Water
1 24/08/2022
: EPEPL (Mr. Amit Kumar)

Sample Received on 1 24/08/2022
Sampling Location : Biocompost Hand Pump No-1
Sampling Plan & Procedure 1 SOP-W/6t
Sample Quantity 1.0 Litre
Environmental Conditions : Normal
Analysis Duration 1 24/08/2022 To 29/08/2022
Remark (if any) : NA —
RESULTS
Limits as per 15:10500-2012
8. No. |Parameters Test Methods Results Units {Amd.No.3 Feb-2021)
Acceptable Permissible
1 {Colour 18:°3025 (P-4) <1.0 Hazen 50 5.0
2  |Odour iS. 3025 (P-5) Agreeable - Agreeable Agreeable
3 |Taste I8: 3025 (P-7} Agreeabls - Agreeable Agreeable
4 |[Turbidity 1S: 3025 (P-10) <1.0 NTU 10 50
5 |pH 18; 3025 (P-11) 7.31 - 6.5-8.5 No relaxation
6 |Total Hardness (as CaCO,) 1S: 3025 (P-21) 288.0 mg/L 200.0 600.0
7 |Calcium (as Ca) 1S: 3025 (P-40) 68.94 mg/L 75.0 200.0
8 |iron(as Fe) 1S: 3026 (P-53) <0.005 mg/L 1.0 No relaxation
9 [Chloride (as Cf) IS 3025 {P-32) 58.6 mg/L 250.0 1000.0
10  |Residual Free Chlorine 18: 3025 (P-26) <0.1 mgfl 0.2 10
11 |Fluoride {as F) 1S: 3025 (P-60) <1.0 mg/l. 10 15
12 |Total Dissolved Solids 18: 3025 {P-186) 446.0 mgiL 500.0 2000.0
13 |Total Goliform IS: 1622 Absent(<2) | MPNroom | Shodld be :
Remark:- Standard Applicable only for Drinking Water.

Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters,
The customer asked for the above tests only.

2. This test repor will not be generated again, either wholly or in part, without prior wrtten permission of the Laboratory.

3. The test report will not be used for any publicity/legat purpose.

4, The tést samples will be disposed off after 15 days from the date of issue of test report, unless untif specified by

the customer. Sample received for bioiogical tests will be destroyed after 7 days from the date of issue of test report.

5. Responsibility of the Laboratory is Himited to the inveiced amount only.
**£nd of Report**
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Issued Yo

MODI DISTRLERY

Modinagar
Ghaziabad-{(U P}

‘Sample Description

: Ground Water

Sample Drawn on 16711/2022 .
Sample Drawn by EPEPL (Mr. Harish Kumar)
Sample Received on 16/11/2022
Sampling Location Biocompost Hana Pump
Samipling Plan & Procedure SOP-W/G6
Sample Quantity 2.0 Litre
Environmental Conditions Normal
Analysis Duration 1611172022 To 1911112022
Remark {if any) S ) USRS
R ES U LTS e T
Limits as per 15:10500-2012
8. No.|Parameters Test Methods Results Units {Amd.No.3 Feb-2021)
Accaptable | Permissible
1 {Colowr 1S: 3025 {P-4) 800 Hazen 5.0 150
2 pH 1S: 3025 (P-11) 7.26 - 6.5-8.5 No relaxation
3 |Tolal Hardness (as CaCOs) i8: 3025 (P-21) 285.0 mg/l. 200.0 6000
4__|Total Chromium {as Cn) EKO/CHEM/SOP-ICPMSMW-01 BOL mg/t. 0.05 N reiaxation
5 |Electrical Conductivity 15:3025 (P-14) 809.0 usfem - -
_ 6 |Totai Dissolved Solids 151 3025 (P-16) 478.0 mg/L 500.0 20000
7 |Total Atkalinity (as CaCOs) 1S: 3025 (P-23) 268.0 mgiL 200.0 600.0
8 [Chlorde (as Ci) 1S 3025 (P-32) 725 mg/l 2500 1000.0
g [COD(as 0y) 1S : 3025 (P-58) ND mg/L -
10 |[Sulphate (as SO,) 18: 3025 (P-24) | 82.9 mg/L 208.0 400.0
11 {ron (as Fe) EKOICHEMISOP-ICPMSW-01 <0.005 mg/t. 1.0 No relaxation
12 |Zinc {as Zn) - EKO/CHEM/SOP-ICPMS/W-01 BOL mg/L 5.0 16.0
13 |Nickel (as Ni) EKOICHEMISOP-ICPMS/W-01 BOL mgit. 0.02 No relaxation
14 [Copper (a5 Cu) EKOICHEM/SOP-ICPMSAN-01 BOL mg/L 0.05 1.5
1§ |Cadmium (as Cd) EKO/CHEM/SOP-ICPMS/MW-01 BDL magiL 0.003 No relaxagon
16 |Nitrate (as NO) 18: 3025 (P-34) 3.78 mgil 450 Mo relaxalion
17 {Manganese (as Mn} EKOICHEMISOP-ICPMS/W-(1 BDL g/l 0.1 0.2 ]
18_[Coball (a5 Co) EKOICHEM/SOP-ICPMS/W-01 BDL mg/L ]

Remark:- ND- Not Delected, Standard Applicable only for Drinking Water.

Notes:

1. The results given above are related to the tested sample, as received & mentioned parameters.
The customer asked for the above tests only.
2. This test report will not be generated again, elther wholly or in part, without prior wrmen permission of the Laboratory.
3. The tes! report witl not be used for any publicityflegat purpose. ’
4. The lest samples will be dispased off after 15 days Irom the dale of issue of test report. unless until specified by
the customer. Sample received for biological tesis will De destroyed afler 7 days from the date of issue of test repon
5. Responsibility of the Laberalory is limited e the inveiced amount only.

**End of Report*
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?{U*\t f"uu 1S (718
P alytical Labs Pvt. Lid.

aredited Labarsfpry as per ISO/AEC 170252017
#&SA% Apg:rmvad Loboratary / MCEF Approved mb@m‘ww

&IN : UB3090DL2017PTC321013 GST : 07AAACQAB58K1Z1

TEST REPORT

Issued to: — Modi Distillery ' o Date: 24.11.2022 &~
: Modinagar Ghaziabad (U.B) Report No.: QRAL/20221121/W-123
- SAMPLE DETAILS

Name of the Sample : Ground water Date of sample receipt 1 21.11.2022

Sample Description : Clear Water Batch/ Lot Number . NA

Group + Ground water Manufacturing date © NA

Sample Quantity v 2 hr o Expiry/ Best Before . NA

Sample Packaging Details Plastic Bottle Sampling Location : Biocompost
Hand Pump

Discipline . Chemical testing Period of Testing © 2141.2022 00

Sampling Method :  Samplingdone by customer 24.11.2022

TEST RESULTS

‘Sr. | Parameters " Results | Specification ~ Test Method
No. .
Chemical Parameter .
1 Colour : | Hazen <10 5 ' 1S:3025 (Part-4)
2 pH Value ' - 720 651085 - 15:3025 (Part-11)
3 Total Hardness (as CaC03) . -mg ' 280.09. 200-600 ' 1S:3025 (Part-21)
4 _ Tmgl | ' ORAL/WATER/SOP/ICP-01
Chromium (as Cr) . BLQ(0.005) 0.05
5 ] o uS/cm 18:3025 (Part-14)
Electrical Condyctivify o 812 -
6 Total Disselved Solids mgfl. 482 500 18:3025 (Part-16)
A" | Total Alkalinity (as CaCos) | mg/L, 259 200-600 15:3025 (Part-23)
8. | Chioride (as CT) S mgl 78.89 250 [5:3025 (Part-32)
\z{ coD | T mel | WD . T 5. 3025 (P-58)
10, | Sulphate (as SO5) T mgl | 8666 200 | IS-3025 (P-24)

Note:  «The results apply ta the samples as received.
+The results listed refer only to ﬁm fested sample and applicable parameter.
« This report, in ful] pr in part, shialt neither be used for advertising or gs an evidence in any court of law nar reproduced.
expect when in full, without the written permission of the Director.

*+Sample will be destroyed after thrée weeks from the date of issus of the test report (In case of non- perishable producis only )
< All disputes are subgcmed 16 the Delhi Jurisdiction

. Patpargan;, Delhi-92

@ www.qm!ubs com | = suppor}@qrﬂ!mﬂlas‘

cotni, gralabs@gmail.com




-h & Analytical Labs Pvt. L’té.\)
35 {;ééﬁ‘ﬁeﬁ;f&:bcm%m‘f _ L
oratery as per ISC/IEC 17025:3017
beoratdry / MOEF Approved Lab@t@ary

GST: O7AAACQ4B58KTZ1
. mg/L, _ GRAL/WATER/SOP/ICP-01
Iron (as I'e) ' BLQ(0.1) 0.3
12. mg/L QRAL/WATER/SOP/ICP-01
Zinc (as Zn) BLQ0O | - 5 N , , .
13 ‘ _ mg/l. B : "QRAL/WATER/SOP/CP-0T. .
Nickel {as Ni) . L BLQ@Ol) | 0.02
14. T mgll | - "QRAL/WATER/SOPACP-01
" | Copper (as Cu) - { | BLQ©.00S) 0.05°
13. . : mg/L ‘ ' QRAL/WATER/SOP/ICP-01
Cadmium (as Cd) BLQ(0.001) 0.003
16 | mg o o 1S: 3025 (P-34
Nitrate g/L 308 45 ] ’ .(_ )
17. " - ’ QRAL/WATER/SOP/ICP-01
Manganese (as Mg) BLO(0.005) | 0.1
18, | ) QRAL/WATER/SOP/ICP-01
Cobalt (as Co) BLQ(0.005) -
Remarks: NA
~=<End of Report~—-~
P red By
. Hmati)

Note;  «The results apply to the samplesas received.
% The results tisted refer only to thétested sample and applicable parumeter.
“+This report, in full or in part, shall neither be used for adventising or a§ an evidence in any court of law nor reproduced,
expect when in full, without the written permission of the Dircctor.
+Sample will be destroyed after thrée Weeks from the date of jssue of the test report (In case of non-perishable producis only)
+ All disputes are subjgtted to-the Delb{ Jurisdiction.
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M/S Modi Sugar Mills(Sugar Unit & Distillery Unit), modinagar
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Uttar Pradesh-201204 ‘ i
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Item No.02 & 03 {Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH
{By Video Conferencing)
Original Application No.418/2021

With
Original Application No. 447/2021

Tilak Raj Adhana & Ors. ‘ ...Applicants

Versus

State of Uttar Pradesh ...Respondent

Date of hearing: 02.11.2022

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant; None.

Respondents: Mr. Dalip Dhyani, Advocate for UPPCB.
Mr. Saurabh Rajpal and Mr. Ashwin Carg,
Advocates for Modi Steel Plant and Modi Sugar
Mills/Distillery.

Application is registered based on a Letter Petition received by Email.

ORDER

1. The applicants have complained in these applications regarding air
pollution in the area due to emission of heavy smoke by Modi Sugar Mill,
Modi Nagar, Uttar Pradesh. They have further complained that Modi
Sugar Mill is also running a compost /fertilizer plant in Modi Steel Plant
which is emitting foul smell which spreads up to several kilometers with

the blowing winds causing unpleasant environment in the area.

2. Vide order dated 25.01.2022, this Tribunal constituted a Joint

Committee comprising of CPCB, State PCB, and the District Magistrate-

[ are

Modi Nagar '(Utta{ RfﬁdeSh) and directed the same to submit factual and

action taken report within three months.
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O.A. No. 418/2021 Tilak Raj Adhana & Ors Vs. State of U.P.
2-
3. In compliance thereof, the Joint Committee inspected the area on

30.03.2022 and submitted report vide email dated 20.05.2022.

4. Since the Joint Committee merely inspected Modi Sugar Mill and
Distillery and did not inspect Modi Steel Plant, the Joint Committee was
directed, vide order dated 21.07.2022, to visit Modi Steel Plant, and

submit its factual and action taken report within two months and notices

were also ordered to he issued to the Director, Ground. Water
Department, Government of Uttar Pradesh and Chairman/Executive
Director, M/s Modi Sugar Mills (Sugar Unit and Distillery Unit)
Modinagar, District Ghaziabad (U.P) requiring them to file their

response/ reply within two months.

@ None has appeared on behalf of the Director, Ground Water
e

partment, Government of Uttar Pradesh despite due service by

registered post.

6. In compliance of order dated 21.07.2022, the report of the Joint
Committee has been filed by Mr. Utsav Sharma, Regional Officer, UPPCRB

vide letter dated 01.11.2022 through email dated 01.11.2022.

7. Mr. Saurabh Rajpal and Mr. Ashwin Garg, Advocates have
appeared on behalf of the Project Proponents- M/s Modi Sugar Mills and
M/s Modi Steel Plant and seek time to file reply/response on behalf of
the Project Proponents. In their reply, the Project Proponents are
required to furnish specifically steps taken to comply environmental
norms as per the observations/recommendations of the Joint Committee.
In case, the Project Proponents have any objection to any particular
observation in the report of the Joint Committee, such objection may be
specifically stated by them in their reply. Reply/response on behalf of

the Project Proponents be filed within two months at judicial-ngt@gov.in
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O.A. No. 418/2021 Tilak Raj Adhana & Ors Vs. State of U.P.
-3-

preferably in the form of searchable PDF/OCR Supported PDF and not in

the form of Iimmage PDF.
8. List for further consideration on 20.02.2023.

9, In view of the facts and circumstance of the case, we consider personal
appearance of the Director, Ground Water Department, Government of Uttar
Pradesh and the Regional Officer, UPPCB on the next date of hearing to be
essential for producing the relevant record and assisting this Tribunal in just
and proper adjudication of the ‘questions invol\;‘ed in the case and they are
accordingly directed to remain present physically before this Tribunal on

that date.

10. A copy of this order be sent to the Chief Secretary, Government of
Uttar Pradesh, Director, Ground Water Department, Government of Uttar

Pradesh and State PCB by email for requisite compliance.
Arun Kumar Tyagi, JM -

Dr. Afroz Ahmad, EM

November 02, 2022
AG
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JOINT INSPECTION REPORT
(30.03.2022)

OF

M/s MODI SUGAR MILLS, MODINAGAR,
(SUGAR UNIT & DISTILLERY UNIT),
' DISTRICT - GHAZIABAD (U.P.)

In the Matter Of
'TILAK RAJ ADHANA & ORS.
Vs STATE OF UTTAR PRADESH
0.A. NO. 418/2021 with O.A. No. 447/2021

-Prepared by-
The Joint Committee of CPCB, UPPCB &
District Administration

Constituted by

Hon’ble National Green Tribunal
(Order dated 25 January, 2022)

(et V 1 R PR evy
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1.0 JOINT INSPECTION OF M/s MODI SUGAR MILLS (SUGAR UNIT &
DISTILLERY UNIT, MODINAGAR, DISTRICT - GHAZIABAD (U.P) IN
CONMPLIANCE TO DIRECTION ISSUED BY HONBLE NATIONAL GREEN
TRIBUNAL IN OA NO. 418/2021 with O.A. No. 447/2021, IN THE MATTER OF TILAK
RAJ ADHANA & ORS. Vs STATE OF UTTAR PRADESH - REG.

1.1 Background

Hon’ble NGT vide order dated 25.01.2022 in the matter of Tilak Iraj Adhapna & Ors. Vs State of
Uttar Pradesh, OA No. 418/2021 with O.A. No. 447/2021, had directed following:

V3. having regard (o the seriousness of the allegations. It appears necessary to ascertain the.

Juctual position in the marter through a Joint Committee of the Nodal agency for coordination

and compliance. The Joint Committee may meet within four weeks and undertake site visit and
look into the grievance and take remedial action in accordance with law following due process.
The Committee may also look into the matter if the Modi Sugar Mill is also running a distillery
unit and whether the same is also responsible for Air Pollution. Factual and action taken report

may be furnished within three months by e-mail af judicial-ngt@gov.”

In compliance to the aforesaid direction, a joint team of officials from Central Pollution Control
Board, District Magistrate (DM), Ghaziabad, Uttar Pradesh Pollution Control Board, Regional
Office~ (Ghaziabad, carried out inspection of the M/s Modi Sugar Mills (sugar and distillery unit),
Modinagar, District Ghaziabad, U.P. (hereafter referred as the unit) on 30.03.2022.

. 5 <o ! (/(/%/L/
« s T s ‘// 7
[ G 8
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2.0 SUGAR UNIT

2.1 GENERAL INFORMATION

(

|
!

| 24

1. | Name of the unit with complete M/s Modi Sugar Mills, Modinagar, (Sugar Unit), » 1
! | postal address District - Ghaziabad (U.P.) |
' 2. | Name of Contact person Designation Contact No & K- mail
Sh. Ajit Pundir DGM (Production) | 9936115678 o
' ajitpundir@modisugar.com
Sh. D.S. Reddy AGM (E) 7300942144
B | dsreddy@émodisugar.com
Sh. Saurabh Tyagi Environment Officer | 9675990410
3. | Spatial Co-ordinates Latitude: 28.8271558
' Latitude and longitude (in Decimal Longitude: 77.5700119 ;
format only) L
Year of commissioning 1933
) Standalone/ integrated (with co- Standalone !
generation) (White plantation sugar by double Sulphitation process)
] Sugar/ sugar refinery _ ;
0. | License capacity of sugar Mill (YCD) | 5000 1'CD (as per Consent)
7. | Average actual crush rate (TCD) 4542.80 TCD (Avg. value including stoppages as per
Daily Manufacturing Report (DMR) from 07.11.2021 to
29.03.2022 ;
47706 TCD- (Previous day)
Avg. crushing in previous season (2020-21)= 44221.66 |
| 8. | Attached Distillery capacity, KLPD | 30 KLPD (Non-operational since 2021)
| 9. | Quantity of Juice/Syrup/BH Not Applicable
.| diversion to distillery, MT/day N
10. | Consent status& its Validity with
date |
a. Air.Consent Valid up to 31.12.2023 (Attached as Annexure-I) i
b. Water consent Valid up to 31.12.2023 (Attached as Annexure-IJ)
¢. Hazardous Waste Authorization Valid up to 26.04.2025 (Attached as Annexure-III)
11. | NOC from CGWA & its Validity

with date

Applied on 26.11.2021 to Ground Water Department

|-

(Ministry of Jal Shakti, Government of Uttar Pradesh) |

for 02 nos. of bore-well.

| (Attached as Annexure-IV-A & IV-A)

AV
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1.
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|

T Fresh water <consumption (KLD)- Avergg__
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2.2. OPERATIONAL STATUS

Partlculars

" Start period of crushmg season ) - o ~ 07.11.2021 :
" No. of ‘operational days at the time of inspection mwl43 Days ;
Opcrauonal status during visit (operational/ closed/ Operational :

. temporary closed/ permanent closed)

Sources of fresh water
1

' z;_. Borc well/Tube well/ Any other & its No’s

Bore-well (62 nos.)

b F low meter Instailation at wells Yes _
¢. Reading of Flow Meter during visit Bore-well-1 Bore-well-II
Latitude 28.829866 Latitude | 28.825 !
241
Longitude | 77.570000 ) Longitude | 77.568
- 458
Flow 63.33 m3/hr Flow Empty
? N Pipe
! ‘ 1 Totalizer 475142.1 m? | Totalizer | 26030.
1 om®

d. Any Logbook maintained, if yes, attach. Yes, Auached as Annexure-VI

e Quantity of fresh water withdrawal '('KLD) 133.05 KL.D (Quantity of fresh water

withdrawal from bore-well I &I from
07.11.2021 t6 29.03.2022)

Previous day quantity of water w1thdrawal
Bore-well I= 185 KLD

Bore-well II_ 0.0 KL_]Z{

a. Sugar plant:

make-up

b. Co- -generation/Boiler scctxon

| ete.

1. Cooling tower make-up
iii. Wet Scrubber make-up

i. Cleaning washin g and machinery cooling | Could not be measured as flow
meter not installed
it. Spray pond/PCT make-up
mi.Any other, such as Cleaning and human
requirements including lab requirements
Total Su;_,ar unit {(Utility Section) - -
Not Applicable
i. WTP —boiler make-up, regeneration, backwash, reject | -
From Spray Pond
iil. Any other, such as ash quenching :
mmmumm o mpmumﬁmw” T
P ,"\ 7
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c. Residential etc.

—- e e g

Could not be measured as separate
flow meter not installed

d. Total fresh water Consumption (KLD)

133.05 KLD (Average)

(From Bore-well [ & I for the
pericd of 07.11.2021 to a
29.03.2022)

e. Log book maintainé;i“,mﬁ; g@jgetails to be collected

‘No separate log book of water
consumption for sugar plant and
residential usage maintained.

S TSSNNEP SIS S

S S I DR

Specific water consumption, L/t of cane 29.29 L/tofcane
Details of Hot &Cold-water recycling system Number Capacity
{Yes/No.) o
a.  Details of Hot water UGR. 02 76.93 m’
' b. Cold water UGR and cooling towers 01 740 m* i
¢. Hot water- Location of flow meter & its Installation | Flow meter | Flow meter
installed reading during
(Yes/No) visit B
1. Imbibition water at mills Yes Flow-62.6 m3/hr |
Totalizer-5577303
m3
2. .Filter cake wash water at rotary vacuum filter Yes Flow-62.6 m3/hr
Totalizer-
, 1230365.6 m®
3. Sugar melting, pan boiling, molasses No -
_ conditioning _ i
4. Wash water at Centrifugal No -
5. Wet Scrubber make-up Yes Flow-17.16 m’/hr
Totalizer-63511
m’ (From Excess
. A : e | Condensate)
6. _Boiler make-up in case of low pressure boiler No -
d. Cold water — Location of flow meter & its | Flow meﬁeré at Power turbine
Installation

cooling, Mills, fibrizer bearing,
pumps cooling, Cooling tower of
co-generation make-up, SO; gas
cooling, B and C massecuite
cooling, Final molasses cooling
were not found instalied

" Waste water (Influent) generation (X1L.D) (Aifg};ge Effl

07.112021129.032022)

uent Generation for the period of

. Lb. Mills, boiling house, DM/ R.O. Plant boilers ofc.

a. Process cooling tower /spray pond over flow (for
double sulphitation) (SRS Outlet)

Spray pOnd ove} ﬁow: 180.46 I
KLD

s

Ve 15

| 28536 KLD

vl it e« I

/"L{,—*:?,v 7
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' L c. Soda/Amd boxlmg water (Hazardous)

h Common / total influent generation.

465.83 KLD |

‘ 9. Waste water (Effluent) discharge, KLD 454.45 KL.D (Annexure-
10.  Specific effluent discharge, L/t of cane 100.04 L/t of cane e
E*II “Treated effluent used from lagoon for irr igation, Could not be measured as separate
i ' KLD flow meter not installed .
| 12, Spray pond {PCT overflow Flow meter | Flow meter ‘
{ installed reading during
z . (Yes/No) visit ‘
a. Flow meter Installation Yes Flow-44.07 m’/ar |
} Totalizer-83838.9
: m3
b. Provision of separate spray pond overflow No provision of separate spray
Ny trcatment pond overflow treatment system
13. | Details of tube cleaning method adopted (chemical/ Chemical method
hydrojet/ any other appropnate method if any),
provide details —
14. | Availability of Hazardous tank to collect wash water | Yes {02 nos)
generated during chemical/Mechanical cleaning of Capacity of tank-I= 444.4 m?
evaporator tubcs. (Yes/No), if Yes give Details, Capacity of tank-II= 201.5 m*
15. 1 Condensate polishing system adopted by the factory (for | Not Applicable (low pressure
_ | boilers >45 kgiem? steam pressure) boiler) :
16. | Construction of small pits with smooth inner surface | Yes
with ceramic tiles in the centrifugal section, give
17. Mnxmg arrangement in equalization tank No - T
18. Type of aeration in aeration tank Yes, Diffused aeration
| Diffused/ surface/ any other
19. | Tertiary treatment (Yes/No), give Details Yes T T
Sugar effluent from Secondary
| clarifier filtered through Sand Filter
| and Activated Carbon Filter
o - followed by Chlorination
20. | Schematic diagram of ETP o Screen— Qil & Grease trap— |
Equalization tank— Primary
clarifier— Anaerobic tank—
Acration tank— Secondary
clarifier— Chlorination pit— Sand
filter— Activated Carbon Filter—s
I Lagoon (Annexure- V)
2 Rain watu: harvesnng system adopted Not adopted oo
5y S

Treatment capacity of ETP (KL.D)

;;;;I;. .

1000 KLD as per Report on Water

| Balance & ETP Performance i

/u{U
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Assessment prepared by |
Vasantdada Sugar Institute, Pune. .l
However, it was 450 XLD as per ‘
. Consent.
‘Unit ;vivt‘l-;;ii_es/cé»[;ac'iq' ’ Retention As per
Time/Contact Industry :
Time (Mentioned 1} :
_______ in CPCB charter)
1. Bar screen Chamber, 1.55x1.55x2m=4.8 m’ 30 minutes 14.54 minutes .
2. Oil & grease tank, 2.2x3 4x2.0=23.10 m’ 45 minutes 1.15 hrs i
3. Equalization tank with aeration, 6.60x6.10x2.8= 6 hrs 5.60 hrs
113 m? SO RN SR
4. Primary Clarifier, 6m dia. x 5Sm ht=141.39 o’ 5-6 hrs 7 hrs il
. 5. Anaerobic Tank 12.7x11.6x6.10m=898.65 m’ - 449hrs
1 6. Aeration tank- 20x10x4.7= 940 m’ - 2428hbrs  [47hrs |
) 7. Secondary Clarifier-7.0m dia. x 4.5m ht =160 m’ 7-8 hrs 18 hrs
8. Sand/multi grade filter, 2 m dia. x 2.25 m ht- 20-25 minutes 29 minutes >;
1=7.0m’ :
1.5m diax1.5m ht-2=2.65 m® |
9. Activated carbon filter, 2m dia. x 2.5 m ht- 1=7.0 20-25 minutes 29 minutes
3
m .
1.5m diax1.5m ht-2=2.65 m*
10. Sludge drying bed, ) 0.03 m® per ton of | 0.03 m® perton |
N cane _ jofcame |
23 | Any further treatment after ETP No -
24 | Brief processing details (flow chart) Attached as Annexure VII
30 | Number of Piezometric wells available in the unit premises: 01 nos. (Lat: 28.827067,
I Long: 77.569996, Level Reading- 12.23 meter e 7 :
_33. | Storage of treated Effluent ' T N
a. No. & size of lagoons No. of Lagoon=01
Size=3840 m? :
.: b. Retention time 8.5 days holding capacity
c. Lagoon type- permeable/impermeable Impermeable i h ﬁ
m 3N4 | Sludge Handling Process (Yes/No), gives details. - o
a. Sludge Digestion Method No

' b. "”Simudge Drying Process

| Drying beds (02 nos. with capacity |

-
i
1
i
i

of 136.64 m*)
¢ _Final Disposal of Sludge Provided to local Farmers
d. Whether mechanical sludge handling system installed (yes/ | No e T i
’ ~y 1
7l e
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35 Any Hazardous Substances (Y’ es/Ne), if yes, give 1 Yes, , Oil & Grease collected in i
. details. (Quantity & way of Disposal) plastic drums which was mixed i
: with bagasse, used as fuel forthe
: boiler
36. “'{"'Manpéwer ‘érﬁpioyéd for ETP operation & Environment Manager- 01
maintenance. Lab Chemist--02
Operator- 02
: Helper- 03 i
0 37. | Details of irrigation §ifstem & treated effluent used quantity
1. Own land area for irrigation Not available, only
Horticulture/Gardening is in
7 | practice -
I42— Farmer land area and their agreement ‘Not Applicable
‘ 3. Flow meter to measure amount of water used for Could not be measured as no
irrigation. separate flow meter installed at
| 38. | Cleaning mechanism at Mills and factory floor Manually
39. | Color coding of pipelines for water distribution Yes
. |metwork - ;

40. | Mode of disposal (route to reach Ganga) Treated effluent is being reused in
mill process and used for
horticulture, spray in dust

B suppression in sugar mill arca.

41. | Details of Air Pollution Control System -

42

Method of disposal of Ash

| Emission control s)j/'.él_éiilﬂar Air Pollution Control

Device (APCD) installed

Name of installed Emission control system/APCD

Yes

Wet scrubber

Stack height Stack-1= 30 meter,
e — Stack-2=40 meter

Stack monitored Yes T
'SPM level mg/Nm® T

Stack No.-01: 87.28 mg/Nm®
Stack No.-02:133.15 mg/Nm?

_On-line enussion (stack) monitoring system stalled

Yes

“Ash Details:

| Quantity of ash gencrated, MT/day

10 .

/el o

112.11.2021 1029.03.2022

| Wetash, 102.42 Ton/day (as per

data provided by the unit from

Provided to local contractors
throug}g trolly = o

A

s Lod
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2.3 OBSERVATIONS

1.

The unit was established in 1933 and engaged in production of sugar by Double
Sulphitation process with consented capacity of 5000 TCD using sugarcane. At the time
of inspection, unit was found operational.

The unit has two power turbines (3 MW each) to meet the requirement of energy for
operating sugar unit only. No surplus power produced & exported.

The unit has started its crushing season 2021-22 on 7" November, 2021 and as per Daily
Manufacturing Reports (DMRs) provided by the unit, the average cane crushing from
07.11.2021 up to 29.03.2022 was found to be 4542.80 TCD.

Unit is having valid Consent to Operate under section 21/22 of the Air (Prevention &
Control of Pollution) Act, 1981 (as amended) and under section 25/26 of the Water
(Prevention & Control of Pollution) Act, 1974 (as amended), with validity up to
31.12.2023. The unit is also having valid Authorization issued under the provisions of
Hazardous and Other Wastes (Management and Trans-boundary Movement) Rules, 2016
for storage and disposal of hazardous wastes valid up to 26.04.2025.

As per ETP Performance Assessment Report prepared by Vasantdada Sugar Instinste,
Pune, the treatment capacity of ETP is 1000 KLD (Annexure-XIV). As per consent
issued by UPPCB, the unit has permission to discharge 450 KLD of treated effluent.

The ETP comprises of Screen— Oil & Grease trap— Equalization tank-—» Primary
clarifier— Anaerobic tank— Aeration tank— Secondary clarifier—+ Chlorination pit—
Sand filter— Activated Carbon Filter— Lagoon.

As informed by the unit representative, for crushing season 2021-22, ETP was started on
27.09.2021 for stabilization purpose in compliance to notified standards in MoEF&CC
Notification G.S.R. 35(F) dated 14th January, 2016.

The unit has installed flow-meters at the inlet and outlet channel of ETP.

Joint team has observed that flow meters were not installed to measure various water
consumptions and water recycling locations as mill bearing cooling water, mill roller
bearing cooling, cooling tower. make-up water intake, air compressor cooling water,
vacuam pump cooling water, sulphur burner cooling water, B and C massecuite cooling,

~ final molasses cooling, hot water consumption at rotary vacuum, milk of lime

10.

11.

12.

preparation, hot water consumption at a centrifugal machine and cooling tower blow
down. ,

The unit has not provided separate treatment facility to treat effluent from spray pond
overflow, however anaerobic treatment was installed after primary clarifier in ETP
section to cope up with the sulphate content as per recommendation of VSI, Puae.

The unit has two underground reservoirs (UGRs) for hot water and cold water
recirculation having capacities 76.93 m® and 740 m?.

The unit has impermeable lagoon having capacity of 3840 m’ to store treated effluent
only for 8.5 days as per data provided by the unit. Treated effluent was recycled to
process in sugar mill and partially was stored in lagoon, which was used to pump for road
spray, dust suppression and horticultare purpose. However, flow meter was not installed

at the utilization point, hence, treated effluent used for horticulture purpose could not be
verified.

2

2 ;(_/ u | j ’
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13. I'he unit has setup environmental laboratory for analysis of daily parameters (pH, BOD,
COD, TSS). The unit has also established Environmental Management Cell (EMC) to
effectively monitor the environmental compliance (Annexure-XI1II).

14. The unit has provided separate energy meter for ETP operation.

15. The unit has generated average 188.2 ton of press mud every day (4% of cane crushed),
which 1s provided to local farmers as organic manure. The logbook for the same is being
maintained. ' ’

16. Boiler ash was provided to local contractors and unit has maintained ash generation
record, which was average 1024.22 Quintal per day or 102.42 Ton per day as per ash
generation data provided by the unit from 12.11.2021 to 29.03.2022 {Annexure-IX),
however the data for boiler ash disposal was not maintained by the unit.

17. As per log book of ETP sludge, about 300 quintals of sludge was generated during
19.12.2021 10 12.03.2022 and same was provided to farmers to use as a manure.

18. Joint tcam observed that the unit has 04 nos. of low pressure boilers with following
details:
Table-01. Details of low pressure boilers

S. | Air Pollution o Type of | Stack .
No. | Source Capacity | Pressure fuel No. Stack_He:ght
Boiler-III & 21 Stack | Cowbined 30 meter stack
1. 35 TPH Bagasse height from ground level
v kg/ecm2 No.-1 .
| with venture scrubber
. 21 .
i ] Boiler-1 35 TPH ke/om? Bagasse Stack Cqmbmed 44 meter stack_
S 55 No..2 lieight from ground level
3. i Boiler-II 25 TPH ko/cm? Bagasse | with venture scrubber

19. Unit has provided wet scrubbing system as Air Pollution Control Devices (APCD) with
both of the stacks attached 10 boiler, having stack height 40 meters and 30 meters from
ground level.

20. During visit wet scrubber were found operational. On-line Emission Monitoring System
was found installed in stacks and connected to CPCB/SPCRB server.

21. During joint inspection stack monitoring was carried out by Regional Officé, Ghaziabad
Uuar Pradesh Pollution Control Board. Monitoring result of stack is as below:

Table- 02 Analysis result of stack emission for Suspended Particulate Matter (SPM)

. Stack Attached MOEF&CC Notification
$. No. 5;;‘:." Height | Boiler with f;‘;ﬁg‘g Result | G.S.R. (E) dated ii?l?n
Capacity January, 2016 .
|| Stack 30 | 35.0 TPHX02 872 o
Lo i No.-0l | meter nos. | Particulate 28
Stack | 40 25.0TPH and Matter | 150.0
2 | No.op | meter 35.0 TPH (SPM) 133.15
B . .
At [ B > St
5
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22 Monitoring result of stack no. 01 & 02 for Particulate Matter shows value of 87.28
mg/Nm® and 133.15 mg/Nm? respectively against norms of 150.0 mg/Nm?, which is
complying as per the notified standard mentioned in MoEF&CC Notification G.S.R. (E)
dated 14th January, 2016.

23. During visit, the team did experience the presence of bagasse particles in the ambient air
due to wind.

24. Joint team has collected samples from inlet, outlet & various units of Effluent Treatment
Plant (ETP) and treated effluent storage lagoon. The analysis result is placed in Table-03

below.

Table-3. Analysis results of sample collected from various locations of ETP and lagoon

Sample location:

Color
(Hazen)

Effiuent l' Sulphur/
flow rate | Sulphate
(m/hr.) (mg/L)

pH

COoD
(mg/L)

BOD
(mg/L)

TSS
(mg/L)

TDS
(mg/L)

MLSS/MLVSS ]
(mg/L)

O&G
(mg/L)

Effluent from
Mill house
before ETP

inlet

163

- 1001

4.8

6416

4102

663

6008

08 -

Spray Pond
_Overfiow

165

| 1028

6.9

1701

612

1322

5840

Equalization
Tank

125

843

10.1

4944

3044

775

6896

Primary
Clarifier

52

969

6.7

2520

1329

1140

5720

Aération Tank

- 2331/1103

' Secoxldar;y
Clarifier

35

- 291

7.5

63

10

BDL

1280

ETP Outlet
After
_Chlorination

10

23.1 228

1.7

28

05

BDL

736

Treated
effluent
storage lagoon

48

- 319

7.8

55

12

20

904

BDL -

Standards for
land disposal
as per
MoEF&CC
Notification
G.S.R. (E)
dated 14th
January, 2016.

5.5
to
8.5

100

100

2100

10 -

(A

13
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Both streams of effluent from mill house and spray pond overflow meet in the ETP leads
to Equalizaton Tank having characteristics as pH-10.1, COD-4944 mg/l, BOD-
3044mg/1, TSS-775 mg/l, TDS-6896 mg(l, and Sulphate-843mg/l.

- Analysis resuits of Secondary Clarifier showing reduction of ~95% in-BOD, ~98% in

COD, ~65% in Sulphate and ~81% in TDS just after the treatment through qu_lalization
Tank, Primary Clarifier and Anaerobic Digester followed by Aeration Tank. MLSS of
acration tank was found to be 2331 mg/l against the desired value of 2500 mg/l to 3000
mg/l

81%/6 reduction in TDS from Equalization Tank to secondary clarifier observed without
TDS reduction unit in the ETP, which indicate possibility of dilution in clarifier with
fresh water, .

The analysis of sample collected from aeration tank for MLSS/MLVSS were measured as -
2331 and 1103 respectively with MLVSS/MLSS ratio of 0.47 against the desired ratio of
(.70 10 0.80. :

The analysis results of samples collected from ETP outlet w.r.t. pH-7.7 against 5.5 to 8.5,
BOD-05 mg/l against 100 mg/l, TSS-BDL against 100 mg/l, Oil & Grease-BDI1. against
10 mg/l, which are complying as per the notified standard mentioned in MoEF&CC
Notification G.S.R. (E) dated 14th January, 2016.

The analysis result of sample coliected from final treated’ effluent storage lagoon shows
pH- 7.8 (norms: 5.5 10 8.5), COD-55 mg/l (against 250 mg/l), BOD-12 mg/l (against 100
mg/), TSS-20 mg/l (against 100 mg/l) and TDS-904 mg/1 (against 2100 mg/1) which are
complying with notified standards.

The unit has installed Online Continuous Effluent Monitoring System (OCEMS) (Fig-19
& Fig-20) 10 momnitor treated effluent discharge. OCEMS reading were observed w.rt. pH
7.84, COD-84.2 mg/l, TSS-10.4mgy/l, BOD-14.1 mg/l during inspection which complying
with the notified standards. '

. The unit has one piezometer well in the unit premises (Lat: 28.827067, Long:77.569996,

water level reading- 12.23 meter).

~wells to meet the daily requirement of fresh water for sugar mill.
Flow-meters were found installed at both the bore-wells. As per logbook records from

07.11.2021 to0 29.03.2022 the average fresh water exlraction/consumption from bore-well

is 133.05 KLD, which is 29.29 L/T of cane crushed.

- The unit is complying w.r.t. specific effluent discharge norms as the treated effluent at

ETP outlet is 100.04 liter per ton of cane crushed against the specific effluent discharge
norms of 200 liters per ton of cane crush. L
Table-04. Month-wise details of quantit

y of tresh water withdrawal from bore-well I
& 1 from 07.11.2021 to 29,03.2022

Slio 1 Months Bore-well Ng. I {KL) Bore-well No. 11 (KL)
. . Nov-21 4336 2552
B - T = N S
B - T L e S
T e R BT —
s 1L Man 3779 PEE—
MIOE?I‘&E.&%;\;E;_.,, BT S Sean

/" A g,/// 14 Q’\% ‘ <,
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Avg. withdrawal)=

Total average withdrawal=

27

115.05 KLD

18.00 XLD

133.05 KL.D

S {

i
i

s e -

35. The unit does not have valid permission from CGWA/UPGWD for abstraction of ground
water, however, the unit has applied for No Objection Certificate from UPGWD for
ground water abstraction from two bore-wells (bore-well- I & II) on 26.11.2021 seeking
permission to abstract total 560 m*/day of groundwater from each bore-well.

36.

Joint team has collected ground water samples for physico-chemical analysis from bore-

well-I located near sugarcane loading area and handpump located near bio-compost yard

of distillery section. The analysis results of the ground water samples are placed in Table-

5 below: , '
Table-5. Groundwater Analysis Report- Quality of Groundwater is compared with Bureau of
Indian Standard (BIS) DRINKING WATER — SPECIFICATION (Second Revision) IS 10500:

2012.
(Acceptable limit) {Permissible limit in the
G:.:::;"}l;::fr Ground DrinI:dng water absence of alternate source).’
Sampling well mear water from standards (BIS) Drinking water standards |
Point sugarcane Handpump | DRINKING WATER | (BIS) DRINKING WATER
loading area near bio- — SPEC[FI(’T‘{&TION — SPECI_F.ICATION
industry cqmpost yard | (Second Revision) IS '| (Second Revision) IS 10500:
R 10500: 2012 2012 ]
Depth | 100 f 80 ft = —_—
Color
_ (Hazen) BDL BDL 5 i iS -
oopH 174 7.2 6.58.5 .. 6585
Conductlylty ‘ 1031 1379 N .
__{ps/em) R
. _TDS (mg/l) 646 814 500 2000
COD (mg/l) 03 04 -— -
ol -~ S N, . AR O T
Hardness 648 416 200 600
! (mg/l) ) i
i Total - E
Alkalinity 469 420 200 600 i
o mgd) L
- SO4(mg/l) 100 93 200 400
NOsNmgl) | 6.4 4.0 45  NR* -
,‘ C(l;‘;j‘l‘;e 40 176 250 1000
.~ Cd (mg/) BDL BDL ~0.003 L
Co (mg/l) BDL BDL - T
 Crengl) | BDL ] BDL [ 0.05 L NR* T
_Cumgdy 0.08 BDL 0.05 1.5
| Femgly T 2,69 0.07 03 NR*
15 Ly
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S — : R e Y
Moty | 005 . BDL 01 i _}
Nigmgs) [ BDL | _ BDL 0.02 wmfmmmw .. NR* |
Zngmg/y 1209 1 BDL 5 15 e

 NR*=No Relaxation

1. The analysis results of Groundwater samples collected from bore-well-I and handpump.
located near bio-compost yard of distillery section show COD-03 mg/l and 04 mg/l
respectively, which indicates ground water contamination. The value of total hardness in
bore-well-I was also on higher side (648 mg/l). _ .

2. Joint team alse collected samples at upstream and downstream locations from domestic
drain flowing along the boundary wall of the unit for physic-chemical analysis, Analysis
results of the sample are placed in Table-6 below.

Table-06. Analﬁis results of drain samples at upstream and downstream locations

Lo . Parameters (all values are in mg/L except Color in hazen
a Samp'ling Coordinates unit & pH) - |
| location oo Longitade | Color | pH | COD | BOD TSS TDS L SO
Dratin at
wpsteam | 22| 77566109 | 13 | 68 | 66 | 22 | 56 | 636 | 118
... location |
Drain at 28.82833
downstrea ) 77.568878 209 6.8 8168 1592 10719 844 108
|_m location 0 L L

3. "The above analysis results of the drain samples collected from upstream and downstream
locations depict the following: _

* The analysis result of sample collected from domestic drain flowing along the
boundary wall of sugar unit at upstream location shows pH- 6.8, COD-66 mg/l,
BOD-22 mg/l, TSS-56 mg/l and TDS-636 mg/l, which indicate the presence of
domestic sewage characteristics.

¢ Detcriorated condition of drain was observed at downstream location and analysis
result of sample collected from downstream location shows high color-209 hazen
unit, COD-8168 mg/l, BOD-1592 mg/l and TSS-10719 mg/l, which indicate the
posstbility of effluent mixing with sewage in drain however, no bypass of industrial

effluent (sugar/distillery) was observed from the boundary wall into the drain during
inspection. :

3.0 DISTILLERY UNIT
3.1 OBSERVATIONS ON MOLASSES BASED DISTILLERY

I. 'The unit has a molasses based distillery unit of 30 KLD capacity. On the day of inspection,
the distillery unit was found non-operational. As informed by the unit representative, the unit:

is non-operational since 06.05.2021 due to general maintenance. {Annexure-X)

For treatment of spentwash the unit has facility to achieve ZLD with following systems;

oa [( //’
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Bio-digester= MEE—> Bio-composting

The unit has submitted a statement to U.P. Excise Department wherein the unit has informed
Excise Department about the non- operation of the chstlliery plant from 06.05.2021.
(Annexure-XI)

The unit representative informed that they are under the planning of switching the process
from molasses based distillery to grain based distillery.

The unit is having Valid Air and Water Consent. The consent is valid for the period from
01.01.2022 t0 31.12.2022. (Annexure-XII)

The unit has 5.7 acres (uncovered) of Bio-compost yard. No bio-composting activity was
observed. The unit representative informed that bio-composting cycle was completed in Feb,
2022 and afier that the unit has not carried out any bio-composting. The compost yard was
found properly. lined. No bio-compost was found stored in the compost yard. The unit has
submitted the details of bio-compost sold for the month from 5.06.2021 10 1.03.2022

Total No. of Lagoons in Distillery u.nit; 02

»# Lagoon 1 = capacity 2900m’ for storage of Bio-methanated spent wash (BMSW).
» Lagoon 2 = 200 KL for storage of Conc. Spent wash

During the mspecuon, the lagoon of 200 K1. capacity was found empty and another lagoen of
capacity 2900m’ was found % filled with spent wash (approx.700 m’).

A tank of 50 KL capacity near the bio-digester unit was found filled with approx. 8-10 KL
of spent wash. As informed by the unit representative, the unit will use this spent wash for
culture development.

Sample was coliected from this 50 KL tank. Analysis of the samnples collected from the tank
shows pH-4.4, COD-127680 mg/l, BOD, 52871 mg/l, TS8-5038, TDS-102220, and
Colour-36180 Hazen. Analysis results indicates that the tank is filled with raw spent wash.

4.0 CONCLUSION

4.1 Sugar Unit

I
2.

=~

The unit was found operating within consented capacity.
The unit has valid Consent to Operate under section 21/22 of the Air (Prevention & Control
of Pollution} Act, 1981 and under section 25/26 of the Water (Prevention & Control of

Pollution) Act, 1974 both valid up to 31.12.2023. The unit has Authorization valid up to
26.04.2025,

. The unit has apphied NOC to Ground Water Departuent, U.P. on 26.11.2021 for bore-well-1

& I

Based on DMRs the average daily cane crushing was found 4542.80 TCD which was under
the consented capacity i.e. 5000 TCD.

The unit has Effluent Treatment Plant (ETP) with treatment capacity of 1000 KLD, however
as per consent to operate unit has permission to discharge 450 KLD of treated effluent.

The unit has not installed flow meters at various hot and cold water recycling locations.
‘The unit has recycled treated effluent to process in sugar miil.

The unit is complying w.r.t. specific effluent discharge norms as the treated effluent at ETP
outlet is 100.04 liter per ton of cane crushed against the specific effluent discharge norms of
200 liters per ton of cane crush.

et f{\}(/ ,Z 17 Q"% o W‘S*”’" 7.
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9. Byproducts i.e. boiler ash, dry sludge and press mud are provided to local contractors and
local farmers.

10. The unit has environmental laboratory (Fig-32) for analysis of daily parameters (pH, BOD,
COD, TSS). The unit has also established Environmental Mapagement Cell (EMC) to
effeclively monitor the environmental compliance.

11. Stack emission for Particulate Matter (SPM) is complying against the prescribed emission
standard as per MOEF&CC Notification G.S.R. (E) dated 14th January, 2016.

12. Presence of bagasse particles were experianced in ambient air due to wind.

13. The unit has installed Online Continuous Effluent & Emission Monitoring System
(OCEMS), which is connected with CPCB/SPCB server.

4. 81% reduction in TDS from Equalization Tank to secondary clarifier-observed without TDS
reduction unit in the ETP, which indicate possibility of dilution in clarifier with fresh water.

15. MLSS of aeration tank was found to be 2331 mg/l against the desired value of 2500 mg/l to
3000 mg/l.

16. Analysis resulis of Groundwater samples collecied from bore-well-1, located near sugarcane
area and handpump located near biocompost yard in distillery section has shown COD
contamination i.c. 03 mg/l and 04 mg/l respectively. Groundwater sample collected from
bore-well-I also shown Total Hardness-648 mg/l against 600 mg/l which is exceeding the
permissible It of Drinking Water Standards (BIS) IS 10500:2012.

17 Delteriorated condition of drain was observed at downstream location and analysis result of
sample collected from downstream location shows high Color-209 hazen unit, COD-8168
mg/l, BOD-1592 mg/l and TSS-10719 mg/l, which indicate the possibility of effluent mixing
with sewage it drain however, no bypass of industrial effluent (sugar/distillery) was
observed from the boundary wall into the drain during inspection.

4.2 Distillery Unit

1. The distillery unit was found non-operational during the visit. Bio-compost yard was
found clean and no cycle of bio-composting was observed.

5.0 RECOMMENDATIONS OF THE COMMITTEE
5.1 Sugar Unit

1. 1t is rccommended that the unit shall install flow meters at various water recycling

locations to measure water consumptions as specified in sugar charter.

4.’\)

the treated water consumption in horticulture and maintain record of the same.

3. The unit shall maintain the desired MLVSS/MLSS ratio of 0.70 to 0.80 in aeration tank.

4. The unit shall ensure proper operation & maintenance of ETP and also. ensure proper
stabilization of ETP.

5.

The contamination in Ground Water has been observed, hence it is recommended that
Uttar Pradesh Ground Water Department may be asked to look into the mattér, and
arrangement for deep bore-well for drinking water shall be made.

fat 0 | o

gy,

The unit shall install flow meter at the outlet of treated water storage lagoon to Quanﬁfy T
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The unit shall ensure consisient compliance of the notified standards in MoEF&CC
Notification G.S.R. 35(E) dated 14th January, 2016,
7. The unit shall ensure the absolute treatment of sugar effluent and its reuse in process

without any failure and also ensure that no untreated/partially treated effluent shall be
discharged outside the premises.

8. Unit must ensure the proper storage of bagasse to avoid ambient air pollution due to
floating bagasse particles.
5.2 Distillery Unit

1. The unit shall concentrate all its raw speat wash stored in tank of 50 KL and Bio-
methanated spent wash (BMSW) stored in lagoon of capacity 2900m* through MEE to
achieve 30% solid concentration and the concentrated spent wash shall be used for bio-
composting

2. Since the unit is under the process of switching its molasses based distillery to grain
based distillery now therefore, the unit shall dismantle/level/fill the lagoon of capacity
2900m? after utilization of accumulated spent wash in bio-composting.

3. The unit shall commence its grain based distillery only after obtaining valid consent fro

UPPvCB.
 C

/""‘{)Vﬂ 2
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6.0 PHOTOGRAPHS-

6.1 Sugar Unit:

Fig.03 Furaace for O&G mixed bagasse
incineration
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Fig,06 Display of flow diagramme at ETP
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Fié.ﬁ?ﬁi{ﬁéﬁzation tank facilitated with

' Fig.11 Anacrobic tank
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' 'Fig.13. Secondary clarifier Fig.14 Hazardous waste storage room

| PR e S——

Fig.18 Final outlet for treated effluent with
OCEMS sensor
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Fig.22 Equipment in environmental
laboratory

Flg 23 Separate energy meter for ETP Fig.24 Piezometer
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Fig.26 Excess condensate to cooling tower
flow meter :

"Fig.27 Flow meter display for bore-well-I
located near sugarcane yard (Coordinate:

Lat-28.829866, Long-77.570000)

A

(Coordinate: Lat-28.829866, Long-
77.570060)

Fig.28 Flow meter display for bore-well-Il |

ﬂﬁig.2§ Imbibition water flow meter

Fig.30 Flow meter reading at ETP outlet

24
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Fig.31 Flow meter at hot water pan

6.2 Distillery Unit

Fig.33 Bio-compost arca ‘ Fig.34 Distillery Lagoon of capacity 2906m?

25
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7.0 INSPECTION TEAM

Name of the
inspecting officers

. Dr. R. K. Singh

238

Designation

Signature

"S'Eienﬁst-D, Central Pollution
Contiol Board, Delhi

| Shri Saurabh Singh

Naib Tehsildar, Tehsil-
Modinagar, Dist.- Ghaziabad

g

" ShriB. K. Singh

Assistant Environment
Engineer, Regional Office,
Ghaziabad, Uttar Pradesh
Pollution Control Board

ot

. Shri Subhash Chandra

Scientific Assistant, Regional
Office, Ghaziabad, Uttar
Pradesh Pollution Control Board

w7

26




239

P23 R ol »

Eﬁ;&ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
EE Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com
e e e E() ST ORDER e e e e et e e 1 e
Ref No. - . Dated : 10/12/2021
137967/UPPCB/Ghaziabad(UPPCBROYCT O/air/GHAZIABAD/2021
To,

Shri DS REDDY
M/s MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD
MODI} SUGAR MILLS A UNIT OFMODI INDUSTRIES LTD, MODINAGAR,
GHAZIABAD,GHAZIABAD,201204
. GHAZIABAD

Sub Consent under section 21/22 of the Air (Prevention and control of Potlution) Act, 1981 (as amended)

to M/s. MODI SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD

Reference Application No. 13589339 Dated : 10/12/2021

With reference to the application for consent for emissivn of air pollutants from the plaat of M/s
MODI1 SUGAR MILLS A UNIT OF MODI INDUSTRIES LTD. under Ajr Act 1981, It is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed
conditions .

2. This consent is valid for the period from 01/01/2022 to 31/12/2023 .

Inspite of the conditions and provisions mentioned in this consent order UP Potlution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 {6) of the

Air {Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority . VIVEK
' by VR BT

Dain

ROY &
Far and on behalf of U.P. Pollution Control Bdard )

CEO
C1.
Enclosed : As above
{condition of consent):
' _ _ , VIVEKgrmaes
Copy to:  Regional Officer, U.P. Pollution Control Board, Ghaziabad. ROY Soieiix
CEQ

C-1.
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U.P. Pollution Control Board

Dated : 1071272021
CONDITIONS OF CONSENT '

This consent is valid for the approved production capacity of cane crushing cane crushing 5000 TCD
producing Sugar crystal- 450 MT/day and by product Molasses -225 MT/day, Bagasse-1500 MT/day
and Pressmud- 180 MT/day . .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fucl/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norns for the
stacks,

ég{?oﬂuiion Source Details.

e ___Air Pollution Source Details :
| S.No Air Polution | Type of Fuel Stack No. Parameters Height
e __Source B — -
! 35 TPH and Bagasse 2 Particulate | Combined 40
25 TPH Boiler Matter mt. stack
: height from
: the G.L with
venturi
- scrubber
2 2X 35 TPH Bagasse L Particulate | Combined 40
Boiler , Matier mi. stack
height from’
the G.L with
venturi
— scrubber
The emissions by various stacks inio the environment should be as per the norms of the Board .
- - Emission Quality Details Detail , B
| 8.No Stack No Parameter Standard .
1 2 Particulate Matter | As per EP Act 1986
2 1 Particuiate Matter | As per EP Act 1986

The industry should be operated in such a manner that it does not adversely affect the environment
and the solid waste generated such as ash etc. is disposed in eco friendly manner .

Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board .

The industry should ensure the operation of the air pollution control system (APCS) in such a

mann‘eir éhat the air emission confirms with the standards prescribed under the E.P Act 1986 as
amenaceda.

gi? mc]iggté'y shail submit Environmental Statement in prescribed format as per rule no.14 as per E.P.
ules .

The induswry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon'ble National Green tribunal, Central Pollution Control Board and U.P Pollution Contrel
Board for protection and safe guard of environment from time to time .

Industry shail submit monthly monitoring reports of ali stacks and ambient air quality fi
certified / approved laboratory under E.P. Act 1986 . ) d Y from a

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

The industry will ensure the continvous and uninterrupted -
Che pndustry will ¢ pted data supply from the OCEEMS to |he
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The unit shail submit audited balance sheet for the current year and the details of fees deposited
during last three years within a month failing which consent would be deemed void.

The use of Pet coke and Furnace oil as a fuel in the factory ts restricted in compliance of the [Hon 'ble
Supreme court order .

The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability .
The industry shall obtain prior consents in the event of any addition of new emission generation

sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section- 21/22 of air Act 198] (as amended respectively).

Minimum 33% of the land on which industry is established will be covered and properly maintained
by the plantation of tall trees of suitable species as per the guidelines set up by the Board vide its
Office Order no.H-16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URL hitp:/fwww. uppeb. com /pdf/Green-Belt-Guidle 160218 pdf .

If closure order is issued by CPCB or UPPCR against the unit, then CTO issued earlier will remain
suspended during the closure period and after ensuring the compliance and after revocation of
closure order, the CTC will automatically be effective with additional conditions mentioned in the
closure revocation order .

Industry shall abide by the directions given by Hon'ble Court, Central Pollution Control Board and
UPPCB for protection and safe guard of environment from time to time .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:

1- The industry should follow the directions issued by the Ministry of Environment Forest and
Climate Change, Delhi vide Notification no. GSR 35(E) dated 14/G1/2016.

2- The unit shall submit the point wise compliance report of the previous CTO issued by the Board
within a month failing which consent would be deemed void.

3- The overali noise levels in and around area shall be kept well within the standards by providing
noise control measures inciuding acoustic hoods, silencers, enclosures ete, on all sources of noise

- generation. The ambient neise level shall confirm to the standards under the Environment

(Protection) Act 1986.

4- The Industry shall dispose the hazardous waste through authorized recyclers/TSDF and comply
with the provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)
Amendment Rules, 2016 and The Plastic Waste Management Ruies, 2016 as amended.

5~ The industry shall only use PNG as fuel once PNG pipeline is available in that industrial area.

6~ In compliance of the provisions of the Plastic Waste Management Rules 2016 as amended, the
industry shall submit the Extended Producer Responsibility (EPR) for the disposal of Plastic waste
generated within a month failing which consent would be deemed void,

7-The unit shail obtain No Objection Certificate (NOC) from the CGWA or the competent authority
for a]!zs;raction of groundwater within six months failing which this CTO shall stand automatically
revoked.

8- Unit shall deposit the Environmental Compensation of Rs. 2,00,000/- (Rs. Two Lakh only) in
Board account within one month, which is imposed through Board letter No. H 63121/C-1/G-
91/Show Causz Notice/2021 dated 06.07.2021

9- The unit shall submit the copy of Certificate of Registration in compliance of the section no. 11 6f
The Uttar Pradesh Ground Water (Management and Regulation) Act, 2019 (U.P. Act No-13 of 2019)

for existing users of ground water in notified areas within six months failing which this CTO shall
stand automatically revoked . '

VIVE Lo
Issued with the permission of competent authority . K oy
\ ROY =2

For and on behalf of U.P. Pollution Control Board .

CEQO
C-1.
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‘%W UTTAR FRADESH POLLUTION CONTROL BOARD-
A Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-2260140

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com »

CONSENT ORDER
Ref No. - Dated : 20/12/2021
138061/UPPCR/Ghaziabad(UPPCBROYCTO/wat | -
er/GHAZI ABAD/2021
Te,

Shri DS REDDY

M/s MODI SUGAR MILLS A UNIT OF MOD! INDUSTRIES LTD

MODI SUGAR MILLS A UNIT OFMODI INDUSTRIES LTD, MODINAGAR,
GHAZIABAD,GHAZIABAD, 201204

GHAZIABAD

Sub: Consent under Section 25/26 of The Water (Prevention and contrel of Pollution) Act, 1974

(as amended) for discharge of effluent to M/s. MODI SUGAR MILLS A UNIT OF MODI1
INDUSTRIES LTD

Reference Apnlication No 113604475 Dated :20/12/2021

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of

Pollution) Act,1974 as amended (here in after referred as the act ) M/s. MODI SUGAR MILLS A
UNIT OF MODI INDUSTRIES LTD is hereby authorized by the board for discharge of their
industrial effluent generated through ETP for irvigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure ,in refrence (o their foresaid application .

2. This consent is valid for the period from 01/01/2022 to 31/12/2023 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .
VIVEK%‘_’:‘.’.’&"

‘ ROY wi=..
For and on behalf of U.P. Pollution Control Board

CEO
C-1.
Enclosed : As above
{condition of consent):
. Pany .
1 o . VIVEK St
. Copyto:  Regional Officer, U.P. Pollution Control Board, Ghaziabad.

Lair.
ROY Hios
05

CrO
C-1.
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.MODI SUGAR MILLS A UNIT OF MOD1 INDUSTRIES LTD

Dated : 20/12/2021
CONDITIONS OF CONSENT

This consent is valid for the approved production capacity of cane crushing 5000 TCD producihg

Sugar crystal- 450 MT/day and by product Molasses -225 MT/day, Bagasse-1500 MT/day and
Pressmud-180 MT/day . -

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior

approval before making any modification in product/ process /fuel/ plant machinery failing which
consent woilld be deemed void.

The quantity of maximurs daily effluent discharge should not be more than the following :
Effluent Discharge Details

T S.No Kind of Effulant Maximum daily Treatment facility and
discharge, KL/day discharge paint
S R Domestic , 40 KLD Seplic Tank

2 Industrial 450 KLD (Entire ETP

treated water will be
used in venture
scrubber, sprac}r pond,
cooling and for
irrigation purposes) R

Arrangement should be made for collection of water used in process and domestic efffuent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of

effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in the treatment plant so that it should be in conformity with
the norms of treated effluent as stipulated in E.P. Rules 1986 as amended.

U,

S Domestic Effulant L
S.No Parameter Standard o

S 1 BOD As per EP Act 1986

S 2 CcQoD As per EP Act 1986

o 3 Ol & Grease As per EP Act 1986
. S Total Suspended Solids Asper EP Act 1986
5 Quarntity of Discharge . _40KLD |

The industrial effluent should be treated in treatment plant so that the treated effiuent should be in

conformity with the standard lay down under the notification issued by MOEF&CC vide its GO no
GSR 35 (E) dated 14/01/2016.



. 4(e)

i0.
1L

12

13,

5. .

16,

17

19,

20

244 _ D

i - | ~ - Industrial Effulant
| N N T YT T —

e st e et bt e emes

3

D SNo o Paramder Standard
L 1 , Total Suspended Solids As per EP Act 1986
2 BOD 1. AsperEP Act1986 |
8 ..+ ... ..CoD _ L AsperEPACl1986 |
i 4 Oil & Grease . _As per EP Act 1986 4
i 5 Quantity of Discharge 450 KLD {Entire treated

| water will be used in venture |
l scrubber, spray pond, caoiingJ
I o o o o and for irrigation purposes) _

Loading Rates for different soil textures.

iy

S.No l Soil Tcxtu;é 1 Loading rate in m3/Ha/Day J

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effiuent so that it should be according to the norms prescribed under The Environment (Protection)
Rules, 1986 or otherwise mandatory.

The method for collecting industrial and domestic effluent and its analysis shouid be as per legal
Indian standards and its subsequent amendments/ standards prescribed under the Environment
(Protection) Act, 1986.

The industry shall establish the cooling arrangement and polishing tank for recycling the excess
condensate water to process or utilities or allied units.

Effluent Treatment Plant fo be stabilized one month prior to the start of the crushing season and
continue to operate one month after the crushing season.

During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined
pond having 15 days holding capacity only.

The industry shall implement treated effluent flow distribution measurement for irrigation purposes
compietely in accordance with irrigation plan.

The impact of treated effluent application on land is to be included further in E.LA. studies,
involving ground water monitoring point identified in close proximity to the unit.

The industry will have to ensure compliance of the permission from the CGWA before ground water

extraction and it will be the responsibility of the industry to comply with the various conditions of
the permission taken. :

The industry shall submit Environmental Statement in prescribed form V rute no.14 of E.P Rules
1986. |

The industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
applicable rufes notified under E.P. Act 1986. :

Minimum 33% of the land on which unit is established will be covered and properly maintained by
the plantation of tall trees of suitable specics as per the guidelines set up by the Board vide #ts Office
Order no.H-16405/220/2018/02 dt. 16/62/2018. The copy of this guideline is available at URL .
hitp://www.uppcb.com/pdf/Green-Belt-Guidle 160218 pdf.

The industry will ensure the continuous and uninterrupted data supply from the ¢
Che mdustey will p pply from the OCEEMS to the

Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized,
The unit will ensure facility to transmit data to CPCB server and submit a regular calibration
certificate of Electro Magnetic Flow meter to the Board.

If closure order is issued by CPCB or UPPCB against the unit, then CTO issued earlier will remain
susperded during the closure period and after ensuring the compliance and after revocation of

closure order, the CTO will automatically be effective with additional conditions mentioned in the
closure revocation order.

Industry shali abide by the directions given by Hon'ble Court, Central Pollution Control Board and

UPPCB for protection and safe guard of environment from time to time.

The Unit will {ile the renewal application at least 2 months prior to the expiry of this Order.
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Specific Conditions:

1. The industry should ensure the operation of the ETP in such a manner that it confirm the standards
lay down upder the notification issued by MOEF&CC vide its GO no GSR 35 (E) dated 14/01/2016.
2. The industry shall maintain strict supervision upon fluctuations in operaling parameters with
respect to each treatment unit of the Effluent treatment plant and the E.T.P. unit operation line up
Strengthening is to be maintained.

3. The total treated industrial effluent (450 KLD) will be used in venturi scrubber, spray pond,
cooling and for irrigation purposes and no industrial effluent will be discharge in 10 any surface body
source,

4. E.L.A. stadies shall include comprehensive study of water & waste water balance in Addition to
the adequacy studies of E.T.P. relating to pollution load reduction impacts after implementation of
treatment technology & discharge of treated effluent completely for irrigation purposes in place of
discharge on surface water body.

5. The newly provided wreated efflnent storage tank with 15 days holding capacity shall be connected
to ET.P. umit operations & integrated with (ertiary treatment stage.

6. The industry shall ensure deployment of qualified to step up self monitoring mechanism on 24 <7
Hours basis.

7. The Unit shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for year 2019 and the audited balance sheet for the current year and the details
of fees deposited within a month failing which consent would be deemed void. ,
8. The industry shall deploy seif monitoring task force to strictly observe & monitor treated effluent
discharge restriction on surface water body located in its proximity.

9. The industry shall also explore treated effluent re-cycle mechanism in furtherance to the
application of treated effluent on land as a significant aliernative mode of re-cycle. This step shall in
turn reduce hydraulic loading of efflueat discharge as well as shall eliminate extraneous treated
efftuent discharge possibility elsewhere, A

10. In compljance of the provisions of the Plastic Waste Management Rules 2016 as amended, the
industry shall submit the Extended Producer Responsibility {(EPR) for the disposal of Plastic waste
generated within a month failing which consent would be deemed void.

11. This consent is valid only for products and quantity mentioned above.The Industry shall obtain
prior approval before making any modification in product/process/fuel/ plant machinery failing
which consent would be deemed void.

12. The overall noise levels in and around area shall be kept well within the standards by providing
noise contro] measures including acoustic hoods, silencers, enclosures ete, on all sources of noise
generation. The ambient noise level shall confirm to the standards under the Bnvironment
(Protection) Act 1986.

13. The unit shall obtain No Objection Certificate (NOC) from the CGWA or the competent
authority for abstraction of groundwater within six months failing which this CTO shali stand
automatically revoked,

14. Unit shall deposit the Environmental Compensation of Rs. 2,00,000/- (Rs, Two Lakh only) in
Board account within one month, which is imposed through Board letter No. H 63121/C-1/G-
91/8how Cause Notice/2021 dated 06.07.2021

15. The unit shall submit the copy of Certificate of Registration in compliance of the section no. 1]
of The Uttar Pradesh Ground Water {Management and Regulation) Act, 2019 (U.P. Act No-13 of

2019) for existing users of ground water in notified areas within six months failing which this CTO
shall stand automatically revoked.

VIVEKZS,

ROY Fig»
For and on behaif of U1.P. Pollution Control B'g;rd .

Issued with the permission of competent autherity .

CEO
C-1.
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UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V. Vibhuti Khand.Gomti Nagar, Lucknow-226010

10978/L PPCB/Ghaziabad (UPPCBROVIIWM/GHAZIABAD/2019 Dated:

M/s MODI SUGAR MILLS UNIT OF MODI INDUSTRIES LTD
Maodinagar. GHAZIABAD,

Tehsil :Bhojpur

District :GHAZIABAD

Sub :- Authorisation issued vnder the provisions of Hazardous and Other Wastes (Management and
Transboundary Movementy Rules, 2016 :

1.

2.

i
i
i

Number of authorization ang date of issue 10978 and 27/04/2020 .
Reference of application {No. and date) 7100366 and 18/12/2019 .

Mr SURENDRA KUMAR SHARMA of M/s MODI SUGAR MILLS UNIT OF MODI
INDUSTRIES LTD is hereby granted an suthorization bused on the enclosed signed
inspection report for generation, colicction, utilization, storage and disposal or any other use
of hazardous or other wastes or both on the premises situated at within premises .
Details of Autherisation
Category of Hazardous | Authorised mode of disposal Quantity(fon/annum)
Waste as per the Schednies | or recycling or utliization or

_ Lif and 1M of these rules co-processing, ete. i o
I'Schedule-I, Car. 21.2 Spent Through TSDF 800 KL/Annum
R i solvent . ——" -_—-—-—""""’“'——'_. N

- {

The authorization shall be valid for a period of 26/04/20235 from the date of 1ssue of this letier

The authorization is subject to the following general and specific conditions (please specify
any conditivns that need to be imposed aver and above general conditions, if' any) .

A General Conditions of Authorization -

L

L

LA

The authorised person shall comply with the provisions of the Envirorment {Protection Act,
1986, and the rules made there under .

"The authorisation or its renewal shall be produced for inspection ut the request of an officer
authorised by the State Pollution Board .

The person authorized shall not rent, lend, sell, tansfer or otherwise ranspon the hazardous
and other wasles except what is permitted through this authorization .

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

The person auihorised shall implement Emergency Response Pracedure (ERP) for which this
authorisation js being granted considering all site specific possible scenarios such as spillages,

leakages, fire cic. and their possible impacts and also carry out mock drill in this regard
regular interval of time . T .
The person aurhorised shall comply with the provisions outlined in the Central Pollution
Conq‘ql Board g}ndelmes_on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

Frawagn 7 1]

!
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present at this TSDF. The preof of valid membership of TSDF along with proof of dispusal of
hazardous waste to TSDF shall be sent to ULP. Pollatton Control Board within three months,

& The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In casc any hazardous wastes is sald to any
othter reprocessing unit it must be ensured that such unit is fuily complying with env nmnmcmul
Tequirements and has a vatid authorisation of the Board,

9. In no case any-hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collecied and stored. Non-compatible wastes
must be suitably and safely handied.

10. Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recoverys reuse system must be sent within two months.

}1. It 15 within the powers and functions of the U.P, Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes {Management and
Transboundary Movement} Rules, 2016.

12. The stored waste shall not be taken out of the slorage arca cxcept with the written permission of
- the State Pollution Control Board in this regard.

13. You are directed to display online data outside the main (actory Bate with regards to quantity and

naturc of hazardous chemicals bemg bg_.gdled in the plzmt mcludﬁg waste water and axb‘cmlssxons

arzd solid hazardous waste genemted within the faclory premises. Néce:.::ary comphance should be
sent within {ifleen days of receipt of this 1euer

14, It is the mandatory duty of the authorised person to complv with the guidcline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Managemcent

and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time 10 time.

15. You are directed to provide the complete details regarding the quantity of hazardous waste stored
in the faclory premises within a month.

16 You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the:_ state for the treatment and dzsposal and send zhe comphancc report to the U.P. Pallution
"Control Board at the carliest, |

17. Status report of hazardous wastc stored in premises available storage capacity and future action

pian for permanent safe disposal of hazardous waste shall be submitted within onc month. .
18 Ground water monitoring reg report of premises shall be subwiitted within one month,

197 Industry will follow the various provisions of the Hazardous and Other Wastes (Management
ang Transboundary Movement) Rules, 2016.

{ Authorized Signatory )

Crgisnzy wermtby
Ashok APk Kz Trwge

Tate: 0209503
Kuemar Tiwari Tranat soxye

UTTAR PRADESH POLLUTION CONTRQOL BOARD

Copy to: To the Regional Officer, U.P.Paliution Control Board, Ghaziabad for information and

necessary action . Asnak Oy

A
Kumart T
Cew- JONI0S

CEOQ/EE, I/C Circle ™" »nswx
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Transaction Details :

Payment Reference No./ Order No. :

Status -

Payment From -
Payment Mode .
Transaction Amount -
Transaction 1D -

Transaction Date and Time -
Entrepreneur ID -

UnitiD ;-

TiElps Univeshmyy fa.up.nic, inipngM“ReceiptuCCA.aspx

243

Prim_PayReceipt

UPO1521112614113430
success

VISA MASTER CREDIT CARD
Card

5000.00

1632773880

2021-11-26 14:12:07
UPSWP211450285

UPSWP21145028505

|
|
f
|

1



126/21 215 PM

249

Registration Form

GROUND WATER DEPARTMENT

1 .,
Samamit Gange & Rana T Crbipeet

Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (B)
[See rule 14{1}]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF
WELL FOR ANY COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK
USER IN NOTIFIED AND NON-NOTIFIED AREA

THIOT O3 & T4 - RoT &1 3ae uF

fuis 10(1) or 11(1) of the Uttar Pragdesh Ground Water Management apd Regulation Act, 2019.]

, 2019 61 G; 10(1)m11(1)]
Applicant’s Details
3ﬂ'§€$ EQiCEe
Type of Applicant Behalf of Firm/Company Application Number GZBD1121RING243
HIF BT UEH Han
Application Date 26/11/2021
Name of the Applicant DS REDDY
®1
Mobile No, 7300942144 Email ID. disreddy2007@grmail. com
Hramge Hew ¥ andd
Date of Birth 01/04/1975 Gender Maie
R
rationality indian ID as Address Proof Aadhaar Card
} Frara wamwr &g St
Aadhaar Card Number 2407-9818-3223 Uploaded Aadhaar Card Download
: Syyars fa way Jrent e
House NoJElat No./Building No.  MODi SUGAR, MODINAGAR, Locality/Vitlage
W HORRTZ HordaH o GHAZIABAD HEEATT
City/Town/iPast Office GHAZIABAD State Uttar Pradesh
THRERATANIE AW W
District GHAZIABAD Pin Code 201204
CErd o
Designation Additional General Manager - Company Name MOD! SUGAR MILLS
ug. deetl o7 A (MODI INDUSTRIES
LIMITED)
Qompany Adldress MODINAGAR GHAZIABAD " Authorization Letter Download
H} T g UTTAR PRADESH WiRFR v
Retails of Existing Well '
Yol fawu
District Ghagziabad Block BHOQJUPUR
HTAYG

118
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11,2621, 2215 P

250

Regstration Form

. icipali ici i Yes
Plot No.J/Khasra No. MODINAGAR GHAZIABAD Munjcipality/Municipal Corporation
T WENAGE S UTTAR PRADESH sy WA B
. i Downioad
Ward NoJHolding No. NA Upioaded Land Details
aré s wun arqes foa way ofr o R
Uploaded Google / Toposheet Downioad
Map\
spaete Tar i 9 BT Iier/
ravefie du
Particulars of Thg Existing Well
Treram pu Wt
Date of Construction/Sinking of  15/01/1980 Type of Well Tube WellfBoring’
Well U DT
gy ot Frafor B
Discharge of Tube Well (cum.fhr) 70
egsde o1 Frfe (cumshn
‘Housing Plpe I Any No
R Wi d
Strainer Details
WY
Y
Material of Stralner fron Number of Stralneris) 4]
R el TR EEan
S.No,  Strainer Instalied at what Depth from Strainer Instalied upto what Dapth froin Length (in Diameter {in
wH Ground Level {in Meler) Ground Level {in Meter) meter) miifimeter}
@ 'R, ww | Rl e w R B, &R | el e s wiRa dag oy s
Licas) e ) #) !
1 70.00 76.00 6.00 250.00
2 76.00 B82.00 6.00 250.00
3 8200 88.00 6.00 250.00
4 88.00 94.00 6.G0 25000
5 94,00 100.00 6.00 250.0n
Approx. Depth of Well {In meter} (100.00 Whether There has bean Any Adverse No
U e arpnfie o olew d) ‘ Report Regarding Water Quality of the
e Well?
1 P9 & orer aft orrn & wdud o
wivgw ad ¥
Ground Water Level (In meter) 2200
YT W e )
Details of Existing Pumping Device Farerwr 4T gugew &1 favy
Type of Pump to be Usea Submersible Pump Capacity (in m3hr) 70.00
AR R0 ST AT U T e Y &/ (mhe)
f—iyrse Power (H.P.) 30.00 Length of Suction Pipa (In meter} 3300
¥ SR () TR Ty o sard phex 8)
Operational Device Electric Motor Date of Energlzation 15/01/1980

ufaraq aueo

2i5
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1126/21.2 15 PM

"etalls of Utilization of Weli

w0 & JEHT 9T

Purpose of the Existing Well

feremm T w1 IRTA?

Annual Running Hours
i Tud (d2 W)
Daily Running Hours

P gudin (R W)

Piease Submit Mode of
Treatment of Waste
Waler/Etfluent (For Industries)
SaRrg ey & Iuar woredt
e DT

Upload NOC
TR YRTCTO SIS B

Whether Ratn Water Harvesting

Structure has been Constructed

within the Premises?
o afeeR A oyt wrer weas
e i fmter ferar ran &

Capasity of Structure, Constructed for Rain Water Harvesting ( M*)

251

Industrial

2000.00

- '

i/’é.ou 7

e

Ingustriaf waste water is being
treated through ETP and recycled
in the fandscaping and floor
washing.

Download

Yes

gei wa & g ¥g BT yeeen Y g (ofled )

Maximum Allowable Annual ‘Ex:ractioa of Ground Water:

Affidavit on non judiciaf stamp paper of Rs, 10 that no alteration/ modification of well against the details

Registration Form

Annual Days [2s0

it Iudty (A #) e

Whether the Water Supplied in Well Area No
Through Pipe Water Supply or Not?

wa 3 3 et o sl wgy wengfE &
wroRa 9§ 1 &

Please Mention Whether Obtained NOC Yes
from Uttar Pradesh Pollution Control

Board for Discharge of Effluent/Waste

Water or Nat?

P ITX B¢ R T T WER W

Frazor @t @ s wareramie w9

e ¥ SRy v e T Ry

wrar & s 7

Length of Section Pipe (in Meter)

HAS gy w9 e ofiey @)

Any Other Information Which You Would  N/A
Like to Furnish

33.00

submitted at the time of filling up application for grant of N.O.C. will be done.

10 VY & mfdsaY

@ Qo 97 09y O Rgd we F ady R v ¥ R ge affufEe 6 @ wachy yammy

wre YA B W S MRS U 0¥ weiw ol wd swaandl & (e akdaw wa pu i Bl v & seammiadsrad

fargwmiritin

Gows industry come under
MSME 7

T TN MSME & e s
2

NOC Issued By:

mﬁfwrﬁ(mﬁxfﬂ)

Central Ground Water Adlhority
=iyt we it

Certificate Number
TR 3311

Expiry Date
aifaq fafy

No

CGWANQC/IND/ORIG/ 201813052

02/01/2020

Ground Water Department Uttar Pradesh

sgrd wret firvn oot AR SO

When N.O.C. Is not valid at the date of filling the application
W SEATYRE wRarer v e Wi o Rl el

S 3-8 HTH S AN WS BT A
456208.00
140000
Download
Yes
Issue Date 03/01/2018
b R
Upload Certificate Download
WHTUNE spreie o
No

ars



1821 215 PM

Date of Expiry of NO.C Q2/01/2020

Any clarification Report Download

affidavit on non judicial stamp
paper of Rs, 10/- regarding non
availability of water supply from
local governinent agencies in
cases where ground water
requirement is up to 10 m¥day

Download

. Ground water quality data of
bore well! tube well dug well in
respect of existing industries
from NABL accredited
laboratoriesfGovernment
approved laboratories

Download

hapact Assessment report: All
projects extracting/proposing to
extract ground water in excess
of 100 m*/day in Notified and
non-notified areas shall have to

" mandatorily submit impact
assessment report of existing/
proposed grournd water
withdrawal on the ground water
regime and also socio-economic
impacts report prepared by
accredited consultants. Pro-
forma for the report Is given in
Annexure-1.

Download

Reason for renewal of N.O.C.

w38, & g o R

Against Case No

For industrial purposs.

252

Regstratian Form
Date of filling application for renewal
Reason For Pendency

Certificate regarding ron/ parttal
availability of frash water! treated waste
water supply from the concerned local
government water supply agency in cases
where requirement of ground wateris
mote than 1 Om’lday

Proposal for rain water harvesting/

recharge within the premises as per
Model Builting Bye Laws issued by
Ministry of Housing & Urban Affairs

Affidavit on non judiclai stamp paper of
Rs, 10 that no aiteration! modification of -
well against the detalls submitted at the
time of filling up application for grant of
N.G.C. will be done

02/01/20290
Download

Download

Download

Download

4/5
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112621, 2:t5 P Registration Form

Declaration by the Appiicant
a{rgﬁ ENI Fquyu

s

| do hereby declare that the particulars fuenished hereip above are correct and true . | understand that in case any of the information and particulars
is found {0 be incorrect at any stage of scrutiny and investigation or thereafter, my application/registration is liabie 1o be rejecled/icancelled .
B gegan Wit e § o ok 13 e fmeor ol @ e ) A wmen § B ofX s vgar & S R ) o o oulsa e srew vl e @ 9
SaEARRBRE R sipafe e o dm g

| Agree/® TEHA §
NoterdiE

- Separate application form should be used for registration of each individual well.

» The application form should be completed in all respect before submission. Incomptete applications are liable for rejection. Any corection !
alteration shaill be duly authenticated.

+ In case any of the particularsfinformation is found to be incorrect at any stage of verification ! scrutmy, the apptication is fiable for rejection.

. In case any of the pariculars/ information furnished Is found to be incorrect at any stage even after issue of the AUTHORIZATION/
NC_OBJECTION CERTIFICATE FOR SINKING QF NEW WELL, same shall be tiable for canceilation.

- Please write 'N.A." against those items which are not applicable.

- Please atiach the following documents along with the application.

+ {(a) Document showing proof of cwnership of land:

« (b} Photacopy of Aadhaar card / voter ID | ration card | any other proof of identification

» () Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c}

- {d) Affidavil referred to in item no. 5.

"« (e) Afidavit referred 10 in item no. 7.

« () Copy of NOC. a5 referred In item ne.3.

« Additional Documents to be submitted with the application

= {1} For industrial User;

+ (@) An affigavil on non judicial stamp paper of Rs. 10/ regarding non availability of water supply from local government agencies in cases where
ground waler requirement is up to 10 m/day.

- (b) Certificate regarding non/ paitral availabiiity of fresh water/ treated waste water supply from the concemed focal government water supply

agency in cases whers requirement of ground water is mare than 10m/day.

{¢) Ground water quality data of bore well! tube well! dug well in respect of exisling industries fram NABL accredited laboratories/Government

approved laboratories. '

~ {d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban
Affairs,

« {e)impact Assessment report: All projects extracting/proposing to extract ground waler in excass of 100 m3/day in Over-exploited, Critical and
Semi-Critical areas shall have 1o mandatorily submit impact assessment report of existing/ propased ground waler withdrawal on the ground water
regime and also socig-economic impacts report prepared by accredited consuitants. Pro-forma for the report is given in Annexure-1.

+ () For Commercial User:

=~ (a} In cases where dewatering is involved, submission of impact assessment report prepared by an accredited consultant on the ground water
sttuation in the area giving detalled plan of pumping, proposed usage of pumped water and comprehensive impact assessmeni of the same on the
ground waler regime shall be mandatery. The report should highfight environmenial risks and propoesed management stralegies to overcome any
significant environmental issues such as ground water level deciine, land subsidence elc.

+ (b} An affidavit on non judigial stamp paper of Rs. 10/~ regarding non availabliily of water from any other source In ase water is required for
construction in safe and semi critical areas,

{c) Certificate from a government agency regarding rion avaiisbilty of reated sewage water for construction wilhin 10 km radius of the site in
notified areas.

« () Centificate of non-avaitability of water from local government water supply agercy in respect of all categories of assessmenls units for
commercial use.

« (e} Details of water requirement compuled as per National Building Code, 2018 (Annexure i), taking into account recycling/ reuse of treated water
for flushing etc. {in case of completed infrastruclure projects for commercial use).
{f) Completion certificate from the concerned agency for infrastructure projects requiring water for commercial use.

7. The District Ground Water Management Councl reserves the right to ask for any othes document(s) from the owner appﬁcanl for examination of
the merit of the case.

5/5
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Transaction Details :

Payment Reference No./ Order No. :

Status .
Payment From
Fayment Mode

Transaction Amount

Transaction |D -

Transaction Date and Time :

254

an_:’—'a.yRecenpl

UP01521112614085448

success
VISAMASTER CREDIT CARD
Card

5000.00

1632772057

2021-11-26 14:10:13

Entrepreneur 1D UPSWP211450285
Unit ID - UPSWP21145028504
( ]
| S }

Img:s./fnwes?'lmitra,up‘nic.in/pg/NM_Recelpt CCA.aspx

Airie sces o y 1R

5

| S

LI
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Registration Form

GROUND WATER DEPARTMENT
{(Namami Gange & Ruel Ve Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

Form 8 (B)
[See rule 14{1)]
APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF
WELL FOR ANY COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK

USER IN NOTIFIED AND NON-NOTIFIED AREA
Tl WHToT U & AAIIHI0 BT ATeeT U

V2821212 PM

[UIS 10(1) or 31(1) of he Uitar Pr h Ground Water Management apd Regulation Act, 207%.}
Wﬂ%ﬁl gﬁf%ﬁm 2019'@?3\3{&310 N1 (M

Applicant’s Details

angzaz‘ T fdaver

Type of Applicant Behalf of Firm/Company Application Number GZBDTM21RING242
YT BT UFH s e

Application Date 26112021

e Tl

Name of the Appllcant DS REDDY

TG BT

Mobile No. 7300042144 Emall i, disreddy2007@gmail.com
HeEwaEE hor s

Date of Birth 01/04/1975 Gender Male

¥y
Nationality Indian ID as Address Proof Aadhaar Card
; Frare w3 andd
Aaghaar Card Number 2407-9818-3223 Uploaded Aadhaar Card Download
v Hes fay T YR B

House NoJFlat No/Bullding No.  MODI SUGAR, MODINAGAR, LocalitylVillage

T Horsde Horvaa To GHAZIABAD weeamia

City/Town/Post Office GHAZIABAD State Uttar Pradesh
TUERIARE ey Ry

istrict GHAZIABAD Pin Code 201204

ST fim @z

Designatlon Additional General Manager Company Name MODI SUGAR MILLS
4z - B HIAW {MODI INDUSTRIES

LIMITED)

Company Address MODINAGAR GHAZIABAD Authorization Letter Download

et @t UTTAR PRADESH writree v

Betails of Existing Well

Torgqmr oq & faaww

Qistrict Ghaziabad Block BHDJPUR
SR A

145
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Fi28i21. 212 PM

256

Regstravon Form

373

Piot No.JKhasra No. MODINAGAR GHAZIABAD Municipality/Municipal Corporation Yes
T FERAET HE UTTAR PRADESH TR e s
. load
Ward No./Holding No. NA Uploaded Land Detalis Down
4 WEnRReT T sveirs Rear oy ofa w1 fRavm
Uploaded Google f Toposhest Daowniload
tviap
Hugite faray Ty Y &1 IR /
2rardte A
Partlculars of T ﬁ Exlsting Wel}
Date of ConstructionySinking of  15/011980 Type of Well Tube Well/Boring
Waiiaﬂ o Catad-catd
Wy fouta
£y
Discharge of Tube Weil (cum.;‘hr){ 7Q
el o1 Fide (cumdhe) s
‘Housing Plpe If Any No
afg e B
Strainer Details
oY
Material of Strainer ’( lron > Number of Steaines(s) 5
Wy hamEh " e W e
S.No.  Strainer installed at what Depth from Strainer Instalied upto what Depth from Length (in Diameter {in
wH Ground Level (in Meter) Graund Level (in Muoter) meter) milfimeter)
e W, g ) nend wownfa @ B, yw | Tt ed e v @ ind
#) E) )
1 70.00 76.00 6.00 256,00
2 76.00 82.00 6.00 250.00
3 82.00 88.00 6.00 230,00
4 88.00 894.00 5.00 250.00
5 54.00 100.00 6.00 255.00
Approx. Depth of Well {in meter}  06.00 Vihether There has been Any Adverse No
v B TR weud ofer ) & Report Regarding Water Quality of the
™ Well?
W PG & et o} qviEer F ey F B
wigra i 37
Ground Water Level (In meter} 22.00
T W (T W
- Details of Existing Pumping Device W'ﬂﬁﬂmiﬂﬁﬁw
Type of Pump to be Used Submersible Pum
P : p Capacity {In m¥hn) 70.0¢
ST 0 S 9T WY wy e Y & ()
Horse Power (H.P.} 30.00 Length of Suction Pi
pe {in meter) 40.00
TR T (gt TR URY o daré e )
Operational Devie. 1 .
o ° Electric Motor Date of Energization 15/01/1980

215
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ol
-

2126121, 2112 P

Uetails of Wilization of Well
Tﬂ%‘m‘nﬁn T frawor

Purpose of the Existing Well Industrial
[EELIEE TR or

Annual Rurning Hours 2000.00
affe I (g2 &)

Daily Ruaning Hours {‘/ 8.067
S Iygi (w2 ) i A

—

Please Submit Mode of Industrial waste water ls being

Treatment of Waste treated through ETP and recycled
Water/Effluent {For industries) in the landscaping and floor
mmﬁmﬂmﬁﬁﬁ washing.

(T ¥g)

Upload NOC Bownload

CRIEER o UE Y

Whether Rain Water Harvesting Yes
Structure has been Constructed
within the Premlses?

w7 qReeT ¥ auf o dagsy
e g Fmo fra wa @

Capacity of Structure, Constructed for Raln Water Harvesting { M%)
sk wrer & W @ P weam o agvar 103

Haximum Aliowable Anauat Extraction of Ground Water:

Registration Form

Anaual Days
it gudhn (R &)

pa e

Whether the Water Supplied in Weli Area
Through Pipe Water Supply or Not?

1 g ¥ vt o arrgfd iRy eyl &
e | gl g7

Please Mention Whether Obtained NOC
from Uttar Pradesh Poliution Control
Board for Discharge of Effluent/Waste
Water or Not? f m
PUTITE 1 I = e r
e 9 2 sraflre vavgrerafiy o
WG & o afsy sHor v W we R
T € s Y

Length of Section Pipe {(in Metsr)

A Wy 3 ward (dew #)

Any Other Information Which You Would
Like to Furnish

?ﬁmmﬁaﬁmmmm&

458300.00

.
4

Afﬂdavi_t oa non judicial stamp paper of Rs, 10 that no alteration/ modiication of well against the detalls
subrmitted at the tme of filling up application for grant of N.O.C. wifl be done.
mw&%mﬁ&mmﬁwnwwmﬂﬂmﬁiﬁiﬂ%&m?m“maﬁwﬂmﬁfmm

gﬁ%mwmwwmﬂﬁmmﬁmmmwﬁwm$wmﬁaﬁﬁ
T T §

Does industry come under No
MSME 7

T IET MSME ¥ Sfatl atiar

2

HOC issued By:
srTaf o g gy Py

Central Ground Water Authority
wH

&gty amf oy

Certificate Number

CEWANOCANDIORIG/2018/3052
THTIGH W

Issue Date

e ffy

Upload Certificate
AU AIHE o

Expiry Date
it Ry
Ground Water Depariment Uttar Pradesh
s erer fam o iy wee

Wnen N.O.C. is not valid at the date of filling the application

W% sATafiy VT U RS W B R Y mry

02/01/2020

.
250 ™

/
ja

No

Yes

40.00

N/A

140000

Downioad

Yes
29/01/2018
Dowaload

No

5
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Date of Expiry of N.O.C 02/01/2020

Any clarification Report Download

affidavit on non judicial stamp
paper of Rs. 10/- regarding non
availability of water supply from
local government agencies in
cases witere ground water
requirement is up to 10 m¥day

Downijpad

Ground water quality data of
bore wellf tube well? dug well in
" respect of existing industries
from NABL accredited
laboratoriesiGovernment
approved laboratories

Download

impact Assessment report: All
projects extracting/proposing to
extract ground water in excess
ot 100 m™/day in Notified and

_ hon-notified areas shall have to
mandatorily submit impact

- assessment repoit of existing/

 proposed ground water
withdrawal on the ground water
regime and also socio-economic
impacts report prepared by
accredited consultants. Pro-
forma for the report is given in
Annexure-1,

Download

Reason for renewal of NO.C.

w Lt & e o wRY

For Indusiry Purpose

Against Case No

258

Registraton Form
Date of filling application for renewal

_Reason For Pendanicy

Certificate regarding non/ partial
avaiiabiilty of fresh water/ treated waste
water supply from the concerned local
government water supply agency In cases
where requirement of ground water is
more than 10m3/day

Proposal for rain water harvesting/

recharge within the premises as per
Maodel Building Bye Laws issued by
Ministry of Housing & Urban Affairs

02/01/2020

Download

Downioad

Downioad

Affidavit on non judicial stamp paper of " Download

Rs, 10 that no afteration/ modification of
well against the defails submitted at the -
time of {llling up application for grant of
N.Q.C. will be done

475
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TN2G/21. 212 PM Registration Farm

Declaration by the Applicant
JECH G

<

I do hereby declate that the panticulars fuenished herein above are currect and true . | understand that in case any of the information and particulars
is found {o be incorrect at any slage of scrutiny and investigation or thereafter, my application/registration is iable lo be rejectedicancelled ..
# yagan Site o § B S Ry RRur wdt e wa § |ﬁm§ﬁmﬁmmﬁ$mﬁﬂﬁm§ﬁwmmmaﬁmm iy
HRAFRRTE A sRdigie R i ama g

| Agreer® TRTA 8
NoteiE

- Separate application form shouid be used for registration of each individual weil.

The application form should be compicted in all respect before submission. iIncomplete applications are liable for rejection. Any coirection |

.alteraticn shall be duly authenticated.

In case any of the particulars/information is found to be incorrest at any stage of verification i scrutiny, the application Is liable for rejection.

« In case any of the particulars/ information furnished Is found to be incorrect at any stage even after issue of the AUTHORIZATION
NO_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL. same shall be liable for canceilation.

» Please wale "N.A." against those items which are not applicable.

« Piease altach the following documents along with the application:

» (a) Document showing proof of ownership of fand;

» {b) Photocopy of Aadhaar card / voter iD I ration card | any other proof of identification

» {c) Map showing location of the proposed well, which have been referred to In item ne.2(a), (b)and(c)

» {d) Afiidavit referred lo in tem no. 5.

« (e} Affidavit referred to in item no. 7.

« () Copy of N.O.C. as referred in item no.3.

+ Adaitional Documents to be submitied with the application

« {l) For lndustrial User;

+ (a) An affidavil on non judicial stamp paper of Rs. 10/- regarding nos availabrllty of water supply from local government agencies in cagses where
ground water requirement is up to 10 m%/day,

. (b} Cenificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply
agency in cases where requirement of grount water is more than 10m™day.

+ (c) Ground water quality data of bare weill/ tube welll dug well in respect of existing industries from NABL accredited laboratorfes/Government
approved laboratories,

{d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Utban

Affairs.

+ (8) Impact Assessmen! report: Al projects extracting/proposing to extract ground water in excess of 100 m3¥day in Over-exploited, Critical and
Semi-cotical areas shall have to mandalorily submil impact assessment repoit of existing/ preposed ground water withdrawal on the ground water

regime and also socio-econormic impacts report prepared by aceredited consuitants. Pro-forma for the report is given in Annexwure-1.
« {l) For Commercial User:

{a) In cases where dewatering is involved, submission of impact assessment repont prepared by an accredited consultant on the ground water
situation in the area giving detailed plan of pumping, preposed usage of pumped water and comprehensive impact assessment of the same cn the

- ground waler regime shall be mantfatory. The repont should highlight environmental risks and proposed management sirategies 10 overcome any
significant environmental issues such as ground water level decline, land subsidence elc.

(b) An affidavit on non judicial stamp paper of Rs. 10/ regarding non availability of water from any other sourcs In case water Is required for
construction in safe and semi criticat areas.

(c) Cenificate from a govermment agengy regarding non avallability of reated sewage water for construction within 10 km radius of the sile in
nolified areas.

(d) Certificate of non-availabitity of waler from locaf government water supply agency in respect of all categories of assessments units for
commaercial use.

(e} Details of water requirement computed as per National Building Code, 2016 (Annexute 1), taking info account recycling/ reusa of treated wate
for flushing etc. (in case of completed infrastructure projects for commercial use).
{fy Compietion cedificate from the concerned agency for infrastructure projects requiring water for commercial use.

7. Tha District Ground Water Managemenl Council reserves the right to ask for any other document(s) from the owner applicant for exammatmn of
the merit of the case.

£I5
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MODI SUGAR MILLS, MODINAGAR (U.P)

EFFLUENT FROM SUGAR PLANT

!

FOREIGN MATERIAL TRAP
CAP 4.8 CUBIC MTR

I 1
GREASE TRAP FOREIGN MATERIAL
CAP23.10CUBICMIR | [  GREASE AND OIL
5‘?/‘;.5 | " .
4 .| EQUALIZATION
: CAP-112.73 CUBIC MTR

. 4
PRIMARY CLARIFIER
CAP-141.39 CUBICMTR |

L (1. FLOATING OIL SEPRATED OUT
ANAEROBIC TANK ||, serTeLeD MUD To SLUDGE BEDS |}

CAP-898.65 CUBIC MTR
4
DAP+UREA DIFFUSER AERATION TANK
SOLN | CAP- 540 CUBIC MTR
]
OVER FLOW TO SECONDARY CLARIFIER |
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PP AN
Maodi Sugar Mills, Modinagar
ETP Inlet & Outlet Record
DATE Inlet Generate M3/DAY Outlet Generate M*/DAY
.07/11/21 111
08/11/21 96
09/11/21 103
10/11/21 142
11/11/21 180
12/11/21 300
13/11/21 250 247 '
14/11/21 322 317 i
" 15/11/21 303 297
16/11/21 362 358
17/11/21 481 475 )
18/11/21 450 443 N
19/11/21 510 504 |
20/11/21 413 405 i
21/11/21 518 505 :
22/11/21 542 531 ;
.23/11/21 453 448 i
24/11/21 459 451
25/11/21 488 478
26/11/21 531 524
27/11/21 509 500 ki
28/11/21 : 445 437 5
29/11/23 | 496 489 |
30/11/21 | 456 456
01/12/21 526 515
02/12/21 488 430
03/12/21 532 520 r
04/12/21 541 532 [
05/12/21 524 518 1
06/12/21 551 534 i
07/12/21 ! 542 538 ~
08/12/21 | 566 ! 561 ,
09/12/21 597 . so0 3
10/12/2% | 585 i pers !
11/12/21 § 584 578
12/12/21 607 o ,
13/12/21 508 ey
... 18012721 533 ; 5
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31/01/22 508 , 504

01/02/22 414 410

02/02/22 447 4437

03/02/22 474 470

04/02/22 388 384

05/02/22 446 a41

06/02/22 452 447

07/02/22 442 438

08/02/22 509 ' 505

09/02/22 B 518 513

10/02/22 439 435

11/02/22 485 480

T2/02/22 | ‘ 440 435 j
13/02/22 433 429 |
14/02/22 T 449 444 |
15/02/22 441 437

16/02/22 | 496 _ 492

17/02/22 453 449 o
18/02/22 | 524 520 ‘
19/02/22 | 493 489 '
20/02/22 | 472 467 |
21/02/22 | 512 507 ]
22/02/22 432 R 628 *
23/02/22 495 _ 490 *
24/02/22 510 505

25/02/22 . 497 493

26/02/22 - 501 457

27/02/22 | 404 407 l
28/02/22 | 503 ‘ 493

01/03/22 516 _ 532 ,
02/03/22 522 518 i
03/03/22 495 ‘ , Y

04/03/22 460 ' 454 i
05/03/22 441 T 4is

06/03/22 500 4595 i
07/03/22 456 451 :
08/03/22 398 | 351 '
09/03/22 337 330 *
10/03722 ' 345 339
11/03/27 454 ; 445 !
12/03/27 437 , 435 '
13/03722 363 ' 354 |
14/03/22 462 ; 255 '
15/03/22 . 445 7 TS

16/03/2z ' 511 Sy

17/03/22 483 P

18/03/22 509 . o
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Modi Sugar Mills, Modinagar
Boiler Ash Record
Date Net Weight
12/11/21 3187 Spmeddd
13/11/21 571.1 ]
14711721 998.9
15/11/21 952.9
16/11/21 898
17/11/21 893.4
- 18/11/21 974.5
19/11/21 807.4
20/11/21 945.4
21/11/21 991.1
22/11/21 901.5
23/11/21 956.3
24/11/21 1023.5
25/11/21 1039.2
26/11/21 1066.9
| 27/11/21 901.8
28/11/21 964.9
29/11/21 995.5
| 30/11/21 765.3
01/12/21 934.8
02/12/21 929
03/12/21 1055.4
04/12/21 1010
05/12/21 917.2
0b/12/21 898.6
______ 07/12/21 928.7
08/12/21 834.6
09/12/21 1099.4
10/12/21 1187.8
11712721 1096
12/12/21 1115.3
13/12/21 1102.2
14/12/21 1258.8
15/12421 1064.1
_16/12/21 1254.5
| 1712721 1008.9
. 18/12/21 1134.2
L 18/12/21 927.3 . ]

s
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05/02/22

I 1061.7
| 06/02/22 12271
07/02/22 1322.9
| 08/02/22 1264
___Q9/02/22 10259
r 10/02/22 7725
11/02/22 1247.4
12/02/22 1151.6
13/02/22 1151.2
14/02/22 1057.4
15/02/22 1226.4
16/02/22 1230.3
17/02/22 1290.3
18/02/22 1184.4
19/02/22 1493.3
20/02/22 1157
21702722 1278.4
22/02/22 5474
23/02/22 1400.2
24/02/22 1224.5
25/02/22 1152.2
26/02/22 1305.4
27/02/22 1367.6
28/02/22 1388.7
01/03/22 1424
02/03/22 948
03/03/22 946.8
04/03/22 948.8
05/03/22 1281.1
06/03/22 983.7
_07/03/22 843.7
08/03/22 1189.7
09/03/22 951.2
10/03/22 1067.1
11/03/22 1115.1
12/03/22 750.9
13/03/22 1064.4
14/03/22 1204.9
15/03/22 £70.5
16/03/22 1156.5
17/03/22 799.1
18/03/22 362.6
19/03/22 584.3
20/03/22 1192.5
21/03/22 962.2
22/03/22 813.4
23/03/22 871.9




XN

272

VORI ]

MODI DISTILLERY  {>&

008
(A Unit of Modi Industries Limited) e o
UMESH MODI

Date ~ 10/05/2021

[

To,

The Chairman

Central Pollution Control Board
Parivesh Bhavan, East Arjun Nagar
Dethi-110032

Sub: Plant Stopped Information,

Dear Sir,

This is to inform you that our Distillation Plant stopped on date 06/05/2021 and
MEE operation stopped on date 10/05/2021 due to general Maintenance
We will inform your good self once plant will be restarted.

This is for your kind information please.

Thanking you
Yours Faithfully

aurabhj\'.lgagl

{(Environment Officer)

CCTo

1. Regional Officer {Pollution Control Board, Vasundhara Ghaziabad)
2. Member Secretary UPPCB, Lucknow

Regd. Office : MO
Tele: 01232 - 242321 7902108
CIN  U1s429UP]

DINAGAR - 201 204 Distt Ghacziabad, (U P INDIA o
552, 7902108570, 7902108560 E-

mail ceoffice@modisagar com
932PLCO00469 PAN AAACMZ20630 GSTIN 0BAAACM20630520
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NS UTTAR PRADESH POLLUTION CONTROL BOARD
Sl Building, No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Emali: info@uppcb.com, Website: wwwv.uppch.com

' CONSENT ORDER

Ref No. - Dated ; 09/12/2021
142491/ GPPCB/Ghaziabad(UPPCBRO)/CTO/atr/GHAZIABAD/2021 ‘

To,

Shri RAJEEV GUPTA '

M/s MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD

MODI DISTILLERY( A UNIT OF MODI INDUSTRIES LTD) MODI NAGAR,
GHAZIABAD(U.P),GHAZIABAD 201204

GHAZIABAD

Sub:  Coasent under section 21/22 of the Air (Prevention and countrel of Pollution) Act, 1981 (as amended)
to M/s. MODYDISTLLERY A UNIT OF MODI INDUSTRIES LTD

Reference Application No. 14131475 Dated : 09/12/2021

IR With refercuce to the application for consent for emission of zir pollutants from the plant of M/s

MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD. under Air Act 198]. 1tis being

authorised for said emissions, as per the standands, in environment, by the Board as per enclosed
conditions .

This consent is valid for the period from 01/61/2022 to 31/12/2022 .

inspite of the conditions and provisions mentioned in this consent order UP Pollut:on Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 198} as amended.

This consent is being issued with the permission of competent authority . VIVE KDigitallysigned

by VIVEK ROY
Dare;

RO 20211209
16:16:01 405°30°

For and con behalf of U.P. Pollution Control Board

CEQ-1

Enclosed : As above
(condition of consent):

V IVE KDlgltauy slgned

. . by VIVEK. ROY
Copyto:  Regional Officer, UPPCB, Ghaziabad, R OY Date:2021.12.09
16:4616 +05'30"

CEOQ-1
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U.P. Pollution Control Board

Dated : 09/12/2021
CONDITIONS OF CONSENT

The details of Air pollution sources and stacks attached with Boiler
, ) Air Pollution Seurce Details ,

S.No Aijr Polution | Type of Fuel Stack No. Parameters Height
1 .
i
1
|

Source

5 TPH Boiler Bio 1 Pariiculate 30 meter
gas/Bagasse Matter stack height
with mutti
cyclone and

L L . bagfiter |
The emissions by various stacks into the environment should be as per the norms of the Board .

. Emission Quality Details Detait =~ =~ .
S.Ne Stack Ne Parameter _ Standard
-

1 1 Particulate Matter | As per EP Act, 1986

The equipment for air pollution control system and monitoring, as proposed by the industry and
approved by the Board should be installed in their premises itself.

Industry shall dispose the incineration boiler ash in such a manner so that there should not be any
adverse impact on public health at large and on Soil, Water & Air environment.

The modification or installation in the existing pollution control equipment shall be done only by
prior approval of the Board.

The operation of air pollution control system and maintenance be done in such a way that the
quantity of poliutants shall be in accordance with the standards prescribed by the Board/MoEF&
CC/or otherwise mandatory.

Unit shall do provisions for control of fugitive emissions from process as per the norms of the
Board/MOEF & CC/or otherwise mandatory.

The unit shall submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order. Further quarterly
monitoring report analysed by Board/NABL accredited laboratory shall be submitted.

In case of closure directions under section-5 of E (P) Act, 1986 issued by CPCB, this consent will be

automatically suspended during the closure period, and will be automatically reinstated with specific
conditions as per CPCB revocation orders.

Industry shall develop and maintain green belt as per the guidelines issued by the Board vide office
order dated 16/02/2018, which is available on Board's Website- www.uppcb.com.

Industry shall submit Environment Statement to this Board as per provision of Environment

(Protection) amendment Rule, 1993 for the previous year ending 31st March on or before 30th
September every year.

Industry shall abide by orders / directions issued by Hon'ble Supreme court, Hon'ble High Court,
Hon’ble National Green tribunal, Central Poltution Control Board and U.P Pollution Control Board
for protection and safe guard of environment from time fo time.

The Unit will file the renewal application at least 2 months prior to the expiry of this Order,
Specific Conditions:
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I. The Unit shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution} Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986. )

2. The Unit shall dispose the hazardous waste through authorized recyclers/TSDF and comply wiih
the provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)
Amendment Rules, 2016 and The Solid Waste Management Rules, 2016,

3. The Unit shall submit the point wise compliance report of the conditions imposed in the
CTO/CTE issucd by the Board earlier and the audited balance sheet for the current year and the
details of fees deposited within a month failing which consent would be deemed void.

4. This consent is only valid for emission gencrated from 5 TPH biogas/bagasse based boiler.
Project shall obtain CTE before installing any other source of emission .

5. The Unit shall develop proper green belt and rain water harvesting system as per guidelines. For
green belt at least 8 feet height plants should be planted which shall be properly protected as proper
irigation and maneuvering arrangemments shall be made. For the development of the green belt the
guidelines issued vide Board office order no. H10405/220/2018/02 Dt. 16-02-2018 shail be
complied. .
6. This consent is valid only for products and quantity mentioned above. The Unit shall obtaia prior
approval before making any modification i product/process /fuel/ Plant machinery failing which
consent would be deemed void. :

7. The Unit will ensure the continuous and uninterrupted data supply from the OCEMS to the CPCB
Server. -

8. 1f the CPCB or UPPCB issues the Closure order against the Unit this consent order stands
automatjcally suspended for that period.

9. The Unit shall abide by orders / directions issned by Hon’ble Supreme Court Hor'ble High Couwrt, -
Hon’ble National Green Tribunal, Central Pollution Control Board, Commission for Air Quality
Management and U.P Pollution Control Board for protection and safe guard of environment from
time 10 time.

10. This CTO shall be valid only for molasses based operation. and not for grain based or dual feed
system operation. The unit shall have to seek separate CTO application for grain based or dual feed
system operation.

[1. Unit shall comply with the order dated 30.01.2020 of Hon'ble NOT m O.A. no.

820/2019 President sarvjan kalyan vikas samiti, Ghaziabad Vs State of U .P,

12. Unit shall ensure continuous use of mosquitos, flies repellent and anti-odor masking agents in the
compost area.

13. Unit shall comply with directions issued by HO vide letter no. H 63722/C-1/Jal/ G-89/KA.
B.NG .- Nikshep/2021, dated 22.07.2021.

V ' V E K Digitally signed

issued with the permission of competent authority , By VIVEK Roy

ROY ‘easwar

For and on behalf of U.P. Pollution Centrol Beard .

CEO-1
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A UTTAR PRADESH POLLUTION CONTROL BOARD

ST g
e M
m‘_‘&@ﬁ? Buiiding. No TC-12V Vibhuti Khand, Gomtl Nagar, Lucknow-226010

Phone:0322-2720828,2720831, Fax:0522-2720764, Email: info@uppeb.com, Website: www.uppcb.com

CON SENT ORDER

Ref No. - - Dated : 09/12/2021
142501/UPPCB/Ghaziabad(UPPCBRO)Y CTO/wat ‘

er/GHAZIABAD/2021
To,

Shri RAJEEV GUPTA

M/s MODI DISTLLERY A UNIT OF MODI INDUSTRIES LTD

MODI DISTILLERY( A UNIT OF MODI INDUSTRIES LTD) MODi NAGAR,
GHAZIABAD(U.P),GHAZIABAD,201204

GHAZIABAD

Sub:  Counsent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974

(as amended) for discharge of effluent to M/s. MODI DISTLLERY A UNIT OF MODI]
INDUSTRIES LTD

Referenece Application No 114134584 Dated :09/12/2021

I. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. MODI DISTLLERY A
UNIT OF MODI INDUSTRIES LTD is hereby authorized by the board for discharge of their
industrial effluent generated through ETP for irrigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 01/01/2022 to 31/12/2022 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

. R _ - . Diaitally sian
This consent is being issued with the permission of competent authority . V[VE K b,',"’\’,‘.?,&‘;%“fd
Date;

ROY 2021.12.09
16:17:20 +05'30°

Far and on behalf of U_P. Pollution Control Boardg

CEO-t

Enclosed : As above

{condition of consent): V IVE KDigitally signed
by VIVEK ROY
Date:

Copy to: Regionél Officer, UPPCB, Ghaziabad. ROY 20211209

16:117:31 +05'30°

CEO+
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

,-‘;nnexure to Consent issued to M/s.MOD} DISTLLERY A UNIT OF MODI INDUSTRIES LTD

vide

Consent Order No. 14134584/ Water Dated : 09/12/2021
CONDITIONS OF CONSENT

1 This consent is valid only for the approved production capacity of rectified sprit 30 KLD based
upon molasses only.

2. The quantity of maximum daily effluent discharge should not be more than the following
; o _ Effluent Discharge Details .
; S.No Kind of Effulant Maximum daily | Treatment facility and
I e e discharge K1 /day discharge point
!r 1 . Domestic __8KiLD Septic Tank
2 industrial ZLD through 6 MEE, ETP
i Bio compost
3. Arrangement should be made for collection of water used in process and domestic effluent

separately in closed water supply system. It should be ensured that domestic effluent should not be
discharged in stonn water drain.

4(a) The domestic effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms.

l Domestic Effulant
[, S.No , Parameter Standard
L 1 Quantity of Discharge BKLD
5. The other pollutant for which norms have not been prescribed, the same should not be more than the

norins prescribed for the water used in manufacturing process of the industry.

6. The method for collecting industrial and domestic effluent and its analysis should be as per legal

Indian standards and its subsequent amendments/standards prescribed under the Environment
(Protection) Act, 1986. '

7. The industry shall not discharge any trade effluent outside the premises and Zero Liquid Discharge
(ZLD) shall be mamtained all the time.

8. Molasses shall not be stored in kachcha pits.

9. If UPPCB or CPCB issues closure order against the industry, this consent shall remain suspended for
the period till closure order is revoked, after which the consent will be effective again for the
remaining period.

10 The unit should be operated in such a way so that there is no adverse impact on public and

environment,

11, Unit must maintain on line connectivity of mass flow meters at the inlet and outlet of MEE and web

caxél?jﬁ) iéxlsstalled at the final outlet, MEE and Bio Compost yard and connected with server of CPCEB
an 3

12. ’Ii;he_ unit shall ensure deployment of qualified staff for self monitoring mechanism on 24 X7 hours
asls.

13. Volume of spent wash shall be reduced to 40 % minimum and solid concentration shall be -

maintained minimum 30% at the outlet of MEE. :

Unit shall identify recipient drains/rivulets and their upstream & downstream locations jn
consultation with UPPCB and shall carry out monthly monitoring of identified recipient drains at
upstream & downstream location through recognized lab under Environment (Protection) Act, 1986
and shall submit the analysis report on monthty basis by 10th of every month to CPCB and UPPCB.
The storage facility provided for spent wash shall be properly lined and made impermeable and the
storage capacity at any stage shall not exceed 07 days equivalent of production in case of
cineration boiler and 30 days equivalent of productior in case of big ¢composting.

14.
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Industry shail submit Environment Statement to this Board as per provision of Environment

(Protecrion) amendment Rule, 1993 for the previous year ending 31st March on or before 30th
September every year.

17.  Industry shall ensure to send monthly reports regarding spent wash storage and details of spent wash
in each lagoon constructed in industry.

8. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:

1. The Unit shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended, Water (Prevention and Control of Pollution} Act 1974 as amended and all other
applicable rules notified under E.P. Act 1986.

2. The Unit shall dispose the hazardous waste through authorized recyclers/TSDF and comply with
the provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)
Amendment Rules, 2016 and The Solid Waste Management Rules, 2016.

3. The Unit shall submit the point wise compliance report of the conditions imposed in the
CTO/CTE issued by the Board earligr and the audited balance sheet for the current year and the-
details of fees deposited within a month failing which consent would be deemed void.

4. This consent is only valid for domestic discharge.

After MEE total-spent-wash-generation 85 KL.D. Spent wash is used for bio compost for which unit
has bio compost yard of 4.85 acre. No industrial effluent wili be discharged outside the premises.
5. The Unit shall develop proper green belt and rain water harvesting system as per guidelines. For
preen belt at least 8 feet height plants should be planted which shall be properly protected as proper
irrigation and maneuvering arrangements shall be made. For the development of the green belt the
guidelines issued vide Board office order no. H10405/220/2018/02 Dt. 16-02-2018 shall be
comptlied.

6. This consent is valid only for products and quantity mentioned above. The Unit shall obtain prior
approval before making any modification in product/process /fuel/ Plant machinery failing which
consent would be deemed void. -

7.°The Unit will ensure the continuous and uninterrupted data supply from the GCEMS to the CPCB
server.

8. 1f the CPCB or UPPCB issues the Closure order against the Unil this consent order stands
automatically suspended for that period. ‘

9. The Unit shall abide by erders / directions issued by Hon’ble Supreme Court Hon’ble Higl Court,
Hon'ble Nationa! Green Tribunal, Central Pollution Control Board, Commission for Air Quality
Management and U.P Pollution Control Board for protection and safe guard of environment from
time to time.

10. This CTO shall be valid enly for molasses based operation and not for grain based or dual feed
system operation. The unit shall have to seek separate CTO application for grain based or dual feed
system operation.

11, Unit shall comply with thé order dated 30.01.2020 of Hon'ble NOT m O.A. no.

820/2019 President sarvjan kalyan vikas samiti, Ghaziabad Vs State of U .P.

12. Unit shall ensure continuous use of mosquitos, flies repellent and anti-odor masking agents in the
compost area,

13, Unit shall comply with directions issued by HO vide letter no. H 63722/C-1/3al/ G-89/KA.
B.NO.- Nikshep/2021, dated 22.07.2021.

VIVEK S
R ¥
Issued with the permission of competent authority . Outer BRo
ROY 2021.12.09
161741 +05'30"

For and on behalf of U.P. Pollution Control Board .

CEO-1
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BEFORE THE NATIONAL GREEN TRIBUNAL
'~ PRINCIPAL BENCH- NEW DELHI
M.A NO.- 2023
IN
OA 418/2021 WITH OA 447/2021

IN THE MATTER OF :

TILAK RAJ ADHANA & ORS. .....APPLICANTS
VERSUS
STATE OF UTTAR PRADESH ....RESPONDENTS

APPLICATION UNDER SECTION 14 OF THE NATIONAL
GREEN TRIBUNAL ACT 2010 FOR THE CONDONATION OF, |
DELAY IN FILING THE SHORT AFFIDAVIT ALONG WI
THE AFFIDAVIT =

MOST RESPECTFULLY SHOWETH:

1. THAT the aforementioned matter is pending adjudication before

this Hon’ble Tribunal and its next date of Hearing is 20.02.2023.

2. THAT this Hon’ble vide its order dated 21.07.2022 had directed

the Respondents to file their Counter Affidavit/Reply within a peri.od of |

two months .

3. THAT the two months time period concluded on 21.09.2022; ahd '

the physical copy of the Counter Affidavit was filed by the Respondents
&

Brecwiive Engineer

Minor Irrigation Divisjo.
Ghaziabad

Y
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on _02.‘02.2023. Therefore, there was a delay of over TWO months ( 2 )
days in filing the Counter Affidavit before this. Hon’ble Tribunal.

4.  THAT 1t is pertinent to rﬁention here that there are various
government subsidiaries which are involved , from whom iﬁstructions are
sought in the aforesaid matter .

5. THAT th.e different subsidiaries than have to sent their replies to
the Govt. Counsel, further after ﬁnalizing the same Govt. Counsel again
sent the draft affidavit to the different department for considerations .

6. THAT Govt Departmeﬁt may or may not suggest change in the
same draft and then final drafted affidavit is sent again to the department
for signing and affixing purpose .

7. THAT various approvals are required to be taken as the Govt.
machinery to which it takes time .

8. THAT with the aforesaid reasons/factors there are the delay in

filing the same before the Honorable NGT .

PRAYER:

In view of the aforesaid facts and circumstances, it is most respectfully

prayed that this Hon’ble Tribunal may graciously be pleased to:

(a)  Allow this Miscellaneous Application (MA) and condone the delay

of  2MONTHS n filing the Counter Affidavit,

(b) _To take the Counter Affidavit on record,

3, —

Executive Engineer
Minor Irrigation Divigiop
Ghaziabad
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(c)  Pass any other order(s)/direction(s) as this Hon’ble Tribunal deems

fit and proper in the interest of justice.

FOR WHICH THE RESPONDENTS SHALL EVER PRAY

B

RESPONDENTS

(e

VIPIN TYAGI (District Govt. Counsel - Civil GZB) &
VEDANﬁﬂI%HAND
Off: Chamber No gﬁxﬁ\@% ourt
. ADLOIFA SR
Compound RajnagaiNIhasisge®P- 201002
2 > .
 Email: thyaglagii&&ﬁ‘%e@gmaﬂ.com &

vedansh.anand(@outlook.com
MN : 9350105180, 8076802450

New Delhi foe
Date: 01172420223
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH- NEW DELHI
M.A NO.- 2023
IN
OA 418/2021 WITH OA 447/2021

IN THE MATTER OF :
TILAK RAJ ADHANA & ORS. .....APPLICANTS
VERSUS
STATE OF UTTAR PRADESH ....RESPONDENTS
e ,"."/ --------

;“ [ HmLUOW\ BN s/d/w/o-
Sk\w' N\uhwk&b X “-z v 5 ﬁ%e D 2 years, t/o-
J&)hm ~“MMAA \\iﬂ \Mlé’a 0«.& - %%l OO_Z:l__a do  hereby
solem.gal}; afﬁnin and decla:re as under: \~ Ny

fh ,'Tl@l[l“ being the Respondent, I am co‘mpetent to depose the present
afﬁdavrt

2. THAT the accompanying Miscellaneous Application has been
drafted by my Counsel under my instructions.

3. THAT having gone through the contents of the same, I say that the

contents are true and correct to the best of my belief.

d._—

DEPONENT

DATED: o\ .01.2023.
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VERIFICATION: ]0 2 FEE 7973
Verified at New Delhi on this 0/ day of pe b 2023, that the

contents of the above Affidavit and true and correct based on knowledge

derived from official records and nothing material has been concealed

g

S
NEW DELEEC DEPONENT

1 l) J Zl :aio“zz‘\\oé‘o‘e
. A 6\ -@Q‘

‘\\‘Q

therefrom.

. CERTIFIED THAT THe o
PEFONENT EXECUTANT i e ANED TO THE

S SEEME
UNDERETANDAFFIRMEO &DEPOSED BEFORE 3 'AE RFEEV:’:&IHI-O
A -
W!\/ L2 &,«c\// "/m‘
SIGNED IN MY PRESENQ:Tth.ONENT HHOHAS
VINGD KUMAR TIWARY, Advag,

NOTARY PUBLIC (NEWDELHI;& Reg. ﬁzu/wzozo

0 2 FEB 2003
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BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH

NEW DELHI

OA 418/2021 & OA 447/2021

IN THE MATTER OF :

TILAK RAJ ADHANA & ORS. ... APPLICANTS
VERSUS
STATE OF UTTAR PRADESH ....RESPONDENTS

Know alf to whom these present shall come that I/We do hereby appoint . -

MR. VIPIN TYAGI & MR. VEDANSH ANAND

ADVOCATE FOR RESPONDENT NO .1

Chamber No . 304 , District Court Compound Rajnagar Ghaziabad UP- 201002

Email: vktyvagiadvocate@gemail.com & vedansh.anand@outlook.com
MN : 9350105180, 8076802450

(hereinafter called the advocate/s} to be my/our Advocates in the above noted case and authorize him: -

To act, appear and plead in the above-noted case in this Court or in any other
Court in which the same may be tried or heard and also in the appellate Court
including High Court subject to payment of fees separately for each court by
me/us.

To sign, file, verify and present pleadings, appeals, cross-objections or petitions
for executions review revision, withdrawal, compromise or other petitions or
affidavits or other documents as may-be deemed necessary or proper for the
prosecution of the said case in all its stages subject to payment of fees for each
stage.

To file and take back documents, to admit and/or deny the documents of
opposite party.

To withdraw or compromise the said case or submit to arbitration any
differences or disputes that may arises touching or in any manner relating to the
said case. ‘ vi%

LR ‘”‘?‘-: P
‘JLHLJIrﬁ,L G ltoT '—"LUI.Swe"-

' Ghaziabad , s j
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To take execution proceedings.

To deposit, draw and receive monthly cheques, cash and grant receipts thereof
and to do all other acts and things which may be necessary to be done for the
progress and in the course of the prosecution of the said case.

To appoint and instruct any other Legal Practitioner authorizing him to exercise
the power and authority hereby conferred upon the Advocate whenever he may
think fit to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done
by the Advocate or his substitute in the matter as my/our own acts, as if done by
me/us to all intents and proposes.

And I/We undertake that I/We or my/our duly authorized agent would appear in
Court on all hearings and will inform the Advocate for appearance when the
case is called.

And I/We the undersigned do hereby agree not to hold the advocate or his
substitute responsible for the result of the said case. The adjournment costs
whenever ordered by the Court shall be of the Advocate which he shall receive
and retain for himself.

And I/We the undersigned do hereby agree that in the event of the whole or part
of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entitled to withdraw from the prosecution of the said case until the same is
paid up. The fee settled is only for the above case and above Court. I/We hereby
agree that once fee is paid, I/We will not be entitled for the refund of the same
in any case whatsoever and if the case prolongs for more than 3 years the
original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents
the contents of which have been understood by me/us on this 17th day JAN
2023.

Accepted subject to the terms of the fees .

8

FOR - RESPONDENT NO. 1

Advocate Client
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